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LOK SABHA DEBATES 

LOK SABRA 

Wednesday, the 22nd March, 1961/ 
Chaitra, 1, 1883 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair I 

ORAL ANSWERS TO QUESTIONS 

FertHlzer, fo!' Tea Gardens 

+ 
.1017 (Shri Rameshwar Tantia: 
. L Sill': P. C. Borooah: 

Will the Minis:er of Food and AJrrl-
euiture be plca>cd to state: 

(a) who th"r it is a faC't that the 
tea gardc'ns ar(, ('xp2riencing great 
diffieu\f.i<'s i:1 obtaining' the required 
qUJanlity of fer.ilizcrs; 

(b) what was the shortfall in sup-
ply during 1000; and 

(C) whether ~o e improveml'nt 
Ihas since been made? 

The Minister 01 Al'riculture (Dr. 
P. 8 Deshmukh): (a) to (c). A state-
ment is laid on the Table. rSee Ap-
pendix III, annexure No. 85). 

8hri Rame-,bwar Tutia: The state-
ment shows that ammonium sulphate 
which is required by the tea gardens 
has been supplied to the extent of 78 
peT cent, whi'e a.rrunonium sulphate 
nitrate ~ been mel to ~ e f>xtent of 
150 pe-r cent. May I know whether 
Government will switch over to the 
right type of fertilisers for the tea in-
dustry which is our biggest foreien 
exchange earner? 

Dr. P. S. Desbmukb: Sulphate ot 
lIIIUDOllium nitrate is also the right 
type of fertiliser. It is more used 
in the South. We try to supply what-
ever is available to the beat of our 
ability. 

2323(Ai) ~1. 
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8bri Rameshwar Taatta: May· I 
know whether it is a tact bhat on 
account of short supply of fertilisers 
in 1960 the tea crop has suffered? 

Dr. P S. Deshmukh: In 1960-61 we 
could give to South India 70 per cellit 
of their demand and so far as North-
East India if; l"onC'I'rnro onp. hundrf'd 
per cent. 

Shrl p, C. Borooah: May I know 
whether it is a fact that the total 

re ~n  of the tea industry in 
North-East India ~ 71,000 tons in 
1960 against which only 51,000 tons 
':'prp supplied and a further rcduc-
\iUII of 8~ per c('nt was made in 1961 
requirement? 

Dr. P. S. Deshmukh: As I said, we 
are in short supply-there is nO doubt 

1 ~ it. On the whole, we have 
givpn much more' priority to the tea 
gardens than we have given to others. 

Shrl Abdul Salam: May I know 
whether Government will agree to a 
proposa 1 whpwby the A<;sociation of 
Tea Planters could import fertilisers 
and meet the foreign exchange in-
volved by exporting tea over and 
above the present export? 

The Minister 01 Food and AJricul-
tU;'e (Shri S. K. Patll): T ~ is a 
matter of policy. If that type of 
transaction is approverl ot by the 
COf1U1l('rce and Industry Ministry and 
the Finance Ministry, there is no 
harm. Tea ill our best earnt"l' of 
forpign exchange. Therefore to sug-
gest that we shall send tea and take 
mort' fertilizer. is no solution. 

Shri 8armaD: Is the Ministry 
aware that whereas sulphate of am-
monia is mor.1y consumed and given 
to the tea gardens. agricultural areu 
are not getting any tertilizel'll whauo-
ever in certain parts ot the COUJJU7. 
iMpite of the best attempts of tbe 
repreaentatives1 
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Shrl S. K. PaUl: I do not think 
that the other agricultural areas are 
not getting anything. If it is contend-
ed that they get less, I admit, because 
Unfortunately the f rtilisershave got 
to be imported. Therefore, limita-
tions of foreign exchange do come in. 
But this year we are trying to meet 
even the demands of other agricul-
tural areas to the tune of gO per cent 
and possibly in a year or two cent 
per cent. Therefore, this difficulty 
would not arise. 

Several Bon. Members rose-

Mr. Speaker: I am noi going to 
allow a general discussion on ferti-
lizers. This question is confined to 
tea. Shri Tangamani. 

Shri Tangamanl: May I know what 
percentage of the demand of thE' 
plantations from the South has be-en 
met from indigenous production and 
what percentage from imported 
stock? I would like to know what 
was the demand for ammonium sul-
phate nitrarate which is very much 
in demand and how muc'h has been 
lIupplied. 

Dr. P. S. Deshmukh: I would like 
to have notice Of that question. 

Shrl P. C. Borooah: I find from the 
statement that during 1961-62 it is 
proposed to meet the realistic require_ 
ment in terms of nitrogen in full. May 
I know how this requirement is going 
to be met. 

Shrl S. K. PaUl: This year we are 
importing more fertilisers. So far as 
the demands of the cash crops are 
concerned, we can give them one 
hundrNi per cent. It is good to us 
even for earning foreign exchange. 

Shrt K. S. Ramaswamy: Will Go\-
ernment takn s e ~  to supply fertilis-
ers in the form of re ~ 

Dr. P. S. Deshmukh: Sometimes 
State Governments do provide mix-
tures and rom£'times some private 
firms undertake it. 

'Shri ChintamoDt f'aD1aTahJ t'O&e-

Mr. Speaker: Is tea grown in 
Orissa? Next question. 

son CODSerVatlon 

+ 
{ 
Sbri Ram Krlsban Gupta: 

*1018. Sbrl Hem Raj: 
Shrimati na Palcboudhurl: 

Will the Minister of Food aDd 
Agriculture be Jl'leased to refer to the 
reply given to Starred Question No. 
899 On the 14th December, 1960 and 
state: . 
(a) whether Government have con-

sidered the report of the team of soil, 
conservation expert; and 

(b) if so, the result thereof? 

The Minister of Agriculture (Dr. 
P. S. Desbmukh): (a) Yes Sir. 

(b) A statement showing the more 
important recommendations made by 
Mr. Don A. Williams and the action 
taken thereon h laid On the Table 
[See Appendix III, annexure No. 86] 

Shrl Ram Krlshan Gupta: May I 
know ~  steps are being taken for 
coordiruation of soil survey activities 
among the various Branches of the 
Centre and the State Governments 
as recommended in the report? 

Dr. P. S. Desbmu.kh: We have been 
trying our best to coordinate the acti-
vities and I think we have achieved 
quite a great deal of success in this. 

Shri Ram Krlshan Gupta: It i.,; 
stated in the report that soil and 
water programmes must be technical 
rather than political? May I knoW' 
what the word "political" 8 n es~  

Mr. Speaker: "Political" is anything 
other than "technical". 

Shrl Ram Krlsban Gupta: What 
does the word "political" signify? 

Dr. P. S. Desbmukh: I do not know 
where the word occurs· I have not 
been able to spot it. 

8brI '1'ILnpmanl: I find that moat 
of the recommendations-15 in num-
ber--have been forwarded to the 
State Governments for their views. 
May I know how many State Gov-
ernments have sent their replies and 
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the nature of the action they propose 
to take? 

Dr. P. S. Deshmukh: I would like 
to have notice of the question. 

Primar;y Health Centres 

+ r Shri Kodiyan: 
*10Zo. ~ Shri Warior: 

L Sft:"ri Tangamani: 
Will" the Minister of Health be 
pleased to state: 

(a) what was the target fixed for 
opening primary health centres in 
the country in the Second Five Year 
Plan; 

(b) whether the target is likely to 
be achieved at ~e end ot the Plan; 

(c) if not, the reason for the short-
fall; and 

(d) how many have been opened in 
Madras State during the Second 
Plan? 

The MInister of Health (Shri Kar-
markar): (a) 3,000. 

(b) and (c). About 2,900 centres 
are likely to be opened by the end 
of this month. Due to the shortage 
of personnel some of the centres are 
not adequately manned. 

(d) 96. 

Shri KocU;yan: May I know whe-
ther the expenditure on these pri-
mary health centres is entirely borne 
by the Health Ministry, or a part of 
the expenditure is :thared by the 
Ministry of Community Develop-
ment! 

Shri Karmarkar: A part of the 
non-recurring expenditure and a 
part of the recurring expenditure for 
the Plan period i5 met by the Health 
Minitry. The other expenses are met 
by the State Government.. 

Sbrt Ko4l;yu: May I know whe-
ther advice in famil;y planning i.I 
given in these primary health cen-
tres? 

Shri Karmarkar: Yes, Sir, all our 
medical institutions are expected to 
give advice in family planning. We 
hope to expand family planning work 
to all the centres during the Third 
Five Year Plant-in fact to all the 
medical institutions in the country. 

Shri Tanpmani: From the dtate-
ment we find that 96 centres have 
been opened in Madras. May I know 
in how many centres we have got 
proper medical personnel and ~e

ther there is any shortage? Do 
Governmer.t propose to start at least 
one primary health centre in each of 
thi! communjty development units? 

Shrl Karmarkar: Yes, Sir, during 
~ Third Five Year Plan period we 
hope to cover at the rate of one pri-
mary health centre for one commu-
nity development centre. Regardln·g 
t!1e earlier part of the question, In 
Mad·ras of the 117 health centres, 
happily ~ number of centres with-
O'lt oc or~ is only 14. 

Shrl Ranga: Are they to serve only 
family planning purposes, or the 
usual purposes tor which rural dis-
pP.."lsaries are established? May I also 
know what is their equipment? 

Sbri Karmarkar: Equipment is for 
health and health Inl'1udes family 
pl3nning. 

Sbri itanp: ..n- ~  15ft" Ifi1m ~ 
If.%1 'fT'f If,v.ST I want information, 

n'lt this Shastri business. 

Mr. Speaker: The hon. Member did 
not follow the chain of questions. 

Sbrl Ranea: I foll(W'ed It-that is 
wi"'y I put this question. 

Mr. Speaker: He said it is primarily 
a health ct'ntre. Incidentally provi-
51')n is IDEdt' for giving instructioDll 
and advice in family planning. He 
said hI> waf, trying to tee that every 
centre afforded that kind of facility. 
U one is primary the other is se-
condary. The hon. Me-:nber has not 
perhapr fol:owed. I !,8Ve no objec-
ti?n if he bas anytrullg new to ask. 
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Shrl Rar..lI'a: Let him keep the in-
formation with him. 

Shri Karmarkar: I entirely agree 
with the Speaker. 

Shri Tyaai: Health being a trans-
ferred subject, may I kr.cw if the 
Central Government can take over 
this function in their own hands or 
the State Governments are also 
shouldering some of the responsibi-
lities of the Centre. 

Shri Karmarkar: My .hon. friend 
speak,> as though he i!.' if' the Mont-
ford Pefol:n days. Ilb<tlth and Edu-
cal ion have: been larw'ly State sub-
jects. But the Central Government, 
as my hon friend shuu1d ~ o  is the 
coordinating agency. We finance them 
we guide them, we coordinate their 
effort. ~ re or  it ~ (qually cur 

n ~  to the Corstitution, 

Fllul Tyad: How L ;t financed? It 
is a transferrpd ,:u(,jPcl, Do they 
finance it or not? . 

Shrl Karmarkar: Sir, I think he has 
not forgotten the Cor'31ilution. In the 
C(lnstitutiOrJ, there arc three Lists: 
wholh' Cenl.l'al List, then the Con-
current List and then t.he State List. 

Mr. Speaher: Arc w(' going to have 
a dissertation on this now? ,  .  . ... 
(Interruptions) . 

i\n lion. Member: 'J'i'erl' is no need 
lor the Health Minister here. 

Shrl BraJ Raj Singh: He should 
not be here .. " (Interruptions). 

Shrl Tyar,'i: I W:l11II':-I to know whe-
ther thf.' S'ates are contributing any-
th:ng to it or not. The question is 
~ e er the whole burden is being 
shouldered by the Centre or the 
States also share it? 

Mr. Speaker: He did not put that 
question at all. What part of tlhe eX-
penditure for the primary health 
centre is contributed by the States 
and what part, by the Centre? 

Shrl Karmarkar: I a.m saying this 
subject to correction: between the 
Community Development Ministry 
and the Health Ministry we make 
lump "urn grant of about Rs. 70,000 

for the quarters and residences. A 
A part of t,he non recurring expendi-
ture also comes from Us and about 
fifty per cent of the recurring ex-
penditu'l."e also but this is subject to 
cO'Tection. The States also do con-
tribute and when a permanent health 
centre is established, it becomes the 
normal routine part of their ad-
ministration, 

~ r  Ranga: You could have given 
that answer earlier; you do poetry 
here, 

Shrimati Renuka Ray: Is it not a 
facl ~  while there is shortage of 
personnel bolh in regard to midwives 
and nurses and doctors in many parts 
of the country, there is also a sur-
plus in Rome parLs? What is the 
I-kalth Ministry doing in order to 
help the Staft> Governments who 
havp lack of personnel to get them 
from tho-:(' arpa, wherp there is a 
surplus" 

Shri Karmarkar: There is a State 
like Wpst Bengal which has a surplus 
of doctors; there is a State like Orissa 
which has a deficit of doctors and so 
an' many more Slat.t's. If the State 
Governments are advised to take doc-
tors from the surplus States, some-
how 01' the other they are not always 
willing: uniformly they are not wil-
ling and we cannot force them, 

Shrlmatl Renuka Ray: There is a 
surplus of midwives and nurses in 
Madras State while in the northern 
regions you do not get enough peo-
ple. Is it not possible to have some 
arrangement by which bhose who are 
surplus are utilised by the others? 

Shrl Karmarkar: WP: have always 
encouraged making up the deficit 
from the surplus States. For instance, 
nurses from Kerala are found in 
every part of the country. 

Shrt Buumatarl: What is the basis 
of selecting these primary health 
centres? May I know whether back-
wardness is also one of the criteria? 

Mr. Speaker: What are the criteria 
follOwed or adopted in ftxing up • 
primary health centre? Is it the 
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business of the hon. Minister here or 
of the State? Tihe hon. Member wants 
to know that. 

Shri Karmarkar: In so far as the 
primary health centres are also help-
ed by the international organisations, 
the Central Government and the in-
ternational organisations, come to-
gether and fix up a certain standard. 
For instance, a doctor that is to be 
there is to be an M.B.B.S. 

Mr.' Speaker: He asked about tJie 
location. 

Shri Kannarkar: The location rests 
absolutely with the States: the ad-
ministration is ~o e  with :bem. 

Public Health Engineering 

·lOZl. Shri Ajit Singh Sarb.adi: 
Will the Minister of Health be pleas-
ed to state: 

(a) whether it is a fact that State 
Governments are not fully utilh;ing 
the facilities for short term and long 
term training in Public Health Engi-
neering provided by the Centre; and 

(b) if so, the further steps b£'ing 
taken to increase such facilities? 

The Minister of llealth (Shrl Kar-
markar): (a) While facilities for short 
term training course., in Public He::tlth 
Engineering are not fully ~e  

lIhose for long term training are 
more or less completely utilised. 

(b) The question of increasing the 
facilitie: was considered by the 
Fourth Conference of Public Health 
Engineers. A statt'ment containing 
the recommendation of the Confer-
ence, in this respect, is laid on the 
Table. f See Appendix III, annexure. 
No. 87J. The recommendations have 
been referred to the State Govem-
mentsiauthorities concerned for im-
plementation. 

Sbrl Ajit Singh Sarhadi: In view 
ot the tact that eVt'n the public health 
engineE'!'ing C'onfcr"nC'c ha'l admitted 
that the rC!;ponse from the States is 
not very encouraging, is any propo.;al 
undCl' consideration to open the Cen-
tral institution to fresh medical gra-

Juate$, besides the State service per-
sonnel? 

Shri Karmatkar: No, Sir, This .i8 
primarily to serve the personnel of 
the States and therefore at present 
the idea is not to open these kainin, 
centres except as was permissible 
earlier. We are trying to persuade 
the States more and more and the 
States are coming in. l,t may take a 
little time and we shall get sufficient 
personnel. 

Shrl Ajlt Slnl'h Sarhadl: Is any 
quota fixed tor each State to send ser-
vice personnel to these institutioDa? 

Shrl Karmarkar: As I said, at the 
higher rung the State GovernmenIB 

~ not yet deputed sufficient num-
ber: ot the lower level, they have. 

Power P .... Jects In U.P. 

+ 
1<1022 (Shri S. M. BanprJee: 

em: '.. . \ Shri Badba Mo.... S1Dch: 
Will the MinistLl" ot IrrlratJon &lid 
Power be pleased to state: 

(a) the number and names of 
power projects in Uttar Pradesh in-
cluded in the Third Fiv.: Year Pll!D: 

(b) whether both Jamuna Hydel 
Project and Matatila project have 
been included: 

( C) if not, the reasons for t.he sune; 
and 

(d) what steps have been taken by 
the Centre to overcome tt.e power 
9hortage in Uttar Pradesh? 

The Deputy MIDJster of ~ 

aJlCI Power (Slut RaUII): Ca) to (d).A 
statt"ment giving the information • 
laid on the Table. [See Appendix m, 
annexure No. 88). 

Ibl'l 8. M. 1IIuaerjee: rrom \be 
Statement I find that the power 
shortage in UP is expected to be 
met substantially by the power pr0-
jects to be included in the Tbird 
Plan. I want to know """l-ther any 
of thr.se projects except the RJhand 
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dam is likely to be completed within 
the Third Plan and whether they 
have been included in the core of 
the Plan? 

Sbri Hatbi: There is no distinction 
so far as the core and the non-core 
are concerned. Some of the schemes 
which are continuing schemes will be 
completed in the Third Plan and tlJ.e 
total generation of power would be 
378 MW at the end of the Second 
Plan. 

Sbri S. M. Banerjee: Has it been 
brought to the knowledge of the hon. 
Min:ster that more than 40 per ccnt 
of the power produced in the Rihand 
project is not being utilised because 
of nc.n-availability of adequate trans-
mission arrangements and if so whe-
ther the Centre proposes to help bhe 
State in this connection and if so, in 
what way? 

Sbrl Hatbi: I do not think that 
Rihand is generating power. There is 
not much difficulty because of the 
lack of transmission apparatus and 
facilities will be given for transmis-
sion of power. 

Shrl Ragbublr Sahal: Is the hon. 
Minister awar!' that at many places 
in CD blocks in western U.P. where 
tube weJls had been constructed for 
irrigEation purposes, no electricity had 
been supplied? What steps are con-
templated to be taken to avoid that 
difficulty and to supply electricty to 
these tube well.? 

Sbrl Hathi: The question does not 
really deal with tube e ~ but the 
diffic'Jlty may be due to shortage of 
powr.r or want of low transmission 
ne~. I am not sure as I have not got 
the facts about these things. I shall 
. loolc into the matter. 

Shrl Ansar Hanalll: Is it not a fact 
that almost all the power projects in 
U.P. have been delayed in construc-
tion and they have not kept up to 
the target date and if so, the reasons 
therefor? 

1l1lrl Hathl: I do not think there 
'Were many power projects. The only 

one that was delayed was the Mata-
tila and that was because it was not 
included in the core of the Plan and 
the foreign exchange was not avail-
able. We have now made fOl'eign ex-
change available and the work will 
progress. 

1\:(') T(o ~o ~ T : ~ ~ i\;;rr 
~ m q;r{q m c;;rr., ~ W 
it ~ T1  riTrf1:ril Of@ flfilIT trlfr .~  

~ ~ ~ gm ~ T 'IT ~ 

~ ~ fORift <tiT mt:rr. ~1  

lf6:WT ~ 'fir ~ I 'lITtr ~.nr 

~~ ifillit ~ ~ flA' trqr ~  m 
~ 1 lfi111 ~ ~ cr~ ~ f+r<l ~ 
~ . ~~~  'FTT 

mlTU ffiq.'rt ~ -q 11riT cTi;ff 
~ i-1f.tfCT a-r. ~ 'Wf\ ~~ ~ 
;;rr:rm :;itt <f!IT ~ if; ~  an: 
~ 'fiI11lTfijf ~  'fi11]1--.wf'fr ~ ? 

Shri Hathl: All the necessary for-
eign exchange has now been givea 
and Rs. 80 lakhs were required and 
provision has been made. That pr0.-
ject will be completed in the Third 
Plan period. 

fIi1 ~ ~ :.q ~ ;;rr;r;rr 
~ ~ f<fi lflI-TT ~~~ ctT 
~ 'fi<r (Ri ~ ~ ~ ~ 

~ Cfffl lflff ~ ~ ? 

Sbrl Hatbi: The Yamuna Hydel 
scheme has two phases: the fim 
phase and the second phase. The 
first phase is expected to give 56 MW 
of power and that will be cornplete4 
in the Third Plan. 

..n~~ ~ nlfl1r 
~~~ ~~ ~~ TT  

~~~~~~ ~~ 

9iff1A: ~ 4~ 1 4  ~ ~ 

;;rr W t ~~ ~ ~~ 

m it; ~ ~ it; ft;rQ; fQ;;ft ~ 
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1fiT IflfT ~ r ~ ~r t ~  fit; q: 
~ -iq ~~ ~ ~~  ~r tJ'lfT 

'fT? iNT ~~ ~~ t Ai ~ ilf 
~ ~~ ~~~. ~ ~~~ f'll'atl 
~ ~ ~ \3"rr ~  ltil' m if"fl 

if<: if; ~ 1ffCf ~ ~ ~ .nr~ 

~ iOfflllTT? 

Shri HaW: The distribution of 
power within the State is a matter 
for tlw State Electricity Board. But 
so far as completion of the Rihand 
Dam is concerned, it will be complet-
ed and it will be a.ble to supply power 
within the next few months. 

Shri Radhelal Vyas: May I know 
whe-ther any settlement Jlas been 
arri 'Jed at between the States of 
Uttar Pradesh ana 'Madhya Pradesh 
with regard to the distribution of 
power that will be generated by the 
Rihand Dam and MatatiJa Dam; if so, 
how has it been settled? 

Shri Bathi: About Rihand Dam, 
Sir, there was a question a few days 
bacl{ and I replied that the matter 
was tnken up by the Zonal Council 
in ~ r last meeting and it was decid-
ed tltul the Chief Ministers of both 
the States should meet and settle 
the question. 

Shri p. K. Deo: We understand 
that most of the power that would 
be generated by the Riband Project 
would be utilised for the aluminium 
plant, May I know what percentage 
of power would be available for 
rural electrification and other pur-
poscs? 

Shrl Hathl: I think, Sir, of the 
250.000 kilowats 55,000 kWB or so will 
be absorbed by the aluminium fac- • 
tory and the remainder will be 
ava;;able for other thin,.. 

Shri S. M. BaDerjee: May I know 
~ er the State Government at 
Uttar Pradesh ~ s demanded any 
fI'lancial aid from the Centre for the 
completion of this plant; it sO, what 
amount the Centre proJ)OSes to give 
to complete this plant? 

Shd Bathl: The question of ftnu-
cial assistanCE> to b2 ~n tv ~. er 

projects is not decided on tlie basta 
of individl.681 projects. When the 
whole Plan is considered, WMt the 
State would raise from their own 
resources and what aid should be 
given from the Centre is first decided. 
So sufficient care is taken to see 
that once a programme is fl.xed tor 
the construction of projects they are 
to be financed properly: 

~ ~~ ~ T ~ 

~ flf. If'fT'1 o:rm 1 T 1 ~ ~ ~

lI"lf ~ ifi't eft ;:;rrll1Tr I q If& ;:;rrrr;:rr 
~ ~ fit;" ~ If'ifHf troll!" it 
n ~ m ifi't ~ ;:;rr1.ftft $ flF=r.ft 
~. 1 TT 1 T ifi't ~ ~  I 

Shrl BaW: I did not mention 50 
~r cent. I said that 55,000 kws out 
of 250,000 kws will be absorbed by 
the aluminium plant. 

Pit ~~~  ~~~r  

~  ~ q-n ~ T~ ifi't ~ .  

~ q:Ar I 

Shrl Hathl: It is nt.her difficult to 
have all the figures, a'c hand now 
but I think 25,000 kws are bein&' 
supplied to the Railways. 

BoeiD&' '70'7 tor A..I.I. 

+ 

~ 
'1brl Morarb: 

-1023 Shrl Nathwanl: 
. Shrfmatl 8eDaka Ray: 
l8hrl Ram KrIsbaD Gapta: 

Will the Minister of Tr1UIsport. aDd 
CommanicatloDS be pleased to mer to 
the reply given to Starred Question 
No. 613 On the lst December, 1960 
and state: 

(a) whether any decision has slnee 
been taken (or purchasing more Boein, 
'07 planes tor Air India International; 
(b) if so, the number of planeK pro-

posed to be purchased, with price anel 
date of delivery; and 
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(c) whether any foreign assistance 
has been obtained for this purpose? 

The e ~  Minisier 6f Civil 
AviatIOn (Shri Mohluddin): (a) to (c). 
Air India International ~ with the 
approval of Government decided to go 
in for ~ o more Boeings (707), sub-
ject to foreign assistance in the form 
of loans being available. It is ex-
pected to finalise the details of loans 
etc. this month. Marchi April, 1962 
is the likely date of delivery. The 
purchase of these two Boeings would 
cost about Rs. 800 lakhs. 

8hri Morarka: May I know whether 
the Government has assessed the re-
quirements for the entire Third Plan 
period; if so, what funds have been 
allotted for this purpose? 

8hri Mohluddln: For the Third Five 
Year Plan period, about Rs. 15 crores 
to Rs. 16 crores have been allotted for 
these requirements of Air India In-
ternational. 

8hri Morarka: Before deciding to 
purchase Boeing 707, may I know 
whether Government has examined the 
comparative merits of othC'r similar 
planes; if so, what were those planes 
and how did they compare in price? 

Shrl Mohluddln: These requirements 
were very critically examined. For 
example, Comet 4, Caravelle and 
others were considered and it was the 
opinion of the technical personnel 
that Boeing 707 would be the best 
1Inder the circumstances. 

8hrimatl Renuka Ray: Th€' hon. 
Deputy Minister stated that these 
Boeings are going to be purchased 
through foreign loans. May we know 
whpre t.hege foreign loans ar€' coming 
from and how long it will be before 
these are delivered to us? 

Shrl Mohluddln: These Boeings are 
likely to be delivered in April, 1962. 
The loans are being negotiated in 
U.S.A. 
8hrl Bamaa1tban Chettiar: May r 
know what is the commission that 
Air-India International is giving to 
the Indian representatives in respect 
of the purchase of these Boelngs? 

8hri Mohiudclin: I do not think-
subject to correction-Air-India Inter-
national has paid any commission. We 
can say that Air-India International 
has not paid any commission to any 
representative. This is a direct deal 
between Air-India International and 
the manufacturers. 

8hri Ramanathan Chettiar: The 
hon. Minister for Transport and Com-
munications on a prior occasion in 
answer to a supplementary question of 
mine said that he will enquire into 
this matter. He gave this assurance. 
I want to know what has happened to 
that assurance. 

Mr. Speaker: He says there is no 
commission. 

Shri Ramanathan ChetUar: That 
was the information I gave, and the 
hon. Minister for Transport and Com-
munications said: "I thank you for the 
information. I shall enquire into it". 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): 
After enquiry we have found out that 
we are dealing direct with the Cor-
poration. 

Shri Sadhan Gupta: The first three 
Boeings were purchased for Rs. 11 
crores. May I know why the last two 
are to be purchased at Rs. 8 crores, 
that is to say, on an average, Rs. 33 
lakhs to Rs. 34 lakhs more than the 
price in the case of the first three? 

Shri Mohluddln: Price differentials 
are there. The order for the first set 
was placed about four years ago and 
there has been some rise in the prices 
since then. 

Shrl Morarka: The hon. Minister, in 
answer to my supplementary, did not 
giVe the information which I wanted. 
I want to know how the price of 
Comet 4 compare with that of Boeing 
707. 

Shri Mohluddtn: I am not aware of 
the priee of Comet 4. But the price 
factor was not the only important 
consideration in this respect. 
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Shri Ramanathan Chettiar: Are 
Government aware of any commission 
'being paid by the Boeing Company of 
U.S.A. to the Indian representatives? 

Shri Mohiuddin: I am not aware of 
it. 

Shri Ranga: Will they make en-
quiries about it? 

Shri Ramanathan Chettiar: Will the 
Government make enquiries about it? 

Mr .• Speaker: Next Question. 

Stoppage of Booking of Jira to South 
IDcUa 

·1024. Shri M. B. Thalwre: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that at Dadar 
Railwary Station the booking for 
"Jira" to South India has been stopped 
recently with the result that the far-
mers as well as the Jira Merchants of 
Unjha have incurred heavy losses on 
account of the falI in price of "Jira"; 
and 

(b) if so, what steps are being taken 
to ease the situation. 

The Deputy Minister of Railways 
(Shri S. V. Ramaswamy): (a) No. 

(b) Does not arise. 

Shri M. B. Thakore: May 
1Jhe total booking of "Jira" 
Dadar Station since 1957? 

know 
from 

Sbrl S. V. Ramaswamy: There is no 
booking of Jira at Dadar; it ~ done 
from Unjha in the Rajkot Division, 
Saurashtra, via. Dadar. Enquiries 
reveal that all demands have been 
met in 1960. Representations have 
been received that the loading would 
be of the order of 25 wagons per day· 
from April. 1961 and we have made 
arrangements to meet the demand. 

Sbri M. B. Tbakore: May I know 
the nature of the representations that 
were made? 

8IIrI S. V. RamaswamY: I just now 
l18id that the representation was that 
there will be heavy trafftc and that 

they would require 25 wagons per 

day. Weare making necessary ar-
rangements. 

Shri p. R. ~  May I know whe-
ther Gove..."JUllent has received any 
complaints from the merchants of 
Gujerat, especially North Gujerat, re-
garding stoppage of booking, and if it 
was not authorised by Government 
what RC'tion has been taken against 
the Station Master who refused to do 
the booking? 

Shri S. V. Ramaswamy: I just now 
said that all demands Of 1960 have 
been met. As regards 1961, represen-
tations have been received and we are-
making necessary arrangements. 
There has been no complaint so far. 

Rirakud Control Board 

·1025. Shri Cbintamoni PanJcrah1: 
Will the Minister of Irrigation and 
Power be pleased to slate: 

(a) whether the Control Board of 
Hirakud has been abolished after the 
transfer of control of Hirakud Dam 
from the Centre to the Orissa Govern-
ment; 

(b) whether the Control Board has 
written off any amount Of money since 
its inception; and 

<c) if so !lIe amount of money 
written off so far under the varioua 
heads? 

'I'he Deputy Minister of IrripUOD 
and Power (Shri BaUd): (a) No, Sir. 
Consequent on the taking over of the 
Hirakud Dam Project by the Govern-
ment of r ~s  the Control Board has 
be('n reconstituted by thl!' S ~c Gov-
ernment with effect from 1st April. 
1960 

(b) and (c). On the recommenda-
tions of the Control Board a sum of 
Rs. 2.58,396'36 has been writlen off 
sIncE' itr. inception i.e .. from lst Novem. 
ber. ]952. ~ es this. thl! Control 
Board has aIllO approved the write off 
of a sum of RI. 17,394-27 by the Chief 
En,ineer, Hirakud Dam Project. The 
amounts written off separately under 
various heads are not at prellf'llt 
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available. This information is bein, 
collected and will be furnished, when 
received. 

Sbri ChiDtamoni Pani&Tahi: The 
..secretary of this Control Board is the 
Chief Engineer of the Hirakud Dam 
Project. May I know whether all 
these amounts haVe been written off 
on the recommendations Of the Secre-
tary of the Control Board who is the 
Chief Engineer himself? 

Shri Bathi: When any item comes 
up for being written off it is consider-
ed by the Board as a whole and it is 
only after the approval of the Board 
that these amounts were written off. 

Shri Chlntamoni Panigrahi: May I 
know whether the hon. Minister is 
aware that the amounts that have been 
written off relate only to the ex-
penses incurred by the Chief Engineer 
and also the staff which was not 
necessary, and if so, whether this mat-
ter will be enquired into? 

Shri Bathl: As I said, the total 
amount Of Rs. 2 lakhs odd is from 
1st November, 1952 to 1961. To col-
lect all the information will take some-
time, and as I have ~ n e  in the re-
ply, we are collecting the information 
and as soon as it is received I shall 
supply the information to the House. 

Sbri Supakar: After the reconstitu-
tion of the Control Board, may r know 
whether the Board contains any re-
presentative of the Central Water 
and Power Commission? 

Shri Bathl: In the newly constituted 
Board, after 1st April, 1960, there is a 
representative of the Ministry Of Irri-
gation and Power and also a represen-
tative of the Fmance Ministry of the 
Government of India. 

Shrt Chlntamonl Panlrrah1: May I 
know whether the Minister is in a 
position to let us know the total 
amount which has been spent so far 
towards the travelUn, allowance and 
other things. as well as the meetings 
of the Control Board, since Ita incep-
tion1 

Shrl lla.thl: That information will 
have to be collected. That means, lor 
the period from 1952 to 1981, I shall 
have to collect the figures and get aU 
the TA bills checked up . 

Mr. Speaker: When onCe there is a 
Board, they will have to pay. Next 
question. 

Staff in Irwin Hospital, New Delhl 

-1026. Sbri D. C. Sharma: Will the 
Minister of Health be pleased <to state: 

(a) whether it is a fact that staff in 
the Irwin Hospital, New Delhi fa 
insufficient to cope with the number of 
patients being referred to specialists 
from various dispensaries connected 
with it; 

(b) whether patients SO referred to 
have to wait for hours to get their 
turn in the hospital; and 

(c) if so, whether Government pro-
pOse to take any steps to augment the 
medical staff in the hospital in order 
to avoid the long waiting by the 
patients? 

The Minister Of Bealth (Sbri Kar-
markar): (a) and (b). No, Sir. 

(C) Does not arise. 

r would like to add that the only 
dispensaries connected with the Irwin 
Hospital are the Employees' State 
Insurance dispensaries, and I under-
stand that the specialist staff sanction-
ed is quite satisfactory. 

Sbri D. C. Sharma: May I knOW' 
how much money has been spent on 
the hospital for the increase in staff 
and the increase in equipment durin, 
the Second Five Year Plan? 

Sbri Karmarkar: I should like to 
have notice. 

Shri D. C. Sharma: May I know 
what type of specialists are tbere 
these days, and whether the hon. 
Minister has received any complaints 
with regard to the inefflclency of the 
specialist staff, tor example, in ra-
pect of X-ray and. other tbiDIIT 
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Shri Karmarkar: We have not re-
ceived any complaints. Recently the 
staff has been augmented by the start-
mg of the Maulana Azad Medical Col-
lege and therefore the position has 
eased. There is no doubt that out-
patients have to take their turn and 
wait till the urgent cases are examined. 
There is also some time-lag in the 
case Of these routine examinations but 
that will continue to exist. 

Shri b. C. Sharma: May I know 
if there is any proportion observed by 
the Ministry of Health between the 
number of patients and the number of 
doctors that are required to deal with 
them? I want to know if there is any 
rough estimate about it, and, if so, 
whether that proportion is being kept 
in view both in respect of the general 
outpatients'and the patients who re-
quire special treatment. 

Shri Karmarkar: We keep a general 
sort of assessment with regard to the 
number of doctors necessary. But &Ii 
my hon, friend knows, it is not only 
the patients from Delhi that come to 
the Irwin Hospital but patients from 
the surrounding areas roundabout 300 
miles from Delhi also come to this 
hospital, especially if it is a case of 
cancer. So, the number of patients 
attending is a little larger than it 
might be otherwise. We are trying to 
equip the hospital with such percent-
age of stal'1' and equipment as Is physi-
.cally possible for us to do. 

~~~~  Of ~ 

~ it ~ fqf""ls'1 ~ it 
~ ~ ~ it -m fu;;;ft ~ 
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~ ~~ ~ ~~ ~~ 

WfNT'f ~~ I 

Shri Tanpmani.: May I know the 
number of workers who are registered 
under the ESI scheme who are getlin, 
treatment at the dispensaries attached 
to the Irwin Hospital and the indu.-
tries covered there? 

Shri Karmarkar: I should like to 
have notice about that. 

Shri TanpmaDl: The original ~ 

lion itself deals with the varioua di.-
pensaries attached to the Irwin Hospi-
tal, and the main answer tella u. that 
they are able to cope with the number 
of patient. referred from various dia-
pensari_ 

Mr. Speaker: The question refera to 
specialist, as I lee from part (a) of 
the question. 

8hrt 'h.DpmaDi: And allO the dis-
pensaries. The Minister allo replied 
that they are providing dlspensa!7 
facilltl .. to the workera c:oveored by the 



Oral Answers MARCH 22, 1961 Oral Answers 

ESI scheme. So, I wanted to know 
the number of workers who are cover-
ed by the scheme. 

Shrl Karmarkar: He might have 
just added one or two words more: 
that is to say, "What is the number of 
patients who have attended during 
such and such a period"? But what 
he asked was, whether the available 
facilities are enough to cope with the 
work or not. I said they are able to 
cope with it. So far as the ESI 
scheme is concerned, it is satisfactory; 
so far as the general public is con-
cerned, it is not so satisfactory. But, 
if my hon. friend now wants to ask 
another question, he can table a se-
parate question and I shall answer it. 

8hri D. C. Sharma: May I know if 
there is any plan for enlargement of 
this hospital and for increase of staff 
and equipment in the next year or so 
and, if so, has the Minister got such 
a plan before him? 

8hri Karmarkar: Recently we have 
agreed to augment the number of beds 
by 300-1 forget the exact number. In 
any case, it is 250. For these 300 ad-
ditional beds there will be additional 
staff. 

Shrlmati l1a Paichoudhurl: The hon. 
Minister remarked that there is a 
shortage of staff. Is there anybody 10 
attend to the patients immediately 
while they are waiting? Sometimes, 
the nursing staff have to attend to such 
patients who have to wait for hours. 
Has the nursing staff been increased? 

Sl1rt Kannarkar: Who is waiting? I 
do not follow. 

Mr. Speaker: The patients are wait-
ing, and she wants to know whether 
there is any proposal to increase the • 
nursing staff. 

8brlmati na Palcboudhurl: e~  even 
the nursing staff should be increased. 

Shrl Karmarkar: The nursing staff, 
while thE' patients are waiting? 1 am 
not able to follow. The sooner the 
patients come, the quicker they can 
be attended to; that is, those who come 
first n~ not wait long. The patients 

who come one hOUr late may have to 
wait. It all depends upon the number 
of patients coming i1I. the-1irst nour. 
Weare keeping them as comfortably 
as possible. We have put some news-
papers and We are enlarging the wait-
ing space. There cannot be a short 
shrift to that. The patients who come 
have to be attended to by a competent 
officer. 

Shrimati lIa Palehoudhuri: He has 
not answered my question. The point 
is, when the patients are waiting there 
for hours, there must be somebody to 
attend to their immediate needs. Even 
the nursing staff sometimes is not 
available. 

8hri Karmark.ar: My han. friend 
obviously does not know the practice. 
If it is an emergent case that requIres 
immediate attention, that patient IS 

given immediate preredence and i', 

attended to without a moment's dela::. 
If it is a caSe that can wait,-there 8re 
water-taps and other conveniences allr! 
provisions. They have enlarged the 
waiting space in the Irwin hospital. 
When I enquired, I was told that they 
are able to attend to about 2,50(1 

patients a day. 

This question, often arises, and as a 
matter of curiosity, 1 made my own 
enquiries in one of the best and com-
petent hospitals in London. I asked 
them about the time that the patients 
there have to waR for. They were 
rather surprised at the quesRon: it 
was surprising. They said the patients 
have to wait as long as they come 
late. Sometimes, they said, the 
patients have to wait for five hours. 
In the case Of thE' Delhi hospital, no 
patient has to wait for more than half 
an hour or one hour or two hours as 
the case may be. If he comes at 7 
O'clock he is immediately attC'flded to. 
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Development 01 Port at Haldia 

+ 
r Shri Rameshwar Tantia: 

J Shri P. G. Deb: 
-1027 Shri Ram Krishan Gupta: 
. I Silri Aurobindo GhosaI: 
I Shri Arjun Singh BhadauriA: 
L Dr. Vijaya Ananda: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether Haldia has bet.>n chosen 
as the site for the new port to be de-
veloped during the Third Five Year 
Plan; and 

(b) if so, the amount earmarked for 
the same? 

The MlDlster Of State in the MIDia-
try of Transport and CommunicatiollJl 
(Shrl Raj Bahadur): (a) Yes, Sir. 

(b) A provision of Rs. 7 crores baa 
been included in the Third Five Yeer 
Plan for the project. 

8bri Jtamesbwar TaDU&: What will 
be the handling capacity of this port 
and whether big ships also will call 
at this port? 

Shrl Raj Bahadar: It will depend 
the traffic that will emanate. From 

the present studies it is estimated. that 
it is expected to handle 5:2 million 
tons. 

Shri Aurobbado Ghosal: May I 
know by what time the railway link 
from Kharagpur to Haldia will be 
completed? 

Shri Raj Bahadur: The railway link 
is contingent upon the acx:eptance and 
execution of the port project. I believe 
it will be taken up simultaneously 
with the execution of the port project, 
after it has been approved. 

Shri S. C. Samanta: Is it not a fact 
that the requirements of the railway 
line must come before the beginning 
of the work on the port? 

Shti Raj Bahadur: I may remind 
hOI1. Members that there are two 
experts, who are working at present; 
one on the hydraulic aspect of the new 
project and the other on the dredging 
aspect to find out the draught clear-
ance for the traffic. Apart from that, 
the technical staff of the Calcutta Port 
Commissioners have prepared a pro-
ject report, which also is receiving 
consideration of Mr. Posthuma, the 
expert. Alter that report has been 
examined, this question may be asked. 

Shrl s. C. Samanta: The hon. Min-
Ister said that during the Third Plan, 
Rs. 7 crores have been allotted. May 
I know wherefrom the money for 
constructing the railway line will 
come, e ~e a very small sum hal 
been allotted? 

Shrl Raj Bahadur: That will come 
from the railway allocation. 

&11 India lMtltute of Medical SeleDeei 

-1028. Shrl P. C. Borooab: WiIJ the 
Minister of Health be pleased to state: 

(a) whether the All India Institute 
of Medical Sciences has been Inau",-
rated and classes started there; 

(b) what courses have been intro-
duced in the All India Institute of 
Medical Sciences, New DeIhl; 

(c) what is the capacity of the 
Institute; and 
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(d) how much expenditure has 
been incurred on the establishment of 
the Institute so far? 

The Mlnlster of Health (81u1 
Karmarkar): (a) to (d). A statement 
is l.aid en the Table. [See Appendix 
III, annexure No. 89.] 

ihri P. C. Borooab: From the state-
ment I find that up to 31st December, 
1960 a sum of Rs. 3,95,53,565 has been 
spent. May I know whether any 
foreign assistance has been received, 
if so, from which country and also the 
recurring expenditure on this 
institute? 

Shri Karmarkar: The amount of 
foreign assistance is as follows: The 
New Zealand Government have made 
a grant of £ 1.1 million under the 
Colombo Plan. The Rockefeller Foun_ 
dation have given a grant of 0'8 mil-
lion dollars for the purchase of equip-
ment, stores, etc. TCM has made 
available-not yet spcnt-a sum of 
Rs. 290 lakhs under PL 480 towards 
the construction of the institute's 
building. The Rockefeller Founda-
tion have given grants of 30,000 and 
&4.000 rupees respectively for the 
years 1960-61 and 1961-62 for pay-
ment of scholarships and stipends to 
students. The TCM have agreed to 
lupply stores and equipment for the 
institute, worth 50,000 dollara. 

Shrl P. C. Borooah: What about the 
recurring expenditure of the Institute? 

Shrl Karmarkar: I should like to 
have notice; that is in the budgetary 
provision. 

Shri P. C. Borooah: After the course 
is introduced in the inslltute, may I 
know whether instruction in impor-
tant subjects like radiation medicine 
and nuclear treatment will be given? 

Shrl Karmarkar: Yes, Sir. 

Shrl Supakar: What will be the 
non-recurring tu. al capital expendi-
ture on the institute up to the time 
when it is fully developed? 

Shri Karmarkar: I have given the 
ft,ures for the Third Plan. The budlet 

allocation for the next year ia 
Rs. 1 ~1 2 lakhs-revenue RB. 67.1% 
lakhs and capital Rs. 112.4 lakhs. For 
the Third Plan, the tentative alloca-
tion is-it has not been finalised 7et 
because the Plan has not yet been 
finalised-Rs. 550 lakhs for the insti-
tute. The capital expenditure will be 
Rs. 374'52 lakhs, a major portion of 
which will be spent on the construc-
tion of a 650-bedded hospital OPD 
and new development works. This is 
still tentative subject to the· finalisa-
tion of the Plan. 

Shri Supakar: Will it be completed 
by the end of the Third Plan? 

Shri Karmarkar: I think so. 

Shri Tyagi: Out of the Rs. 4 crore" 
spent on the institution, may I know 
• how much has gone towards the con-
struction of building and how much 
towards equipment? What is the pro-
portion? 

Shri Karmarkar: I should like to 
have notice regarding tb' precise 
break-up. The total expenditure 
incurred on the institute since its 
inception is Rs. 3.95 crores. Non-
recurring and recurring expenditure 
spread over a period of 7 years from 
1953-54 up to the end of the Second 
Plan was originally Rs. 468.43 lakhs 
and Rs. 107.61 lakhs. But regarding 
the break-up of the Rs. 395 lakhs, as 
I said, I should like to have notice. 

Shrl Tyagi: As far as I know, the 
building estimates are already sanc-
tioned. The hon. Minister can give 
an idea as to how much was spent on 
buildings? 

Shri Karmarkar: I should like to 
get full information and supply it to 
the hon. Member. 

Calcutta-Dul'l'8Pur Expressway 

-1029. Shrl SubimaD Ghose: Will 
the Minister of TraDsport and Com-
munications be pleased to state: 

(a) whether the detailed survey of 
Calcutta-Durgapur expressway has 
been carried out; 

(b) when the work is to be taken 
up and finished; 
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(c) what would be the quantum of 
land required for the purpose; and 

(d) how much arable land would 
be affected? 

The Minister of State ill the MIDIs-
try of TranSPOrt and CommunJcatiODll 
(Shrt Raj Babadar): (a) to (d). In 
August 1959, the Government of India 
approved of a grant of about Rs. 1.53 
lakhs for the detailed survey of the 
proposeci Calcutta-Durgapur Express-
way. The State Government are 
reported to have completed so far the 
survey from Calcutta upto Burdwan 
and propose to take up the survey of 
the remaining section shortly. Infor-
mation regarding the total land 
required for the project and the arable 
land affected can be supplied after 
the detailed survey which is in pro-
gress has been fully completed. 

It is proposed, in the first stage, to 
undertake the work on the Calcutta-
Burdwan section only. It has, how-
ever, not been possible to finalise the 
project pertaining to this section so 
far due to the difficulty of finding the 
required funds. The matter is, how-
ever, still under consideration. 

Sbrl Subiman Gbuse: From the 
statement I find that the total arable 
land to be acquired for this project 
cannot be assessed before the com-
pletion of the detailed survey, but the 
survey from Calcutta to Burdwan has 
been completed. May I know whether 
any assessment has been made as to 
how much of arable land would be 
acquired from Calcutta to Burdwan? 

Sbrl Raj Bahadur: According to 
information presently available in 
regard to the sector Calcutta to 
Burdwan, it is estimated that a total 
area of about 2250 acres Is likely to 
be acquired and out of this about 2000 
acres will be arable land. But this is 
only a rough estimate at present. 

Shri Sublmau GbOlle: Since Durga-
pur is connected with Calcutta by 
rail, by G_T. road and it will be con-
nected by navigable canal. may I know 
what purpose will be the served by 
this Express way. in view of the tact 

ttJnt vast tracts of arable land will be 
consumed by this project? 

Sbri Raj Babadar: I was not aware 
whether there was any difference of 
opinion about the fact that there is 
extreme congestion so far as the road 
between Calcutta and Burdwan is 
concerned. Every day the traffic is 
increasing and there are occasional 
traffic jams. Therefore, it is very 
necessary that there should be some 
broader and wider road in this sector 
to cater to the needs of the increasing 
traffic. 

Sbrl Ranga: There is a canal sys-
tem which is sought to be developed' 
by the Ministry concerned. If pro-
gress is being made in regard to that,. 
will it not be able to relieve so much 
congestion, instead of having to 
develop the other one? 

Shri Raj Bahadur: The question 
hardly arises out of this. But I may 
tell him that the canal is expected to 
take a particular type of traffic. The 
speed and capacity of transport by 
canal ;<; limited and naturally fast 
moving traffic and commodities for 
which fast means of transport are 
needed cannot be catered to by the 
canals. 

Sbrimati lia Palcboudburl: May I 
know whether the people who will be 
displaced by the acquisition of 2000 
acres of arable land will be given fun 
compensation at the rates prevalent 
today? 

Shri Raj Babadur: There is a laW' 
and also rules and regulations about 
acquisition of land tor certain public 
purposes and also for the assessment 
and award at compensation. 

Radio IIotopea for Medical parpoeea 

+ 
-10S0 r Shrl Shree NarayaD Du: 

. "lShrl Radha Raman: 

Will the Minister at Health ~ 
pleased to state: 

(a) the extent to which the medicar 
sciences in the country have 80 tar 
made use of radio isotopes both tor 
diagnosis and treatment; 
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(b) the nature and extent of success 
attained in this respect so far; 

(c) whether any assessment as to 
the requirement of radio isotopes for 
medical purposes during the Third 
Five Year Plan has been made; 

(d) if so, approximate estimate; and 

(e) the extent to which such 
requirement is going to be met? 

The Minister of Health (Shrl 
Karmarkar): (a) Radio isotopes are 
being used in certain hospitals in the 
C0untry for research, diagnosis and 
treatment. 

(b) Radio isotopes have proved of 
gn'at utility in the diagnosis and 
treatment of thyroid diseases and 
Cancer. In the biological research 
field they have proved of immense 
lIuecess and have shown promising 
results in treating blood diseases like 
Leukemia and Polycythemia and some 
advanct'd cases of tumours of Ovary. 

«(') and (d). Some sse~s en  has 
been made by the Chittaranjan 
National Canrer Research Centre, 
Calcutta. The total cost estimated 
during tile Third Five Y('ar Plan is 
roughly Rs. 5,000 per year. 

(e) The requirements will be met 
partly by the Atomic Energy Depart-
ment, Trombay, and partly by import 
from abroad. 

Shri Shree Narayan Das: May I 

know whether the Atomic Energy 
Commission has given an assurance to 
supply all our requirements in this 
regard? 

Bbrl Karmarkar: They have 
assured us that they will do their 
best. Whether they have assured us 
that our full requirements will be 
met or not, I am not surt' at the 
moment. 

Sbrl Shree Narayan Das: Nothing 
has been said as to the cost of this 
treatment as compared with the other 
treatment. 

Sbrl Karmarkar: This is a kind ef 
treatment which was not possible at 

all before. So, there cannot be any 
comparison of cost. 

Shri Supakar: May I know the 
value of the estimated import per year 
on this account? 

Shri Karmarkar: It was developed 
only during last year when the 
Atomic Energy Commission made 
available such isotopes, which would 
be useful in the treatment of thyroid 
discases. There were other things 
like Cobalt 60 and all that. ~r them 
also we are allowing imports. It is 
only now that we can make a fairly 
firm estimate. As I said, for the iso-
topes the expenditure may be in the 
range of Rs. 5,000 per year; may be, 
it is an under-estimate. 

Powt'r Sub-Committee of Southern 
Zonal Council 

';')031. Shri Rami Reddy: Will the 
Mll1ist('r of Irrigation and Power be 
plvased to state: 

(a) whe:her th[· Southcrn Zonal 
COllilcil has s('t up a 'Power Sub-
Committee' to go into the question of 
the potentialities of Power genera-
tion, Zonal Grid etc; 

(b) if so, what are the subjects that 
have b('en referred to them for exami-
nation and report; 

(c) whether the Committee has sub-
mitted any report to the Zonal 
Council; 

(d) what arc the proposals made 
by thc Committee; and 

(e) what action has been taken en 
these recommendations? 

The Deputy Minister of IrrlpUoa 
and Powel' (Shrl BaW): (a) Yes, 
Sir. 

(b) The Committee has been set up 
to advise the appropriate regional 
aut.h<lrilies on problems of co-ordi-
nated development of power resourcea 
in the States of Kerala, Madras and 
Andhra Pradesh of the Southem 
Zone, and in Mysore. 
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(c) The minutes ot the meetings ot 
the Technical Committee were sub-
mitted to the Zonal Council. 

(d) The proposals relate to the 
establishment ot the Southern Zonal 
Power Grid. 

(e) Preliminary works on inter-
State links and necessary technical 
studies on Zonal Grid have been taken 
up. 

Shri Rami Reddy: May I know 
whether Mysore is a participant in 
this Committee? 

Shrl Hathl: Yes, Mysore is also a 
member, as I mentioned. 

Shrl Rami Reddy: When are the 
proposals likely to be finalized? 

Shrl Hathi: The proposals have 
already been finalized and submitted 
to the Zonal Council. 

Radar Instrument at Dum Dum 
Airport 

·1032. Shrl Assar: Will the Minister 
of Transport and Communications be 
pleased to state: 

(a) whether it is a fact that Radal 
instrument for installation at Dum 
Dum airport, Calcutta is lying un-
cared for at the Dum  Dum airport 
for the last many months and hall 
rusted; and 

(b) if so, the reasons therefor? 

The Deputy Minister at Civil A vIa-
tion (Shri Mohiuddln): (a) No, Sir. 
The radar equipment, which is to be 
installed at Dum Dum, has been kept 
properly stored and is not likely to 
deteriorate. 

(b) Does not arise. 

Shri .Assar: May I know whether 
it is a fact that up till now no radar 
equipment has been installed in Dum 
Dum? If so, may I know the reason 
for the delay? 

Shri Mohiaddin: At the present 
moment, there Is a radar equipment 
operating at Dum  Dum airport. The 
new radar was obtained in order to 
have some better equipment, and it 
is expected that this will be installed 
in due course. 

2323 (Ai) LS-2. 

Shri Assar: May I know the reason 
for the delay in the installation? 

Shrl Mohluddln: The reason is that 
this isa special equipment and it 
requires special specifications ot elec-
tric equipment and special type ot 
cables. It was found that the equip-
ments, specially the cables which are 
required for the purpose, are not 
locally available and have to be 
imported. That was one main 
difficulty. 

Shrl Assar: May I know the total 
cost of that instrument? 

Shrl Mohluddln: The cost is about 
Rs. six lakhs, 1 think. But I am not 
sure. 

Shrl S. C. Samanta: May I know 
how the old instrument will be 
utilized when this new one is instal-
led at Dum Dum? 

Shrl' Mohiuddln: If this is installed 
at Dum Dum, the other one will still 
operate for particular purposes. If 
necessary, it will be shifted to another 
airport. 

Relief Work In Conro 

*1033. Shrimatl MallDOOna Sultan: 
Will the Minister of Health be pleased 
to slale: 

(a) what contribution India has 
made so tar towards World Health 
Organisation's relief work in Congo; 
and 

(b) the nature and details thereat?, 

The Minister of lIealth (Shrl 
Karmarkar): (a) and (b). The Gov· 
ernment of India have not made any 
direct contribution to the World 
• Health Organisation's relief work In 
Congo, but a medical team consisting 
of two doctors and one nurse was 
sent to Congo on 20th August, 1960, 
for a periOd of six months, under the 
auspices of the Indian Red Cross 
Society. This medical team returned 
to New Delhi on 13th February, 1961. 
The Government of India paid a grant 
of Rs. 33,203.50 to the Red Cross 
Society towards the actual expendl-
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ture incurred on sending the medical 
team. The Society has also made a 
contribution of Rs. 5,000 to the 
Congolese Red Cross Society for pur-
chasing relief supplies. 

Sbrl Karmarkar: I am answering 
this question because this relates to 
the aid received through the World 
Health Organisation. 

Shrlmatl Malmooaa Sultan: In 
view o:t the fact that there is a con-
flict of legal opinion as to which is 
the legally constituted Government of 
Congo, may I know whether the Gov-
ernment of India have put forward 
any suggestion to the W.H.O. as to 
which is the Government with which 
we have to deal in carrying out relief 
work? 

Shri Karmarkar: I shall be grate-
ful if she addresses that question to 
the Prime Minister. 

Shrimatl Maimoona Sultan: Why? 

Shrl Karmarkar: She is asking 
about the legally constituted Govern-
ment, which is beyond my purview. 
Therefore, I am unable to answer that 
question. 

Delhi Milk Scheme 

·1034. Sbri A. M. Tariq: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any training is impart-
ed to the Managers and Assistant 
Managers working in th,· milk depots 
of the Delhi Milk Supply Scheme 
before their appointment; and 

(b) if so, the' nature and period of 
such training? 

The Deputy Minister of Apiculture 
(Shri M. V. Krlshnappa): (a) and (b). 
Candidates selected for the posts of 
Depot Managers/Depot Assistants are, 
in the first instance, given training 
for one or two days at the Central 
Dairy, where the methods of sale, 
maintenance of various records, deal-
ings with the public etc., are explained 
to them. Thereafter they are posted 
as understudies to experienced Depot 
Managers for a period of two to three 
days at existing milk depots so that 

they get practical training by actual 
working. 
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Mechanised Farms 

J 
Shri Birendra Babadur 
Singbjl: 

-1038. Shri Chanclak: 

l Shrl P. L. Barupal: Shri Radha Mohan SiD«ll: 

Will the Minister of FOOd and Agri-
oulture be pleased to state: 

(a) whether a final decision has 
been taken towards the establishment 
of 10 mechanised farms in the coun-
try with foreign assistance;--

(b) the aetails of the proposals with 
the Government; and 

(c) whether the Madhya Pradesh 
State Government has moved the 
Government of India urging that at 
least one such farm be set up in 
Madhya Pradesh also? 

The Deputy Minister of Arrlculture 
(Shrl M. V. Krlshnappa): (a) No, Sir. 

(b) The Committee on Large-sized 
Mechanised Farms appointed bv the 
Government of India for suggesting 
suitable sites for setting up more 
mechanised farms in the country has 
recently submitted its report. 'nle 
Ccmmittee has recommended that one 
more mechanised farm having an area 

". , 

of about 30,000 acres should be set up 
in Rajasthan. 

Copies of the report of the Com-
mittee have been placed in the Parlia-
ment Library. -

(c) Yes. Three sites had been sug-
gested. Two of them were sub-
sequently withdrawn by the State 
Government. The third site suggested 
by the State Government has not been 
considered suitable by the Commit-
tee. 

PUrchase of Craft for Ferry Service 
Across the Brahmaputra 

-103'7. Shri Amjad Ali: Will the 
Minister of Tra.Dsport and Commu-
nications be pleased to refer to the 
reply given to Starred Question No. 
1357 On the 10th September, 1959 
regarding the purchase of craft for 
ferry service across the Brahmaputra 
and state: 

(a) when did the two ferry crafts 
"Manas" and "Pancharatna" reach 
Goalpara Ghat; 

(b) what use has oeen made of 
these ferry crafts till now; and 

(c) wlien they are -being put into 
operation? 

The Minister of State in the Minis-
try Of Transport and Communications 
(Shri Raj Bahadur): (a) On the 11th 
September, 1960. 

(b) Due to non-availability of the 
requisite crews it has not been pos-
sible to operate the ferry craft so far. 

(c) The arrangement of crew has 
been  made since and the crafts will 
be operated from the 1st April. 1961. 

o~  COmmittee tor ~ e o

meDt of Spices 

{ 
Shrl Ram Krlshan Gupta: 

·1038. Shri Panprkar: 
Shri D. C. Sharma: 

Will the Minister of Food and Acrt-
cDlture be pleaseif" to refer to the 
reply given to Starred Question No. 
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·896 on the 14th December, 1960 and 
·state at what stage is the proposal to 
set up a COmmodity Committee for 
the development of spices? 

The MiDJster of Agriculture (Dr. 
P. S. Deabmukh): A Central Com-
modity Committee for Spices and 
Cashewnut is proposed to be set up 
under a Resolution of the Govern-
ment of India. The draft resolution 
has been referred to the State Gov-
ernments, Central Ministries and De-
partments concerned for eliciting their 
views. 

Shortage at Cables aDd Tele-Com-
munication Apparatus 

-1039. 8bri P. C. Borooah: Will the 
Minister of Transport and Commu-
DlcatiOllS be pleased to state: 

(a) whether India's special problems 
relating to shortage of cables and 
telecommunication apparatus were 
diseussed at the second plenary ses-
sion of the International Telephone 
and Telegraph Consultative Commit-
tee held in New Delhi recently; and 

(b) if so, what ways and means, if 
any, were explored to solve the pro-
blem? 

The MinIster of Transport and Com-
mDDicati0D9 (Dr. P. Subbarayan): (a) 
No. 

(b) Does not arise. 

PaIII!IfIIlI'er TrafIle COncestiOD OIl 
BallwaJ'S 

{ 
SbrI S. M. BaDerjee: 

-INt. SbrI 'lIuIpauI: 
Sbrl JqdJsh AWastbl: 

Will the Minister ot Ba11wa)'B be 
pleased to state: 

(a) whether there is a severe PIlI-
ienger traftlc congestion on Railways 
.t Calcutta, Bombay and Madras; 

(b) whether any scheme hili been 
ehallted out to solve this problem; 
and 

(c) it so, its broad features' 

The Deputy Mial8ter ot Railway. 
(SbrI ShahDawas Khaa): (/il) to (c). 
Yes, during the peak periods. Ex-
tension of electrification to cover 
the suburban sections in Calcutta area 
is under variOUS stages ot implemen-
tation. Efforts are also being made 
to increase the frequency of train 
services as well as their load during 
the peak periods to the extent possible 
within the available resources. 

Kurnool-Gooty National Highway 
No.7 

-1041. Shri RamI Reddy: Will the 
Minister of Transport and Commu-
nications be pleased to state: 

(a) whether a scheme for widening 
the B.T. surface in miles 32/0 to 
60/0 of Kurnool Gooty National 
Highway No. 7 is under consideration 
of Government; 

(b) what is the cost ot the 
scheme; 

(c) when is the scheme likely to be 
approved and sanctioned; 

(d) when is the execution of the 
work proposed to be started; and 

(e) when is it proposed to be com-
pleted? 

The Minister of 8tateln the Mlnh!-
try of TraIIsport and CommanlcaUou 
(Shrl Raj Bahadur): (a) to (c). An 
estimate for widening the B.T. surface 
In miIes32/0 to 60/0 ot Kurnool-Gooty 
section ot National Highway No.7 was 
sanctioned for Ra. 3,91,000/-On 11th 
December 1960. 

Cd) The execution of the wort I. 
expected to be started shortly. 

(e) By the end of March, I1Hl3. 

Lady IIardlDp Medleal CoUep aDd 
Hospital, Hew Delhi 

-loa. Shrl Ram IDWwJ 0",: 
Will the Minister ot Health be pleased 
to state: 

(a) whether It is a tact that the 
pressure of lndoor patient. and 
maternity cue. Is tar f!'eater than 
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the number of beds available in Lady 
Hardinge Medical College & Hospital, 
New Delhi; ana 

(,b) if so, the steps being taken by 
Government to cope up with the need 
of patients?' 

The Minister of Health (8hrt Ku-
markar): (a) Yes, Sir. 

(b) The number of beds has been 
increased from 402 in 1958 to 505 at 
the end of 1960. A domiciliary 
maternity unit has been started which 
conducts delivery at patients' resi-
dences. 212 deliveries were conducted 
by this during 1960. 

Apicultural Implements from West 
Germany 

·1043. 8hri P. C. Borooah: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) whether WC$t Genuany has 
offered to supply improved airicul-
tural implements in order to assist in 
India's Package Programme; 

(b) it so, to what extent; and 

(c) on what tenus? 

The Minister of Agriculture (Dr. 
P. 8. Deshmukh): (a) No. 

(b) and (c). Do not arise. 

Medical CoUeres in Maharashtra 

2058. 8hri Pangarkar: Will the 
Minister ot Health be pleased to state: 

(a) the amounts of grants given by 
the Rockefeller Foundation to the 
various Medical Colleges in Maharas-
tra State during the years 1959-60 
and 1960-61 So far; and 

(b) the projects for which the 
grants were given? 

The Minister of Health (Shrl Kar-
markar): (a) and (b). No grant wac; 
made by the Rockefeller Foundation 
to any Medical College in Maharash-
tra State during the years 1959-60 and 

1960-61. The foUowin, MSistance 

was provided for the Seth G.S. 
Medical College and associated K.E.M. 
Hospital during the above years: 

1959-60 

One fellowship in anatomy to Dr. 
K. D. Desai. One Travel grant in 
the field dermatology, mycology and 
pathology to Dr. S. C. Desai. 

1960-61 

One fellowship in Surgery to Dr. 
T. P. Kulkarni. One travel irant in 
the field of Medical Education to Dr. 
S. V. Joglekar. 

Family Planninr in Maharashtra 

2057. Shri pangarkar: Will the 
Minister of Health be pleased to state 
whether the amount allotted to Maha-
rashtra Government for family plan-
ning programme for 1960-61 so far 
has been fully utilised? 

The Minister of Health (Shrl Kar-
markar): A sum of Rs. 4.73,786 was 
spent by the Government of Maha-
rashtra up to December, 1960, for 
family planning programme out of an 
allocation of Rs. 6,38,000. The balance 
is expected to be utilised by the end 
of the year 1960-61. 

Departmental Catering Staff OIl 
ltailways 

2058. Shri Kumbhar: Will the 
Minister of Railways be pleased to 
state: 

(a) the number of employees grade-
wise in departmental Tea-stalls. Re-
freshment Rooms, Restaurants and 
Dining cars of various Indian Rail-
ways as on the 1st January, 1961; and 

(b) the number of Scheduled Caste 
employees grade-wise among them? 

The DePUty MInIster 01 Railways 
(Shrl ShahDawas Khan): (a) and (b). 
A statement giving the requisite in-
formation is laid on the Table. [See 
Appendix III, annexure No. eo]. 
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Arkooam-£rocle Rallway LiDe 

Z059. Sbri NaDjappan: Will the 
lrfinister of Rallway.be pleased to 
atate: 

(a) the pro,ress so far made in 
doubling of Railway lines between 
Arkonam and Erode (Southern Rail-
way); and 

(b) when the work will be com-
pleted? . 

The Deputy Minister 01 Railways 
(Shri S. V. Ramaswamy): (a) and 
(b). Doubling 01 40 miles has been 
completed and opened to traffic up to 
end of February 1961. Further 12 
miles of doubled track is expected to 
be opened to traffic by 31-3-1961 to 
be followed by another 10 miles by 
June 1981. 

Doubling of another 35 miles and 
50 miles On the Arkonam-Erode sec-
tion has been programmed during 
1960-61 and 1981-62 respectively. 

Extra Deptt. Branch Post Oftlces and 
Savings Bank Facilities In Assam 

2060. Shrlmati Maflda Ahmed: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) the number of extra depart-
mental branch Post Offices converted 
into sub-post offices during the Second 
Five Year Plan period in Assam 
State, District-wise; and 

(b) the number 01 post offices in 
which Savings Bank facilities have 
been provided so far in the State? 

The MInIster 01 TraDsport and Com-
munications (Dr. P. 8abbarayan): (a) 
A statement is laid on the Table. [See 
Appendix m, annexurtf No. 91J. 

(b) 397. 

National Hlpway No .• 

HlL 8ul RamI Reddy: Will the 
Minister of Transport aDd CoIIIIIUI-
Dlcatloas be pleased to state: 

<a> whether there is a proposal to 
widen Miles 2010 to 3710 of Hydera-
bad-Vijayawada road (National HIgh-
way No. '); 

(b) what is the cost of the schemej 
and 

(c) whether technical approval baa 
been accordedj 

(d) whether any phased programme 
has been drawn up for the execution 
of the scheme; and 

(e) if so, the details thereof? 

The Minister 01 State In the Minis-
try 01 Transport aDd CommunlcatloDB 
(Shrl Raj Babadur): (a) No sirj due 
to limitation of funds durini the 
Third Plan, the work 01 widening 
National Highways has to be given 
low priority. 

(b) and (c). Do not arise. 

(d) No Sir. 

(e> Does not arise. 

P. and T. BuildiDP 

2062. Shrl Dbannalln,am: Will the 
Minister ot Transport aDd Comma-
nlcations be pleased to state: 

(a) the total amount sanctioned so 
far during the Second Five Year 
Plan tor the construction 01 new POlt 
office buildings in all the States; and 

(b) the total amount sanctioned for 
the Madras State and the number of 
buildings constructed so tar? 

The MiDJster 01 Transport and Com.· 
municatlons (Dr. P. 8abbara1aD): (a) 
Rs. 478 lakhs. 

(b) (i) Rs. 26'5 lakhs. 

(ii) 8 completed; 13 in prorreu. 

• ElectrUlcatlon 01 Barpall aDd Paw-
Garh Towns (0rUa) 

Hl3. Shrl Kambbar: Will the 
Minister of irrIptiOD and Power 
be pleased to state: --

(a) whether there were proposall 
to electrify industrial town BarpaU in 
Sambalpur District and Sub-Divi-
sional Headquarter Patnagarh town In 
Bolangir District in Orilla durinR the 
Second Five Year Plan period: 
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(b) whether the Members of Par-
liament from Orissa proposed in 1958 
in the informal consultative commit-
tee of the Irrigation and Power Minis-
tries of Orissa and Central Govern-
ment fOr electrification of these two 
towns during the Second Five Year 
Plan period; 

(c) if so, the nature of steps being 
taken in this regard; and 

(i) the details thereof? 

The Deputy Minister of Irrigation 
and Power (Shri Hathl): (a) to (d). 
The information is being collected and 
will be laid on the Table of the House 
in due course. 

Railway Protection Force on 
N. Railway 

Z064. Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state: 

(a) the strength of the Railway 
Protection Force of the Northern 
Railway as on the 1st March, 1961 
in each Division separately; 

(b) the nwnber among them belong-
ing to Scheduled Castes in each Divi-
sion; and 

(c) the total expenditure involved 
in maintaining the above Protection 
Force in each Division during 1960-
611 

'l'be Deputy Mialster of RaUways 
(Shri Sbabnawaz Khan): (a) to (c). 
A Statement is laid on the Table. 
[See Appendix rn, annexure No. 92.] 

SUtina' of IibaJu.a Reservoir 

1065. ShrI D. C. Sharma: Will the· 
Minister of Irriptlon and Power be 
pleased to refer to the reply given 
to Un starred Question No. 1128 on 
the 1st December, 1960 and state the 
up-to-date progress made in the flnali-
.. tion and notification of a Joint 
Board ~n  the representatives 
of the Himachal Pradesh Adminis-
tration and Punjab Government to 
c:lleek the siltinc of the Bhakra reser-
voir? 

TIle ~ Minisier of IrrIa'atloD 
aDd Power (Sbrt. Hathi): AJJ stated in 
reply to Unstarred QuestiOn No. 1128 
given on 1st December, 1960, the Inter-
State (Punja.b Himachal Pradesh) Soil 
Conservation Co-ordination Board has 
already ·been set up and re-constitut-
ed. A meeting of the re-constituted 
Board was held at Simla on 13-3-1961 
and some important decisions taken. 
Necessary steps to notify the consti-
tution of the Board are afoot. . 

Buffer Stock of FoodgraiDs 

2066. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether any buffer stock of 
food-grains has been huilt in India 
this year: 

(b) what is the quantity of food-
grains so stocked; and 

(C) where they are located? 

The Deputy Minister of FOOd and 
Agriculture (Shri A. M. Thomas): (a) 
to (c). The stocks of foodgrains 
with the Central Government which 
on 1st Janiuary 1960 amounted to 
7.93 lakh metric tons increased to 
21.53 lakh metric tons on 5th March 
1961. Besides, the State Govern-
ments also held a stock of about 8 
lakh metric tons on 5th March 1961. 

The stocks of foodgrains with the 
Central Government are stored at 
suitable centres throu-ghout the coun-
try. 

Minor Irrlp.tlon Works in Himachal 
PradeSh 

206'7. Shri D. C. Sharma: Will the 
Minister of FoOd and ~ be 
pleased to state: 

(a) the total amount spent on minor 
Irrigation works in Himachal Pradesh 
during 1960-81; 

(b) the total amount budgeted and 
sanctioned for the same purpose and 
during the same period; and 

(c) the location of works done and 
their progress Division-wise? 
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. The De;UtJ MmIster of ApicaJture 
(Shri 1\1. v. ltrlsluiapPa): (a) to (c). 
Necessary information is being col-
lected and will ,be placed on the 
Table of the House as soon as avail-
able. 

Cancer Hospitals 

{ 

Shri Rameshwar TanUa: 
Z068 Shri S. M. Banerjee: 
.. Pandit J. P. Jyotisb1: 
Shri D. C. Sharma: 

Will the Minister of Bealth .be 
pleased to state: 

(a) whether the disease of cancer 
is increasing in the country; 

(b) the number of hospitals and 
beds, State-wise; and 

(c) whether there is any proposal 
for establishing a hospital in Rajas-
than? 

TIle Minister CJI Health (Shri 
ltarmarkar): (a) As no All India 
IUrvey has been carried out to assess 
the incidence of Caru::er, it is not 
possible to say whether its incideru::e 
has increased. 

(b) and (c). A statement contain-
Ing the available information is laid 
on the Table. [See Appendix In, 
annexure No. 93]. The Government 
of India have given a grant-in-aid of 
Rs. 1,50,000 to the Government of 
Rajasthan for the establishment of a 
J!5 bedded caru::er ward in the Sawai 
Man Singh Hospital at Jaipur. 

ItaIcI on Banway Station OD JhaDsI-
KaDpar Line 

!Ht {Bbr1 A. M. Tariq: 
. Shr1 A1'1'akDDa: 

Will the Minister CJI BaUwaJII be 
pleased to state: 

(a) whether some desperadee raid-
ed a wayside Railway Station on the 
.lhansi-Kanpur line and also the staft 
quarter on the night of the new 
year. day; 

(b) if so, the details thereof; and 

(c) what steps Government pro-
,pose to take for the security of life 
of the staff, their praperties and also 
the Government properties at such 
stations. 

The Deputy MlDister of Bailwap 
(Shri Sbahnawaz Khan): (a) and (b). 
Yes, Sir. In the early hours of 
1-1-1961, 5-6 daooits armed with 
lethal weapons including a countl1"-
made pistol, raided Parauna Railway 
station on the Kanpur-Jhansi sectlon 
of the CjRly. At the point of their 
arms, they looted Railway cuh 
amounting to Rs. 20 from the ticket 
tube and also relieved the station 
staff of their belongings, ~ as 
wrist watch, blanket, coat and cash 
on their persons. Thereafter, they 
bolted the booking office from out-
side and .proceeded to the solitary 
family quarter of the clerk iru::harge. 
There they scaled over the compound 
wall and broke open the inner door. 
Rs. 100 in cash kept in a ,box and 
other petty articles were taken away. 
The mother of the clerk remonstrat-
ed, whereupon she got slightly injur-
ed on her lip. The police have 
registered a 08se and are investiga-
ting. 

Cc) SUl"Prise patrolling of the affect-
ed areas is done by the State poliee 
who have also formed village defence 
societies at several places to put up 
resistance against criminals. 

BoadI In PaDjab 

mo. 8bri Bam ltrIsban Gupta: Will 
the Minister of Traosport aDd CoID-
m1llllCatlolB be pleased to reter to 
the reply given to Uns1arred Ques-
tion No. 1822 on the 14th Decem-
ber, 1960 and state: 

(a) the nature of progreSl made 10 
tar in completion of the following 
roads being .cOnstructed under CeD-
tral Road Fund Scheme-

(I) Narnaul-Nizampur, 

(ii) Rewari-Mohindergarh, and 

(iii) Loharu-Dadri; and 

(b) when these are likely to be 
completed? 
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The MinIster of State In the MlDia-
try of Transport and Oommunleatloos 
(Shri Raj Bahadur): (a) Earth work 
bas almost been completed on all the 
three roads. Work on construction of 
bridges and culverts and also collec-
tion of materials for the crust is in 
progress. 

(b) The first two projects are likely 
to be completed by 3fst December 
1962 and the third one by the end of 
1961. 

Simla-Kalka Highway 

2071. Shri Ram Krishan Gupta: Will 
the Minister of Transport and Com-
munications be pleased to state what 
steps are being taken to check land-
slides on the highway linking Simla 
and Kalka? 

Tbe Minister of State in the Minis-
try of Transport and Communications 
(Shrl Raj Bahadur): The landslides on 
the Simla-Kalka Highway generally 
occur due to (i) the obstruction in 
drainage on the hill above the road 
and (ii) the erosion caused by defores-
tation and uncontrolled grazing. Steps 
are taken to keep watch and to re-
move the obstructions in drainage as 
soon as possible. The Forest Depart-
ment take action to prevent defore-
6tation and to grow grass and shrubs 
to stabilise the hill-sides. 

National Nutrition Advisory 
Committee 

2072. Shrl Ram Krlshan Gupta: Will 
the Minister of Health be pleased to 
refer to the reply given to Unstarred 
Question No. 1803 on the 14th Decem-
ber, 1960 and state the nature of 
Government's decisions on the recom-
mendations made by the National 
Nutrition Advisory Committee? 

The Mlnlster of Health (Shri 
Karmarkar): The main recommenda-
tions of the National Nutrition Ad-
visory Committee are being further 
processed by the following 3 Working 
Groups which have been constituted: 

(1) Working Group on Produc-
tion and Utilisation; 

(2) Working Group on Training. 
Education and Extension Ser-
vices in nutrition; and 

(3) Working Group on Nutrition 
programmes and implementa-
tion of a National Nutrition 
policy. 

:It is expected that the reports of 
these Working Groups will be avail-
able by the end of March, 1961. 
These reports will be ~ r er discuss-
ed at a meeting of the National Nut-
rition Advisory Committee thereafter. 
The Government will examine the 
re<:ommendations in due course. 

Disruption of Delhi-Bhatlnda Line 

2073. Shri Ram Krishan Gupta: Will 
the Minister of Railways be pleased to 
state: 

(a) whether the traffic on Delhi-
Bhantinda line was disrupted during 
1960 monsoon; and 

(b) if so, for how many days it 
remained so? 

The Deputy Minister of 
(Shri S. V. Ramaswamy): 

Railways 
(a) Yes, 

Sir. 

(b) Through train servIces between 
Delhi and Bhatinda were suspended 
from 26-8-1960 to 23-9-1960. The 
duration of dislocation of traffic on 
different sections of this line are as 
under: 

(i) NarindeTpUrn-Budhlada Sec-
tion. 

froOl 26-8-1960 to 18-9-1960. 

(ti) Budhladn-Bnretn Section 

froOl 30-8-1960 to 14-9-1960. 

(ill) Bar.etn-Jakhnl Section 

froln 28-8-1960 to 14-9-1960. 

(iv) Delhi-Jind Section 

froOl 26-8-1960 to 23-9-1960. 

Over-payment. to RaIlway Contracton 

207'. 8hri Ram Krisban GQta: Will 
the Minister of Ball'ways be pleased 
to refer to the reply given to Starred 
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Question No. 683 on the 23rd Au,eust, 
1860 and state the nature of progress 
made so far in regard to the investi-
gations into over-payments made to 
contractors engaged on the doubling 
of the Godhra-Ratlam Section of the 
Western Railway? 

The Deputy MInister of RaIlways 
(Shri S. V. Ramaswamy): Depart-
mental action is in progress in one 
case for which S.P.E.'s report had 
been received. In the other case, the 
S.P.E. have completed their investiga-
tion and are expected to submit their 
report shortly. 

Fishing Industry 

20'75. Shri Kodiyan: Will the Minis-
ter of Food and Alrriculture be pleased 
to state: 

(a) what steps Government propose 
to take to organise the fishing indus. 
trYon a co-operative basfs during the 
Third Five Year Plan period; and 

(b) the amount to be spent for the 
purpose? 

The Deputy MinIster 01 Agriculture 
(Shri M. V. Krlshnappa): (a) and (b). 
Organisation of Fisheries Co-opera-
tives is a respOnsibility of the State 
Governments who have done consider-
able work already in this field. A 
sum of Rs. 135 lakhs has been includ-
------------------

ed in the Third Five Year Plans of 
the State Governments for schemea 
relating to Fisheries Co-operativel. 
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Over-Brid&'e at MaDmad StatiOD 

ze78. Shri Puprkar: Will the 
Minister Of BaUwa,.s be pleased to 
state: 

(a) whether the over-bridge at 

Marunad railway station has since beell. 
completed; and· . 

(b) it so, the total expenditJure in-
curred thereon? 

'lbe Deputy ~er of Ball.a,.. 
(Sbri S. V. RILmaswamy): (a) and (b). 
The construction of a road over-brid&e 
at Manmad is in progress at an esti-
mated cost of Rs. 7,58,351, out of which 
the Railway's share is Rs. G,11,735 -114 
that of Road Authority Rs. 2,(6;618. 
The Railway'S portion of the work i.e. 
ijle bridge proper, is expected to be 
completed by 31-3-1961. The work oa 
road-approaches has been taken u.p b,. 
the State Government but it is too 
early to indicate when they would be 
able to complete the same. 

BemodeUJDr of MaDmad BaUW&7 
StatloD 

2O'J9.Sbrl Panprkar: Will $l1e 
Minister of RaIlways be pleased to 
state: 

(a) whether there is a proposal to 
remodel the Manmad Railway Station 
during the first year ot the Third Five 
Year Plan; and 

('b) it so, the time by which the 
proposal will materialise? 

The Deputy MiDJster 01 Ball • .,.. 
(Shri ShahDawu Khan): (a) and (b). 
Due to paucity of funds and on con-
sideration of the proposals tor electri-
fication of 19atpuri-Bhusawal section 
in the Third Five Year Plan, the com-
plete remodelling of Manmad Yard fa 
not being planned at present. 

However, the works ot e en ~ 

Down passenger platform and provid-
ing flush type latrines in the waiting 
hall have been completed. The 
works of providing covered tranship 
shed for parcel traffic, II class waitine 
room, now booking offiCe on the down 
side with circulating area, exteruion 
of the toot over-bridge to connect the 
new booking ofBce and extension of 
Up platfonn are in progress. 
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Shorta&'e of 8td In WllllDcdoD 
Hospital, New Delhi 

2880. Shrl M. B. Thakore: Will the 
Kmister of Health be pleased to state: 

(a) whether it is a fact that there 
is shorta.ge of stat! in Willingdon 
Hospital, New Delhi; 

(b) if 80, the details thereof; and 

(c) the steps proposed, to be taken 
to recmit more staff? 

'!'be MiDIBter of Health (,Slut 
Karmarkar): (a) to (c). So far as 
medical and ancillary stat! are con-
cerned, Willingdon Hospital is ade-
quately stded. 

However, a few of the sanctioned 
posts are vacant and necessary action 
to flll the posts in question through 
the U.P.S.C./Employim!n1. Exchange is 
being taken. Due to the ban on rec-
ruitment, additional posts in the ad-
ministrative and ministerial categor-
ies are not being sanctioned. 

Bombay-Delhi Highway 

ZOIl. Shri M. B. Tbakore: Will the 
Minister of Transport and CommunI-
catioDs be pleased to state: 

(a) whether it is a fact that the 
Bombay-Delhi Highway has not been 
completed; 

(b) if so, the reasons therefor; and 
(c) whether it is a fact that metal 

used in the road is very thin and at 
many places the road has been washed 
away by the rains? 

The MinIster of State ill the MInJ8.. 
try of TraDsport an. CommUnJeatiOlUl 
(Shrl Raj Bahad.ur): (a) and (b). 
Bombay is connected with Delhi by 
National Highway No. 8 via Baroda. 
Ahmedabad, Jaipur and also by Na-
tional Highway No. 3 (from Bombay 
to Agra via Indore-Gwalior) and Na-
tional Highway No.2 (from Agra to 
Delhi via Mathura) . Both these 
routes are black-topped and bridged 
except at a few places on National 
Highway No.8 where at present 
a:isting causeways and submersible 
bridges are being replaced by high 
level bridges. The work of construe-

tion of a direct link on National 
Highway 8 between Ghodbander and 
Manor in Maharashtra State has been 
postponed to the Third Five-Year 
Plan due to paucity of funds. The 
postponement for this construction 
does not et!ect the present traffic, as 
another road already exists between 
Bombay and Manor via Thana, 
Bhiwandi and Vada, which is fully 
bridged and black-toppect. 

(c) No, Sir. The amount of metal 
used for the construction' of new 
sections of the roads and for improve-
ments to the existing sections is in 
accordance with the normal stand-
ards. The length from Nadiad to 
Navsari in GujaratState on National 
Highway No. 8 was damaged due 
to abnonnal rains and floods during 
1959. Most of the damage has been 
repaired. 

R.M.S. Headquarters, SUebar 

2082. Shri Ram K.risban Gupta: 
Will the Minister of Transport and 
CommunicatioDs be pleased to refer 
to the reply given to Unstarred Ques-
tion No. 1401 on the 6th December, 
1960 and state the nature of decision 
taken regarding shifting of R.M.S. 
headquarters from Silchar to Gauhati? 

The Minister of Transport and Com-
municaticms (Dr. P. Subbarayan): It 
has ,been decided to maintain the 
status quo. 

Beds for T.B. Patients ill Hospitalli 

0083. Shri RaghlUlath SiDch: Will 
the Minister of Health be pleased to 
state: 

(a) whether it is a fact thst bed in 
proportion to population for T.B. in 
India is one bed for 14.000, whereas In 
U.P. proportion of one bed is for 42,000 
population; and 

(b) if so, reasons for this disparity? 

'1'he MiDIster of Health (8hr1 Kar-
markar): (a) Yes, the information is 
nearly correct.. 

(b) Health is a State subject, and it 
is for the State Government to estab-
lish more T.B. beds. 
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GaDp Bam. Hospital, New Delhi 

{ 
Sbrl A. M TarIq: 

10M. Shrl Ayyakannu: 
Shrl P. C. Borooah: 

Will the Minister of Health be pleas-
ed to state: 

(a) whether it is a tact that Ganga 
Ram Hospital, New Delhi, is facing 
closure threat on account of Govern-
ments'l$ decision to wind up Ministry 01 
Rehabilitation from which the hospital 
used to get an annual grant of one 
lakh rupees; 

(b) whether Ministry ot Health has 
refused to render such a grant to the 
Hospital; and 

(c) how Government proPOse to help 
this institution to tide over the finan-
cial difficulties? 

The Minister 01. Health (Sbrl Kar-
markar): (a) Government is not aware 
of any such contingency. The hospital 
has been receiving a grant of Rs. 1 
lakb from the Ministry of Rehabili-
tation every year. It is, however, 
true that this hospital, like several 
other hospitals, will not be receiving 
any grant from the Ministry ot Re-
habilitation, as the scheme for finan-
cIal assistance to educational, medical 
and cultural institutions lapses at the 
end of the Second Plan period and no 
assistance will be given unch'r it to 
any institution after that date. 

The Ganga Ram Hospital has also 
been getting grants-in-aid trom the 
Municipal Corporation ot Delhi. In 
the year 1959-60 a grant of Rs. 10,000 
was given by the Corporation. The. 
request far the payment of a grant-in-
aid amounting to Rs. 65,000 for the 
current year is under consideration of 
the Municipal Corporation of DeW. 

(b) No such request has 80 tar been 
received from the authorities of the 
Ganga Ram Hospital, New DeW. The 
Central Health Ministry baa, paid a 
grant of Rs. ~  to the Hospital dur-
ing the current financial year. 

(c) The question will be exam.i.ned 
when a request is received by the 
Government of India. The Delhi Ad-
ministration are fonnulating certain 
rules and principles for giving grantll 
to voluntary institutions in Delhi. 

BeslclenUal BuildJDp bl Hlrakad Pr0-
Ject Cual Area 

2085. Sbrl ChlntamoDl PaDJcrahi: 
Will the Minister ot Irrip.tloa aDd 
Power be pleased to state: 

(a) whether Government have for-
mulated any programme tor the pro-
per utilisation of many pennanent 
residential buildings constructed in 
the canal areas of the Hirakud Pro-
ject; 

(b) whether Government proPOR ta 
hand over those buildings to Revenue 
Department tor proper utilisation; and 

(c) whether those buildings are now 
being used tor non-essential pur-
poses? 

The Deputy MInister of IrrIratlOD 
and Power (Sbrl Batbl): (a) to (c). 
The permanent residential buildings 
constructed in the canal areas ot the 
Hirakud Dam Project are primarily re-
quired for the operation and mainten-
ance of those canal areas. These 
buildings are being utilised by the 
operation and maintenance staff. The 
operation and maintenance of the 
canal areas is under the charge of the 
Chief Engineer, Hirakud as well a. 
the Deputy Commissioner, Hirakud 
Development, who functions under 
the State Revenue Department. The 
State Agriculture Department is a110 
associated with the development of 
irrigation in the Hirakud area. The 
buildings are being utilised by these 
departments. 

Surar Beeovery In Bihar, U.P. aDd 
Punjab 

2086. Shrt Blbbatl MI!dlra: Will the 
Minister of Food aDd ArrteaJture be 
pleased to state: 

(a) whether Government contem-
plate any suitable scheme to increase 
sugar recovery in Bihar, U.P. and 
Punjab; 
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(b) if so, whether any scheme has 
been drawn up recenUy; 

(c) whether it is a fact that some 
years back Australia had very low re-
.covery and n()w her recovery of sugar 
has gone up; and 

(d) if so, measures adopted by her 
.and how far they can be applicable to 
India? 

The Deputy Mb1ister of FOOd and 
A&TIculture (Shrl A. M. Thomas): (a) 
and (b). Since recovery of sugar 
dtpends mainly upon the quality of 
sugarcane, varioUs schemes of deve-
lopment :and intesiftcation of 
~ rc ne cultivation have been 
in operation in these States 
under the First and Second Five Year 
Plans. These are proposed to be 
continued during the Third Plan 
period also. The schemes which are 
implemented by the State (iQvernments 
comprise measures relating to irri-
gation, manuring, USe 'Of improved seed 
and varieties, constructiOn of roads in 
sugar factory areas, control of pests 
.and diseases of sugarcane etc. 

(c) No, Sir. 

(d) Does not arise. 

Horticulture in Punjab 

2087. Shri Hem Raj: Will the Minis-
ter of FOOd and Agriculture be pJeased 
to state the amount 'Of loan and sub-
l!idy given to Punjab for the develop-
ment of Horticulture during 1960 and 
proposed to be given during 1961? 

Tbe Minister of AKriculture (Dr. P. 
S. Deshmukh): The following amounts 
wm-e given by the Centre to Punjab 
during 1959-60 and 1960-61:-

Year Loan Subsidy 
Rs. Rs. 

1959-60 9,00,000 59,780 

1960-61 11,00,000 ~ 6  

(A nticipated) (Anticipated) 
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Doubling of Track 

2089. Shri Osman All Khan: Will 
the Minister of Railways be pleased to 
state: 

(a) whether Government have sanc-
tioned the doubling of track from 
Tiruvottiyur to Gummidupundi in 
order to speed up the trains; and 

(b) if so, when the scheme is likely 
to be taken up? 

The Deputy MiDJster of BaUwa,. 
(Sbri S. V. Ramaswamy,: (a) and (b). 
The doubling of 23·75 miles between 
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Tiruyottiyur and Gummidupundi has 
been programmed for commencement 
during 1961-62. 

Radio Licence Fee 

2090. Shri Muhammed Elias: Will 
the Minister of Transport and Com-
munications be pleased to state: 

(a) how many persons applied for 
the refund of Rs. 7·50 from full licence 
fec paid for cheap Radio sets accord-
ing to the announcement of the Gov-
ern en~ 0( India in January, 1960; and 

(b) how many have been able to 
get the above amount refunded? 

The I\linister oC Transport and Com-
munications (Dr. P. Subbarayan): 
(a) 3906. 

(b) 1155 

Rejected 1917. Pending 934. 

International Air Transport 
Association 

2091 Shri Raghunath Singh: Will 
the Minister or Transport and Com-
muaications be pleased to state: 

(a) whether the meeting of Inter-
national Air Transport Association 
was held in February, 1961 at Paris to 
consider the reduction of trans-atlantic 
freight rates and was adjourned with-
out coming to any decision and two 
leading U.S. airlines, Pan American 
Airways and Trans World Airlines 
have decided to reduce trans-atlantic 
freight rates from the 10th April, 1961; 
and 

(b) if so, how it is going to affect 
Air India International ftying that 
route? 

Tbe Deputy MlDIster of Civil 
Aviation (8brl Mobiudain): (a) and 
(b). Yes, Sir. A Special Cargo Con-
ference of the International Air 
Transport Association was convened 
.t Paris on the 23rd January, 1961. 
to evolve a new rate structure for 
trans-atlantic cargo traffic. On account, 
however, of divergent views taken 
by the varioua member airlines. the 
meeting was adjourned without 
eoming to Illy deeision. Thereafter, 
• number of European and Ameriean 

2323 (Ri) LSD.--3 

air carriers, including the Pan 
American Airways and British 
Overseas Airways Corporation, an-
nounced their intention to introduce 
lower trans-Atlantic freight rates with 
effect from the 10th April, 1961, sub-
ject to the approval of the Govern-
ments concerned. Air India Inter-
national being primarily a passenger 
carrier, do not anticipate any ap-
preciable' effect on their revenues. 

Bridge over Barapulla Nallah 

2092. Shri P. C. Borooah: Will the 
Minister of Health be pleased to state: 

(a) whether the bridge over Bara-
pulla Nallah is proposed to be rebuilt; 

(b) if so, why the necessity rebuild-
ing the bridge has been felt; and 

(c) what is the cost of the scheme? 

The Minister of Health (Shrl Kar-
markar): (a) Yes. 

(b) The Committee for planning 
measures against floods and similar 
other calamities in Delhi, had, after 
detailed investigation, recommended 
remodelling of two bridges on Bara-
pulla Nallah-one on Delhi Mathura 
Road near Nizamuddin known as the 
Mathura Road Bridge and other about 
2000 ft. further down stream of this 
bridge known as Barapu liB (or Shah! 
or MughaI) Bridge. The existinl 
water-way under these bridges is very 
inadequate with the result that con-
siderable heading up of the water 
level is caused in the Barapulla Nallah 
above-the Mathura Road Bridge. Thill 
in its tum is causing obstrution of 
ftow in its tributaries and consequent 
defective drainage conditionll and 
ftooding in the areas drained by the 
• Barapulla Nallah and its tributaries. 

The Committee had, therefore, re-
commended the reconstruction of these 
two bridges at a cost of about Rs. 12 
1akhs with adequate waterway. The 
Mathura Road Bridge Is not only • 
serioul obstruction to the ftow of water 
in the Bharapulla but Is also a bottle-
neck to trafftc on the Mathura Road 
as the roadway on the bricl«e Is on17 
30 ft. wide between paoapetll with ne 
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foot-paths. It is therefore, proposed 
to take up the reconstruction of this 
bridge immediately. 

(c) This bridge is estimated to cost 
Rs. 7,77,400 including the approaches. 

Krishi Pandits 

2093. Shri Aurobindo Ghosal: Will 
the Minister of FOOd and Al'ricuiture 
be pleased to state: 

(a) whether there is any criteria for 
the selection Of Krishi Pandits; and 

(b) if so, the details thereof? 

The Minister of Al'riculture (Dr. P. 
8. Deshmukh): (a) and (b). A copy 
of the scheme, circulated to the States, 
.etting out the criteria for selection of 

'Krishi Pandits' is laid on the Table. 
[See Appendix III, annexure No. 94]. 

Railway LiDes in Madras State 

2094. Shri Subbiah Ambala.m: Will 
the Minister of Railways be pleased to 
state: 

(a) how many Railway lines have 
been recommended by the Madras 
State Government to be included in 
the Third Five Year Plan; . 

(b) the names of these lines; and 
(c) the action taken thereon? 

The Deputy Minister Of Railways 
(Shrl S. V. Ramaswamy): (a) and (b). 
Seven new Jines as per the statement 
given below: 

STATEMENT 

New lines recommended by the Government of Madras for inclusion in 
the Railways Third Five Year Plan, (arranged in the order of priority in-
dicated by the State Government). 

S.No. N<Jme of new line G:Jl4gc Length 
-- ---- -_. - ----

Salcm-Bangalorc. MG 144 Miles I. 

2. Virudhu nagar-Aruppukottai-Muclu-
kulathur-Kilakarai. MG 0;0 .. 

ManagaJurai-Tuticorin. MG 69 " 3. 
4· 
5· 
6. 

Tinnc\'ally-Capc Com orin. MG 63 " Ch.innasalem-Chingleput. MG 120 

Theni-GuJalur. MG 29 .. 
7. Salem-KBrur-Tiruchirapalli. RG 85 .. 

(c) These along with similar pro-
posals received from other State Gov-
ernments are under consideration. 

Visits of Forell'D Dianltaries to 
I.A.R.I .. New Delhi 

2095. Shri Inder J. Malhotra: Will 
the Minister of FoOd and Agriculture 
be pleased to state: 

(a) the number of foreign dignitar-
ies, who visited the Indian Agricultural 
Research Institute, New Delhi during 
the year 1960; 

(b) which of the Divisions oU.A.R.I. 
were visited by these foreign digni-
taries; 

(c) whether any additional and 
special arrangements were made for 
these .... isits: and 

(d) if 50, the expenditure incurred? 

The Deputy MInister of Arrlcultare 
(Shrt M. V. Krlshnappa): (a) 12. 

(b) Five of them visited all the 
Divisions. The others visited Divis-
ions of interest to them. 

(c) No. 

(d) Dot'S not arise. 
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Agricultural Research Posts 

2096. Shri Inder I. Malhotra: Will 
the Minister of FOOd and Agriculture 
be pleased to state: 

(a) whether any steps have been 
taken by Government to recognise and 
name the Agricultural Research Posts 
as "Scientific Services" at it had been 
done in the case Of other scientific 
posts; and 

(b) whether Government have also 
taken any steps to revise the grades 
of these posts? 

The Deputy Minister of Agriculture 
(Shri ~1. V. Krishnappa): (a) and (b). 
'i'hese matters are receiving attention 
in accordance with the recommend-
ations made in the Report of the Pay 
Commission. 

Delhi Electric Supply Undertaking 

209'7. Shri P. C. Borooah: Will the 
Minister of Irrigation and Power be 
pleased to state: 

(a) whpther a large portion of t.he 
allocation provided under the Second 
Five Year Plan for the capital works 
programm£'s of the Delhi Electricity 
Undertaking has remainC'd unutilis('d; 

(b) if so, to what extent; and 

(c) what arC' the reasons therefor? 

The Deputy Minister of Irrigation 
and power (Shri Hathi): (a) and (b). 
Against the Second Plan provision of 
Rs. i40 lakhs. the anticipated expen-• 
ditur(' 011 Plan works of the n ~r

taking. is estimated 10 be Rs. 482'59 
lakns (approxl. upto th(' end of the 
Plan Period. leaving an unutiliscd 
balance of Rs. 25i'41 lakhs. 

(c) Change in the site originally 
selected for the 'C' power Station 
(M,OOO KW. Steam Power Project) 
which necessitated revision of the Plan 
and specifications etc. 

Director of Regulations aDd informa-
tion in C.A. Department 

2098 J STtri Bahadur SinJ'h: 
. I.. Shri Inder J. Malhotra: 

Will the Minister of Transport and 
Communications be pleased to state: 

(a) whether it is a fact that in the 
Civil Aviation Department there .ire 
some officers who do not fulfil the 
qualifications as advertised by the 
Union Public Service Commission lor 
the post of Director of Regulations and 
Information; 

(b) what is the scope for finding 
qualified p!"l'sons from the public and 
what was the response when this post 
and that of Deputy Director, Regula-
tions and Information were advertisL.'Cl 
on earlier occasions; and 

(c) whether it is a fact that the post 
has always been held by Department.al 
officers and wnat is the reason for df'-
elaring it open to the public? 

The Deput,. MinilJter 01 CivU Avia-
tion (8hr1 Moh!uddin): (a) There are 
a number of officers in the Civil 
Aviation Department deeling with 
technical and other branches of work, 
who do not fulfil the qualifIcations liS 
advc-rtised by the U.P.S.C. far the post 
Of Dfrector of Regulations and Infor-
mation. 

(b) There is a likelihood of quali-
fied persons being available outside the 
Civil Aviation Department alllo, e.lt·, 
among the employees of the Air Cor-
poration!l. Non-schedlllf'd Airline!!, 
Indian Officers pmployed at th(' n ~

national Civil Aviation Organisation, 
etc. On carlipr occa<;ions whf'n he 
posts of Dirf'<'tor lind Dpputy Di rf'(,\ or, 
Regulations and Information Wf'rf' ad-
vertised. the number of applit'ation!l 
rCC'eived for the posts wen' 6 and '3 
re~ e . 

(c) No. The reason for fiIling up the 
post through U.P.S.C. ill to get the 
bP.!it ofticer availahl .. whethe-r within 
the Deptt. or outside. 
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Tractors for Reclamation Of Land in 
Orissa 

2099. Shri Chintamoni Panigrahi: 
Will the Minister of Food and Agricul-
ture be pleased to state: 

(a) whether the Union Government 
have been able to place more tractors 
at the disposal of the Orissa Govern-
ment for reclaiming lands which were 
sand-cast during the 1960 floods ;n 
Orissa; 

(b) i1 so, how many more tractors 
have been given; and 

(c) how many uci'cs of sand-cost 
land have been reclaimed by now in 
Orissa? 

The Minister of Agriculture (Dr. P. 
S. Deshmukh): (a) and (b). The Gov-
ernment of India does not supply trac-
tors required by the State Govern-
ments for e:f'ecution of their schemes. 
The State Governments make their 
own arrangements for purchasing trac-
tors wanted by them. Tho Orissa 
Government recently asked for an 
import licence for 20 tractors of a 
particular make, but it has been ad-
vised triat in view of the difficult 
foreign exchange position, it may con-
sider the purchase of such tractors as 
are being imported in the country. 

(c). The State Government propos-
ed to reclaim 1687 acres Of sand-cast 
land during the year 1960-61 subjed 
to availability of machinery l\nd 
equipment. The information relating 
to aclual area of sand-cast land so far 
reclaimed is being collected and will 
be placed on the table of the Sabha, 
when collected. 

Slrnaller Inoharp Imphal Telepapb. 
otBee 

:noo. Sbri L. Acbaw SlDa'b: Will the 
Minister of Tr1UISport and CemmUlll-
caUons be pleased to state: 

(a) whether it is a fact that the 
Signaller iiicharge in the Imphal Tele-
graph Offtce was found guilty of mis-
appropriating I speciflc sum out of 
Government fund; 

(b) wheth-er he was transferred to 
the Postal Branch by order of the 
Superintendent of Post Offices at 
Jorhat; 

(c) whether any disciplinary pro-
ceedings were drawn up in this case; 

(d) if so, the result thereof; and 

(e) if not, the reasons therefor? 

The Minister of Transport and Com-
munications (Dr. P. Subbarayan): 
(a) Yes, Sir. 

(b) Yes, Sir. 

(c) The matter is still under en-
quiry. 

(d) and (e). Do not arise in view of 
~  above. 

Street Lighting in Imphal Municipality 
Area 

2101, Shri L. Achaw Singh: Will the 
Minister of Health be pleased to state: 

(a) whether there is a proposal for 
extension of street lighting with floure-
scent neon lights in the Imphal Muni-
cipality area; and 

(b) if so, the cost of the scheme and 
whether Government have accorded 
any sanction of the amount? 

The MInlster of Health (Shrl Kar-
markar): (a) No, Sir. 

(b) Does not arise. 
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o~e  Industry 

21113. Shri Ajit Singh Sarhadi: Will 
thl' ~ r of Transport and Com-
Inunii'atiolls be pleased to state whal 
<'id, grant or loan, has been given dur-
ing the Second Fiyp Year Plan pC'riod 
00 far to c1"\'elop fhe Ho:el Industry 
in the country? 

The Minister of State in the Minis-
try of Transport and Communications 
(Shri Raj Bahadur): A statement giv-
ing the rC'quired information is laid 
on th(> Tnhle. rSee Appendix III. 
annexure No. gill. 

Law Assistants and In!."Pec1ors in COlll-
mercial Department of E. Railway 

2104, Shri Subiman Ghose: Will the 
MinisU,r of Railways be plf'ascd to 
stale: 

(a) how many Law Assistants and 
Law Inspeelors arc there in the Com-
mercial Department of the Eastern 
Railway; 

(b) for what pUrpose the Law In-
spectors arc recruited; 

(C) e~ er majority of Law Ins-
pectors are engaged in (i) the review 
of the claim matters, (il) incharge of 
typing, (iii) incharge of statistics, (iv) 
fOr doing settlement works; 

(d) if so, whether these works are 
part or their normal duties; and 

(e) whether tlte claims Inspectors 
are exclusively meant for some of the 
atore-rnenUoned works? 

• 

The Deputy Minister of 
(Shri Shahnawaz KhaD): 
Assistants-ll. 

Law Inspectors-l4. 

Ralhvays 
(a) Law 

(b) A list of duties of Law Inspec-
tors is laid on the Table. [See Ap-
pendix III, annexure No. 97]. 

(c) (i), (ii) and (iii). No, Sir. 

(iv) 3 Law rnspectors are engaged in 
settlement Of court cases. Besides 
they are deputed to various other 
out door work necessitated in conduct-
ing court cases viz., to collect records, 
10 keep in touch with the DiviRional 
Offieers and the Gov('rnment Railway 
Poliep to procure witnesses etc. and 
also to make enquiries in accident 
('ases. 

(d) The quest ion docs not arise so 
far as items (il, (ii) and (iii) of part 
(c l are coneerned. As regards part 
(iv), this is a part of their normal 
duties. They are also ~  for work 
ancillary to their normal duties. 

(e). No. 
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Research stations for Coconut and 
Arecanut 

2107. Shri V. P. Nayar: Will the 
Minister of FoOd and Agriculture be 
pleased to state: 

(a) whether there is any proposal to 
bring the different research stations 
research in Coconut and Arecanut 
under the control of the Coconut Re-
search Establishment at Krishnapu-
ram: 

(b) from whom this proposal ori-
ginatl'd; and 

«") what an, the broad details of 
this proposal and what are the main 
reasons put forward to justify such a 
propocsj? 

The Minis'.er of Agriculture (Dr. P. 
S. Deshmukhl: (a) No such proposal 
is under consideration of Government 
at present. 

(b) and (c). Do not arise. 

Water Supply for Hyderabad and 
Secunderabad 

2108. Shri Rami Reddy: WiW ~  

Minister of Health be pleased to state: 

(a) whether the State Government 
of Andhra Pradesh has sent up •. 
scheme for augmentation of water 
supply to the Ul:t>S of Hyderabad and 
Secunderabad; 

(b) if so, what are the details of 
the scheme; 

(c) what is the cost of the scheme; 

(d) wheother the scheme has been 
approved by the Centre; 

(e) if not, what are the reasons for 
delay in lanctioning the project; Uld 
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(f) whether there is any phased 
programme for the constructi'on of the 
scheme? 

The Minister of Health (8mi !tar-
markar): (a) Yes. 

(b) The scheme envisages the con-
struction of a barrage across Manjira 
river near Sangareddy, pumping the 
raw water from the impoundment to 
the treatment works located near 
Pattancheruvu village at a distance of 
about 18 miles from the source and 
pumping "the filteTed water again :wcr 
a distance of about 7 miles to a service 
reservoir on a ridge near Lingampalli 
village from where the supply will 
gravitate over a distance of about 12 
to 15 miles to the distribution system 
in the two cities. 

(c) The estimated cost is Rs. 3.75 
crores. 

(d) No. 

(e) Certain comments have !)een 
offered on the proposals submitted by 
the State Government and the details 
Of the modified scheme are awaited 
for final scrutiny from the State Gov-
ernment. 

(f) Yes, but the final details of the 
scheme are awaited from the State 
Government. 
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Delhi Milk Scheme 

2112. Shri A. M. Tariq: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact thai the 
size of delivery windows in the milk 
booths . of the Delhi Milk Supply 
S:,heme IS so small that it is very 
dducult for the staff to work efficient-
ly; and 

(b) if so, what steps ar(, proposed 10 
be taken to modernize th(' milk booths? 

The Deputy Minister of Agriculture 
(Shrl M. V. Krishnappa): (a) and (b). 
No, the delivery window of the exist-
ing booths of the Delhi Milk Scheme 
is not small. The need for a second 
dPlvery window has however been 
felt in order to supply milk to Card 
holders and cash purchasers from se-
parate windows. Provision would be 
made for two separate deliverv 
windows in future designing of th'e 
booths. 

Sugar MllI In Trlpura 

2113. Shri Bangshl Thakur: Will the 
Minister of Food and ~ ore be 
pleased to state: 

(a) whether it is a fact that a sugar 
mill is going to be established at 
Kailasahar, Tripura; and 

(b) if so, the details thereof? 

The Depoty MInister or FOOd and 
Apiealture (8brl A. M. 'I'bomIs): (a) 

No, Sir. 

(b) Does not arise. 

Death Of Calves in Tripara 

2114. Shri Bangshi Thakur: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that calves 
are dying in large numbers in Sadar 
Divisions of Tripura causing grE>at 
loss to the people; and 

(b) if s·o, the reason for such deaths 
and the measures adopted so far to 
cope with it? . 

The Deputy l\linister of Agriculture 
(Shri M. V. Krishnappa): (a) The 
number of deaths rq)(1rted since .Jan-
uary, Hl61 is 52. 

(b) The mortalilv is due to cut-
hrl'ak of foot ~  mouth diseas('. 
AcLcn has been and is being taken by 
the Tripura Adm;nis'ration to chp.ck 
the ~ re c  of ~1  disease and mo:'tality 
as far ;),; possihle, lhroll;,.h hygienic 
nll'a,'lIres as w('l1 as by treHtmpnt. 

Floo:" 'n the l\Iahanadi 

2Ua. Shri B. C. Mullick: Will the 
M\nister of Irrigation and Power be 
plea:;;,d to ,'a:e: 

«,) whellwr the o ~e ap-
pointd by the r ~s  Government 
under the Chairmanship of Shri S. N. 
Bhanjdco, ex-Minister of Irrigation and 
Power, Orissa, to investigate the 
causes of floods in the river Mahanadi 
::md other river systems -of Orissa has 
submi\tE'd its report to the Govern-
ment; and 

(b) if not, what is the present posi-
tion in this cOimection? 

The Deputy Minister ~ IrrigatioD 
and power (Shri Hathi): (a) The 
Committee has not yet submitted its 
final report. 

(b) The Committee has visited a 
number of areas, which had been 
affected by the ftoods of 1960, discus-
sed the problems with prominent peo-
ple and received several memoranda 
from the local residents. A number 
of such areall still remain to be visited 
by the Committee, after which it will 
submit its ftnal report. 
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P. & T. Building in TiruvanDamalai 

2117. Shri Dharmal:ingam: Will the 
Minister of Transport and Communi-
cations be pleased to state: 

(a) the amount of rent paid yearly 
by the Central Government to house 
the post offices in Tiruvannamalai, 
North Arcot District; 

(b) whether there is any proposal 
to construct ncw buildings for the 
same;-

(c) whether Government are aware 
tha: the po.,t ofIicl' buildings at pre-
~ n  an' v,.·'·y much cOlligesll'd and 
unsuited for the PUl'POSl'; and 

(cl) if SU, tIll' nature of f('TnC'dy con-
templated? 

The Minister of Transport and Com-
mUlli(:aiiolls (Dr. P. Subbarayan): (a) 
[{s. flOO p"r annum. 

(bl to (d). There arc two post 
<>ffices in Tiruvannamalai viz. Tiruvan-
namalai Sl.Ib-o!fic(' and Tiruvannama!ai 
Bazar S o c.~. These are located 
in [('nled buildings. The building in 
'whirh Tiruvannamalai Sub-office is 
located thou.gh oth('rwise suitable has 
~o e shortage of acrommodntion. In 
(Jroer to remove thi3 congestion a 
suitable site is being selected for con-
struction of a departmental building. 
Pcnding construction of n depart-
ment;,,! building, efl'orts are being 
made to secure a imitable' alternative 
rented accommodation with the assist-
ance of State G(lvcrnmpnt. 

The building in which Tiruvanna-
malai Bazar Sub-office is housed is 
suitably located and there is no short-
age of accommodation. As such it is 
not proposed to con.,truct a depart--
mental building for this office. 

Co-operative Sugar MOl in Madras 

t11B. Shri DhanaallDpm: Will the 
.;Minister of ComllUllllty Developm_ 
aad Co-operation be pleased to state: 

(a) whether the Triuvannamalai Co-• 
operative Sucar Milia recommended'" 
by the State GovernIJ¥mt of Madras 
in the draft Third Five Year Plan 

has been accepted by the Central 
Government; and 

(b) if so, whether the same will be 
started during the year 1961? 

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): (a) No, Sir. 

(b) Does not arise. 

Re ;earch on Oral Contraceptives 

2119. Shri D. C. Sharma: Will the 
Ministpr of Health be pleaSl-d to state: 

(u) the progress made in the re-
search on oral eontraceptives; and 

( b) the resu I t th('reof? 

The Miulster of Health (8hrl 
Karmarkar): (a) and (b). The re-
~ rc  on Ml'taxy!ohydl'Oquinone 
undertaken at the All India Institute 
of Hygielll' and Public Health, 
Calcutta, has ~ o n that the drug re-
etlH'('S prq.:nanl'y rate by about 50 ~r
cent. The administration of the drug 
has not so far shown any ill effects 
on the vo!unte('l's on whom the trials 
have been conducted and no com-
plaillts of any untoward experience 
have bec'n received. The research on 
this dmg is bt'ing intensified. 

The Committee for reviewing the 
development and research on oral con-
traceptives S('\ up by the Government 
of India reviewed the field trials on 
ml'tavylohydroquinone and considered 
that it was pfl·moture to recommend 
the general usc of this drug as an 
antifertility agent. 

The recommendation of the CommIt-
tee has been accepted by Government. 
ment. 

Development of 011 SeNs In U.P. 

2120. Sbrl B. N. KartJel: Will the 
Minister of Food and A,riculture be 
plea:;ed to state: 

(a) wh('ther any aid has beon given 
to the U.P. Gilvernment for the deve-
lopment ot oil seeds in the State dur-
in, the Second Five Year Plan period; 

(b) it 50, the amount allotted; and 

(c) the amount apent 10 far! 
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The Minister of Agriculture (Dr. 
p. S. Deshmukh): (a) Yes. 

(b) Rs. 5,86,054. 

(c) Rs. 4,85,869 (upto February, 
1961). 

Tobacco Cultivation in U.P. 

2121. Shri B. N. Kureel: Will the 
Minister of FOOd and Agriculture be 
pleased to state: 

(a) whether Central Government 
have given any aid to the U.P. Gov-
ernment for tobacco cultivation during 
the Second Five Year Plan; 

(b) if so, the amount allotted; and 

(e) the amount spent so tar? 

The Minister of Agriculture (Dr. 
P. S. Deshmukh): (a) Yes. 

(b) Rs. 32,774. 

(e) Rs. 22,22fi (Estimated till 31st 
March, 1961). 

Over-bridge at Rae BareH 

2122. Shri B. N. Kureel: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it has been decided to 
construct an over-bridge at Rae Bareli 
Railway Station (N.R.) to enable 
people from the neighbouring villages 
to pass to the city; and 

(b) if so, the progress made in that 
regard? 

The Deputy Minister of Railways 
(Sbrl Shahnawaz Khan): (a) No, Sir. 

(b) Does not arise. 
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Train CoUision near Shahadra. 

2126. Shri P. C. Borooba: Will thte 
Minister of Railways be pleased to 
state: 

(a) whether a train-truck collision 
took place at a level crossing near 
Shahadra (Delhi) on the Shahadra-
Saharanpur Light Railway on the 5th 
March, 1961; and 

(b) if so, what was the cause of the 
accident? 

'!'be Depaty MlDIster 01 .... "'&,. 
(Sbrt S. V. -.....waay): (a) Yet 
Sir. 

(b) 'nle accident was due to the 
recklessneu on the part of the truck 
4river. 
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Beas Dam Project 

2128. Shri P. C. Borooah: Will the 
.Minister of Irrigation and Power be 
'pleased to state: 

(a) whether an estimate of the cost 
-of proposed Pong Dam across Beas has 
been recently made; 

(,b) if so, what is the estimate; and 

(e) how this cost would be shared? 

The Deputy Minister of Irrigation 
and Power (Shri Hatbi): (a) Yes, a 
preliminary estimate has been pre-
pared. 

(b) Rs. fl3'57 C1'ores. 

(c) No decision has so far heen 
'taken. 

Saloons 

2129. Shri Joachim Alva: Will the 
Ministp1' of Railways be plcasE'd to 
slatl:: 

(a) whether Tourist 1st Class 
Saloons and air-conditioned saloons 
,are a 11 kept in DeThi and not stationed 
in major cities like Bombay, Mad ras 
and C:.dcutta; and 

(b) whether there are any proposals 
about shifting of tlwse saloons? 

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) First 
·claBs tourist cal'sisaloons are stabled at 
headquarters of zonal Railway Admi-
n s~r ons  which include important 
cities like Delhi, Bombay, Madras and 
-Calcutta. Thcre are only six broad 
gauge fully air-conditioned tourist 
cars/saloons and only one partially 
air-conditioned tourist car. One of the 
fully air-conditioned tourist cars is 
kf'Pl ;;tabled at Bombay and ot.hers, 
including the partially air-.conditioned 
tourist car, arc stabled at Delhi as 
most of the moves requiring air-con-
ditioned tourist carsisnloons originate 
from Delhi. Bul these air-conditioned 
tow'ist cars/saloons stabled at Delhi 
and Bombay are also made available 
at other stations ac; and when re-

quired subject to their avaHability 
under nonnal rules. There is also 
one metre gauge air-conditioned 
tourist car which is stabled at Ajmer 
'and is made available at stations 
where it is required, under normal 
rules. 

(b) No, Sir. 

Goods Train Collision  Dear Gaya 

{ 
Shri Anirudh Sinha: 

2130. Shri P. C. Borooah: 
Shri C. K. Bhattacharya: 

Will the Minister 'of Railways be 
pleased to state: 

(a) whether it is a fact that there 
was collision of Special Goods train 
with another goods train at Gujhandi 
near Gaya on the Eastern Railway in 
BihClf all the 5th March, 1961; 

(b) if so, I hl' eircumstan('es under 
which thp collision took place; 

(e) thp l'xlC'nt of damage done to 
the Railway properties and thp loss 
s s~ n c  hy the Railwav Adlninislra-
tion; . 

(d) thl' number of 1)('r-;OJ1S Idlkd and 
injured; 

(e) wh(':hf'l' any enquiry has been 
ordered; and 

(f) if ~o  the results of the inquiry? 

The Deputy Minister of Raitwa:n 
(Shri S V. Ramaswamy): (a) Ye;;, 
Sir. 

(L) This i,' undu investigation of 
the Railway Administration. 

(e) Rupees four lakhs approximate-
ly. 

(d) Killed-One 

Injured: Grievous. 

Minor. 

Total. 

(e) Yes, Sir. 

(f) The report is bcing finalised. 

Sickness Certiftcates by Valds in 
UDion Territories 

2131 r Shri S. N. Ramaul: 
. "\. Sbrt M. L. Dwivedi: 

4 

3 

'I 

Will the Minister of Health be 
pleased to state: 

Ca> whether It is a fact that the 
qualifled Vaids inchar,e of Govem-
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ment dispensaries in the Union Terri-
tories are not authorIsed to issue .:erti-
ficates of sickness etc. to Government 
employees whereas their counterpart 
doctors incharge of allopathic dispen-
saries can do so; and 

(b) if so, the reasons therefor? 

The Mini<;ier of Health (Shri Kal'-
markar): (a) and (b), The nece~ ~ r  

information is being col1pcted and will 
be laid .on the table rf the So.bha in 
due coun'e, 

~ ~ 1 1{ ~rn r ~ ~~ 

':(n':(, ~  ltV ~ : 'f<l'T ~ 

(I'1ff ~  1iI'?fT l.lf; ~~ cr.r p:Tr rn 
f." 

( cr.) <f7.l'T ~T 1 5f":'n 1f; fJf"1T 

'I11IT1I 'liT ;:w:r'f<;r .. ~ cr.T 1f1ffi-'tr.l 'fS'r. 
~ ". .-..... ~~.. 

::;it f'[.f\<1 1 ~ ~ l:I'T'3f,,'r if f;n:jTur ~ 

\!iT .Pi ,."r ~  ~ 

( €f) l:I'fu: ~T  i'fr ~ rr if: 'f:or (l'fi 
.;f.f <tT r~T ~ W croft 'flo ~ 

~ OR "!"',. ~ ~ ~ ~ ~T 0l:!1f 

f!m 1 
'" 

~  i'f1Il ~ 1 ~ 1{ ~~

~ (.n 1 ~  : ("') w ~  

~~~T ~~ 

~ if; ~ .T  if ~ ~ T1 T 

~ ~~~~~~~ 

~ Of) ~ ~ ifif.t <tT ~ ~ I 
~ ~ it; ~  Jfh:r ~ Ifl: :), ~ 
r~ ~ ~  

~  " Jfh:r ~ ~~ Ifl: m ~ 
t ~~~~ T1 ~  I ~ 

mtt n'Ifi ~  ~ ~ Imir-

\lRT Ifff ~ it ~ tp;ft ~ ~ 
~~~ ~ ~1 

~~ r ~~~ ~  

(t."t"f' 

~ m 1l ~ .m tn: ~ r 

n~  "11' q'IQ ~  'f<l"T ~ 

(N( ~  ~T ~ ~r~ ct.'T ;pn m 
f<f, : 

('f7) ~  ~ r ~ ~r ~ 

'!fI ~  ~  it ~~ <I'rtf q1' '!"f ~~ 
~~ 'fci in;-~ %; 

( g  ) d ~ . T~  ':pt ~ T~ ~ 

~ ~  rr,ft 'fiT qn: 'Pit mm ~  

P">j7 ~~  

( ~  ~ 1 ':B 'fh .f'fR <tT lir'3f<fr 
'f ,--if ;.1 ~ r  it. f<r;m:r"-ft;:f ~  'iI'h:: 

~  ~ m lR ~ f!pfT 
~T~ ~~  

qf"('eclf" ('I'1iT ~~ ~ q ~

1 ~  ~  r~ ~.  : ('1:) U ~  

~ 'f1 10rvf ~ 'fir ~ r r n ~ ~  

tT OR l'M ~ I rrft 1fi1 Ill<: ~ if f'fi"i:fir 
;;fm fiT( If.'<: ~ gt:'; l.lf; ~1  ~ 1~ 

i'ff[T ~ I ~ ;;rft lP: ':B r. T~ lfiT ~ 

q1' ~ t !t. ~ ~ mn: f.l:;'zfr \ifT m 'fT, 

~ ~ ~ ijr t lfi'roIT ':B t 
~ ~ ~ "fTl" if ~ ~ gl I 
~ ~ '!"f ififf.t t ~ if ~ 
~ f'filf 'jff ~ ~ W ~ m 
\ifTtt ~ I ~  lfl, ,,,[If o:r. ~ it; ~ 
~~~  

~  ~ filfl'l: 

~ t ~ . '" ~ ~  Ififf ~ 

"'" ~ 1f'Jfi ~ 1fT'lIf, H q ~ (wi f"'" 
~ ~ 't't'l.. it; ~~. it; ~~ it q: 
~ atl' FIT rn fif; : 
( iii) ro ~ " t f", 'WfT ~
~ fl1f;' 'fl.: (q'CofT-'1..) it ~ ~ 

H\o ~~~ r. ~ 1PfI"!; 

(tlf) ~~~~  

~ ~ rro tf\' ~ ~ lfo "0 ri. 



Written Answers MARCH 22, 1961 Written Answers 

flfmfT ~  ~ ~ ~ It 
crr ~ ~ ;;nit ~  

(rr) if'lfT ~ ~ ~ fer. ~~ ~ 
~ ~T m.,,-! ~  ~  

("'I") 'I'll T ~ ~~ it ~r  ~ r  

~ ~ ? 

~~ ~  ~  q;{T<=\'tf 1i mt4-
.-i;{r ('iT ~ ~  : ('l;) ;;fr ~T I 

~  ;;fr ~ I 

(rr) 'SW'f ~T . .~ ~o rr I 

( l'1) ;;fr ~ I ~or T~ T~ T  f'Jl'l=f ~ 

~  G'ffiT <f.T fu;;frfr It .T<ft ~  '3 ~ m:r<r 

'!.: q,iT 'l<: ~T \!IT I ~~ ~ o r it ~ 

cr.rt<frf <f.T ~ ~ mf.:r. T~ o  ~  

. fP: ~ '3'1<1;;l::'f T~ I 

Export of Surar 

.1'2135. r Shr! Panrarkar: 
l Shrl G. K. JOOhe: 

Will thp Minister of Food and Agri-
~ re be pleased to state: 

(a) whether it is a fact that Govern-
ment have decided to export sugar 
through the private mills' association 
at Calcutta; 

(b) if so, whether any quota of 
sugar for export has been allotted to 
the federation of thp -::o-operative 
sugar mills in Maharashtra; 

«(') whether it is a fact that sugar 
worth rupees one crore is lying in 
the co-operative sugar factories of 
Maharashtra; 

(d) whether any representation has 
been made to get export quota from 
Government by the co-operative sugar 
mills; and 

(e) if so, the result thereof? 

The Deputy Minister or FOOd and 
Agricalture (Shrl A. M. ThOmas): 
(a) Yes, Sir. The Indian Sugar Mills 
Association has 1x>en appointed as 
the Export AgPnCY under the pro-
visions of Sugar Export Promotion 
Act, 1958. 

(b) Yes, Sir. The quantity ftxt"d 
for export, from time to time, Is ap-

portioned among factories in pro-
portion to their production. Out of 1 
lakh tons so far released, the quantity 
apportioned to the co-operative sugar 
factories in Maharashtra, totals 8,066 
tons. 

(e) Yes, Sir, but the stock position is 
heavy with all factories in the coun-
try due to increased production. 

(d) and (e). Sugar produced by all 
factories in the country is not of ex-
portable quality. The Export Agency 
has, therefore, to select factories 
which produce sugar of exportable 
quality and draw from them the re-
quired quantity for actual exports 
against their export quotas or as ad-
ditional purehases in lie'll of the ex-
port quotas diverted to internal sale 
of factories whose sugar is not of ex-
portable quality . 

A repr.;>sentation has been received 
from Fed€Tation of Co-operative Mills 
in Maharashtra that more sugar should 
be taken from Maharashtra co-
operatives for actual exports n ~ s 

is receiving consideration. 

The Export Agency has purchased 
about 4640 tons of sugar from Kopera-
gon and Pravaranagar Co-operative 
Factories in Maharashtra, in addifion 
to their normal pxport quotas. 

Medical CoHere in Madhya Pradesh 

2136. Sbri Birendra Babadur Singhji: 
Will the Minister of Health be pleased 
to state: 

(a) whether it is a fact that the Gov-
ernment of India have advised the 
Madhya Pradesh Government to go 
ahead with only one new medical col-
lege in the State during the Third 
Five Year Plan period as against ~ e 

two colleges proposed by the State 
Government; and 

(b) if so, whether they have also 
mentioned its location? 

The MInister of Health (Shrl Kar-
markar). (a) and (b). In the Working 
Group ~ee n  held On the 17th 
October, 1960, to discuss the Third 
Five Year Plan of Madhya Pradesh, 
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the representat.i.ves of the State Gov-
ernment proposed the establishment of 
two new medical colleges in that State 
during the Third Five Year Plan 
period. Taking into consideration the 
available f'acilities for medical ~

cation in the State, the Working 
Group recommended the establish-
ment of only one new medical col-
lege during the Third Five Year Plan 
period at Rewa where hospital facili-
ties are already available. 

• 
Agricultural Colleges in Madhya 

Pra.esh 

2137. Shri Blrendra Bhadur Singhji: 
Will the Minister of Food and Agri-
culture be pleased to state: 

(a) whether it is a fact that the 
Madhya Pradesh State Government 
has addressed a communication to the 
Union Government requesting them to 
allow it to open two new Agricultural 
Colleges in the State during Uie Third 
Five Year Plan; 

(b) if so, what are the places sug-
gested by the State Government; and 

(c) whether any decision has been 
communicated to the Madhya Pradesh 
State Government in this respect? 

The Minister 01 Agriculture (Dr. P. 
S. Deshmukh): (a) No. 

(b) and (c). Do not arise, 

12 hrs. 

CALLING ATTENTION TO MA'ITER 
OF URGENT PUBLIC IMPORTANCE 

EXPLOSION AT BALI FORT IN RAJASTHAN 

Shri Harish Chandra Mathur (PaIi): 
Sir. under Rule 197. I beg to call the 
attention of the Minister of Works, • 
Housing and Supply tt. the following 
matter of urgent public importance 
and I request that he may make a 
statement thereon:-

The explosion at Bali Fort in Pali 
District of Rajasthan on the 
9th March. 1961. 

The Deputy Minister of Works, 
Housing and Supply (Shrl Ami IL 

Urgent Public Importance 

Chanda): An explosion took place in 
Bali Fort in District Pali near Falna 
Railway Station, Rajasthan at about 
12.20 hours on the 9th March, 1961. 
An officer of the Department of Explo_ 
sives visited the site of explosion and 
made preliminary enquiries. As a 
result of the explosion. 3 boys were 
killed instantaneously and 50 others 
were injured. Of the 50 injured and 
admitted in the hospital. 3 were treat-
ed as out-door patients for minor 
superficial Injuries and discharged 
from the hospital. Others admitted 
in the hospital are stated to be out of 
danger. It is reported that gunpowder 
was stored in three rooms inside the 
fort and guns and cannon balls were 
kept in two adjacent rooms. As a 
result of the explosion. the roof of 
the rooms and some parts of the wall 
were blown off. The cause of the 
explosion is under ivestigation. A 
magisterial enquiry into the explosion 
is also in progress. 

2. The inside gate of the fort was 
opened to the public in connection 
with a fair and some boys and adults 
had gone to see the fort. It is sus-
pected that the explosion was caused 
as a result of someone inadvertently 
throwing a lighted bidi or a match-
slick near the door of the room where 
the gunpOWder had been stored. It 
is reported that these rooms were 
used for the storage of gunpOWder 
since the days of the ex-ruler of 
Jodhpur. 

3. Ex-rulers of former princely 
States, entitled to a salute of guns, 
lire spccifically exempted from cert.ain 
provisions of the Indian Arms Act and 
as the provisions of the Explosive·. 
Act and Rules do not affect the provi-
sions of the Indian Arms AcC they 
do not require a licence under the 
E'I(plosives Act and Hull'S for the 
storage of gunpowder required as 
ammunition for the Hsluting cannon 
or their muzzle-loading guns. An 
exemptee, however, is expected to 
store his arms and ammunition in a 
place of safety so that there is no 
risk of theft. misuse or accident. 
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Shri Harish Chandra Mathur: Is it 
not a fact that as back as 1955 it was 
ordered that all gun powder lying in 
forts like this be removed or 
destroyed'? If that is so, how is it 
that this was permitted to lie there? 

Shrj Anil K. Chanda: I am not sure 
if there was such a blanket instruc-
tion. 

Shri lIarish Chandra Mathur: Ha,; 
the Governm('nt of India any res-
ponsibility in the' matter or have they 
no responsibility? What is their res-
ponsibility in respect of compensation 
and relid and what have they done 
in this matter? 

Shri Anil K. Chanda: I have indi-
cated it in my answer, namely, that 
according to the terms of accession 
the gun salute Princes are given 
certain exemptions from the opera-
tion of the Indian Arms Act. But I 
will draw the attention of the hon. 
Home Minister to this aspect of the 
question as has been referred to by 
the hon. Member. 

Mr. Speaker: Shri Kasliwal. 

Shri Harish Chandra Mathur: This 
is not the property of the Princes. 

Mr. Speaker: Order, order. Shri 
Kasliwal. 

Shri Anil K. Chanda: It is the pro-
perty of the Princes and it was the 
gunpowder stored by the Prince in 
the Fort, I should think, for the pur-
pose of using in the salute guns. 

Shrl Kasllwal (Kotah): May I know 
whether, before the explosion took 
place, the Government was aware that 
these explosives were lying there in 
the Fort? 

Bhrl Anll K. Chanda: I have no 
information. 

Shri Barish Chandn Mathur: I 
have been to the spot myself. I have 
had discussions with the o ~ or and 
the District Magistrate. I wish the 

hon. Minister is better informed 
before he makes a statement. 

Shri Ani! K. Chanda: I do not know 
what the hon. Member came to know. 
Obviously, my statement is on the 
basis of the reports which I have 
received from my officers as well as 
from the State Government. 

Shri S. !\I. Banerjee (Kanpur) rose-

!\Ir. Speaker: Papcrs to be ~.  on 
the Table. 

Shri Tangamani (Madurai): I would 
like to know under which circle .... 

Mr. Speaker: I am not going to 
allow ..... . 

Shri Tangamani: Is it coming under 
a particular circle? 

Mr. Speaker: I have allowed one 
or two qU!"tions to the hon. Member 
who gav(' noticl' for this. I am not 
allowing this question. 

Shri Tangamani: During the last 
discussion also the question of explo-
sion came in. 

Mr. Speaker: I am' not going to 
allow. Papers to be laid on the Table. 

12.04 hI'S. 

PAPERS LAID ON THE TABLE 

ANNUAL REPORT OF HINDUSTAN STEEL 

LIMITED 

The Minister of Steel, MInes and 
Fuel (Sardar Swaran Sinrb): Sir, I 
beg to lay on the Table a copy of 
each of the following papers:-

(i) Annual Report of the Hindu-
~ n Steel Limited for the 
year 1959-60 along with 
Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon, 
under sub-section (1) of Sec-
tion 639 of the Companies Act, 
1956. 
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(ii) Review by the Government 
of the working of the above 
Company. [Placed in 
Library. See No. LT-2761/61.J 

PREVENTION OF FOOD ADULTERATION 
(AMENDMENT) RULES 

The MinIster of Health (Shrl 
Karmarkar): Sir, I beg to lay on the 
Table a copy of the Prevention of 
Food Adulteration (Amendment) 
Rules, 1961 published in Notification 
No. G.S.R. 169, dated the 11th Feb-
ruary, 1§61, under sub-section (2) of 
Section 23 of the Prevention of Food 
Adulteration Act, 1954. [Placed in 
LibrCLry. See No. LT-2762/61.] 
AMENDMENTS TO DELHI MOTOR VEHI-

CLES RuLES, REPORT OF KONKAN 
COASTAL SHIPPING SERVICES COM-
MITTEE AND ANNUAL REPORT OF 
HINDUSTAN SHIPYARD LIMITED 

The MinIster of State in the MInis-
try of Transport and Communications 
(Shrl Raj Bahadur): Sir, I beg to lay 
on the Table--

(i) A copy each of the following Noti_ 
fications under sub-section (3) of Sec-
tion 133 of the Motor Vehicles Act, 
1939, making certain amendments to 
the Delhi Motor Vehicles Rules, 1940: 

(a) Notification No. F. 12176/60-
Transport, published in the 
Delhi Gazette dated the 29th 
December, 1960. 

(b) Notification No. F. 12/251/58-
Transport, published in the 
Delhi Gazette dated the 5th 
January 1961. [Placed in 
Library. See No. LT-2763/61.] 

(it) A copy of Report of the Konltan 
Coastal Shipping Services Committee, 
1959-60. [Placed in Library. See 
No. LT-2764/81.] 

(iii) A copy of the Annual Report 
of the Hindustan Shipyard Limited 
for the year 1959-60 along with the 
Audited Accounts and the Comments 
of the Comptroller and Auditor Gene-
ral thereon, under sub-section (1) of 
Section 839 of the Companies Act, 
1956. [Placed in Library. See No. LT-
2765/81.] 

2323(Al) L8I)..-j. 

IUS hl'lJ. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLU-
TIONS. 

EIGHTIETH REPoRT 

Sardar Hukam Sin,h (Bhatinda): 
Sir, I beg to present the Eightieth 
Report of the Committee on Private 
Members' Bills and Resolutions. 

12.051 hl'III. 

CORRECTION OF STATEMENT BY 
A MEMBER 

Shrl S. M. Banerjee (Kanpur): 
During the discussion on the Demands 
for Grants relating to the Ministry of 
Education on the 20th March, 1961, 
when you pointed out to the han. 
Minister of Education regarding 
something ..... . 

Mr. Speaker: In future in all cases 
where an hon. Member or an hon. 
Minister wants to correct a statement 
made in the House, he must give the 
exact text of the statement. A gene-
ral reference will not be allowed. It 
must be as short as possible and 
should not refer to the matter in 
detail. I will allow him now but for 
future han. Members will kindly note 
that if they want to correct a state-
ment, they may say, "I made a state-
ment like this. This is the correc-
tion", 

Shrl S. M. Banerjee: You remem-
ber, Sir, that you mentioned that day 
about political sutTerers and I inter-
rupted you in the course of your 

• remark and said that the family of 
Chandra Sekhar Azad was .utTering. 
I made adequate enquiries from 8hri 
Banarsi Das Chaturvedi and found 
that it was the sister of Ram Prasad 
BismiJ who waB suffering, I had lOme 
contusion in my mind. In fact, the 
mother of Chandra Sekbar Azad was 
granted pension by the Governments 
of both Madhya Pradesh and U.P. 
before her death and Ram Pruad 
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Bismil's sister was starving till the 
other day who has now been granted 
a pension. Since it has come in the 
press, I wanted to make this correc-
tion. 

12.0'7 brs. 

·DMANDS FOR GRANT-contd. 

MINIsTRY OF ScIENTIFIC REsEARCH AND 

CULTUaAL MFAIR8-COntd. 

Mr. 8peaker: The House will now 
take up further discussion and voting 
on the Demands for Grants under the 
control of the Ministry of Scientific 
Research and Cultural Affain. 

Shri Radhelal Vyas. 

Hon. Members who have had no 
opportunity till now will kindly rise 
in their seats. 

80me Hon. Members rose-

8bri Ragbunath 8ingh (Varanasl): 
We reserve ourselves tor future. 

Mr. Speaker: I would like to distri-
bute opportunities to all hon. Mem-
bers as far as possible. Therefore 
they will decide for themselves. 

8bri A. C. Guba (Barasat): I will 
like to take only four or five minutes 
to say a little about the history of the 
freedom movement and nothing more. 
I will speak only on one point. 

8hri T. B. VittaI Bao (Khammam): 
I want only two minutes. 

Mr. Speaker: Very well. I have 
called Shri Vyas now. 
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Mr. Deputy-Speaker: Shri Aurobindo 
Ghosal. I would request the hon. 
Members who will participate now 
that they will try to condense their 
remarks within as short a time as 
possible. 

Shri Tangamaoi (Madurai): May 
know when the hon. Minister will 

be called upon to reply? 

Mr. Deputy-Speaker: I will find • out. 

Shri Aaroblndo Ghosal (Uluberia): 
Mr. Deputy-Speaker, this Ministry is 
gettin& more and more importance 
day by day with the expansion of our 
scientific activities and technolo&y. 
Every year, before the Budget, I gene-
rally meet some of the Scientists 
Organisations in Calcutta and each 
year, complaints of the same nature 
are made. I regret to state that the 
performance of the Ministry is not up 
to the mark, they are lagging behind 
and they are not being able to cope 
with the needs of the time. It is sur-
pnsmg to see that the number of 
science students is gradually decreas-
ing in spite of the increase in the 
number of schools and colleges. 

The Minister of ScienWlc Research 
and Caltural Affairs (Shri HamaY1lD 
Kablr): Is thp hon. Member sure of 
his figures? 

Shri Aurobindo Ghosal: I am giving 
some figures. 

Shri HumayUD Kabir: One is pro-
portion; another is figure. 

Shri Aaroblndo Ghosal: I have got 
the figures of 1958. From 34 per 
cent .... 

Shrl BamaY1lD Kablr: 
Proportion is one thing; 
another thing. 

That is it. 
figure is 

Shrl Auroblndo Ghosal: Proportion 
of science students, the proportion of 
science students in relation to students 
in general is decreasing gradually. 
From 34 per cent in 1950, the propor-
tion of science students to the total 

students population declined to 28 per 
cent in 1958, and I think the ratio is 
further deteriorated at the present 
moment. 

Secondly, a large majority of the 
better type of students are still affiliat-
ing themselves to the faculty of enli-
neering and other applied sciences. 
Consequently, the Quality of the 
research students and the higher 
science students is gradually coming 
down. 

Shri Bumayun Kablr: This does not 
concern or apply to this Ministry. 

Shri Rajendra SinCh (Chapra): The 
hon. Minister can pass it on to the 
appropriate Ministry. 

Shri Humayun Kabir: Those discus-
sions were over the day before 
ye3terday. 

Shri Aurobindo Ghoaal: That dis-
cusiiiion was only with respect to edu-
cation generally, but I am talkinl 
about scientific education. According 
to the experts, the root cause of the 
slow growth ot scientific t:ducation 1s 
the lack of tacilities tor teaching 
science in the schools and colleges. 

Shri HUD1&YUD Kabir: That is the 
concern of the l£ducation Ministry and 
not of this Ministry. 

Shri Aaroblndo Ghosal: I am refer-
ring to scientific education. Here aao, 
the number of technological colleg. 
is not quite sufficient or adequate 
enough to take the students who are 
applying tor admission. 

Then, regarding the condition ot the 
present scientists, I should like to 
submit that it has not changed in 
spite of repeated demands to increase 
their emoluments and improve their 
service conditions. The first difficulty 
that still remains is financial. The 
average salary of the ftrst class M.Sc. 
in India is about RlI. 200 P.M. But 
the average monthly salary of an 
Indian scientist who works in U.K. 
is about RB. 800 P.M.; in the dollar 
area, it iI more. 'nle maximum 
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salaries drawn by Indian scientists in 
U.K. and in the dollar areas are more 
than as. 2,000 and Rs. 3,000 P.M. res-
pectively. In India, on the other hand, 
a\'erage salary of the Indian scientist 
is between as. 180 and as. 600 P.M. 

Shri Humayun Kabir: Again, this 
i! not correct. The minimum that we 
pay to a lecturer in our colleges is 
Rs. 410 p.m. 

Shri AurobiDdo Ghosal: So, there 
i£ a natural tendency for exodus from 
India to the foreign countries. Some-
times, we are told that the Indian 
scientists who are abroad are not 
willing to come back to India, but 
that is wrong and erroneous. Nearly 
fifty per cent of them expect a salary 
of not less than Rs. 600 P.M., and they 
will be satisfied if at least Rs. 600 
P.M. is given, but in no case it is 
possible for them to adjust with the 
low salary that is paid in India. 

The main difficulty in India, I think 
jJ in regard to ~e 'E!mphasifl laid, 
we lay greater emphasis on the build-
ings and not on the men who work 
in these buildings. The hiiltOry of 
science tells us that science grew 
around the men who were working 
and nol In the buildings. In UK and 
other foreign countries they g.ve first 
importance to the men who work. 
Then come the apparatus, and the 
buildings come last. It is just the 
opposite of that in our country. 
Therefore, I would request the 'lon. 
Minister to change the emphasis from 
the buildings to the men who work in 
these buildings. We have the finest 
buildings in which our national 
laboratories are housed, but, at the 
same time, equally necessary and good 
conditions have not been created for 
the scientists to work in these national 
laboratories. 

The third difficulty, which we have 
voiced in previous years also is that. 
there is a sense of dllference or discri-
mination today between the dllferent 
categories of scientists. As for the 
Mient!.!ta in the first catelOry, I am 

willing to call them super-scientists; 
they are generally at the helm of 
affaa-s of the Ministry. They are the 
scientists who are living On their past 
achievements and also on the chits 
sometimes granted to them by the 
foreign guests who come to visit 
India. They are haVing the how-aIl's' 
and the 'know-ali's' of the scientirtc 
field, and they are near the Minister. 
Then comes the second cate,ory of 
scientists who are also powerful and 
who are in the good books of the 
super-scientists. But the third cate-
gory of scietinsts are the university 
SCientists, are very much ignored, and 
they are the worst sufferers in this 
respect, though they are in a majo-
rity. 

So, I would request the hon. Minister 
to see that this hierarchy of scientists, 
which breeds corruption and frustra-
tion in the minds of the ordinary 
scientists is broken in the interests of 
the development of science. 

Regarding the facilities for research 
work at the present moment, the in-
dustries in the private sector do not 
allow our scientists to have any train-
ing in the.r factories. I would re-
quest the hon. Minister to see that the 
research centres and the laboratories 
in the private sector are also forced 
to give opportunities to our SCientists. 

Professor Haldane had written an 
article about eight months ago, which 
was published in The Hindu, where 
he has beautifully dep cted the pic-
ture. He says in that article: 

"Allover the country, workers 
are regarded with jealousy by 
their superiors, who either dis-
courage originality or steal its re-
sults. I recently saw a biblio-
graphy of publication by t.'1e 
Head of a well-known Indian lab-
oratory .... ". 

This is the estimate by a fore:gn 
scientist who has condemned the atti-
tude of the super-acientists in this 
reJard. 
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I am glad that il'ecently a pool of 
scientists has been created, but that 
will not solve the real problem, un-
It!ss the problems that I have stated 
are tackled and remedied. 

Regarding co-ordination of research 
my hon. friend Shri Hem Barua has 
already referred to this. Yesterday, 
the hon. M.nister said that there was 
no aupllcatlon and there was co-or-
amaLlon. But I would like to quote 
some inuances. Of course, there has 
been, of late, some co-ordmation oi 
me work of the ddferent insututes 
under the MinlStry of ScientUic Re-
search and Cultural Alfalrs. Yet, 
much more remains to be done. I may 
cne, for instance, that All lndia Rad.o 
have their own research unit, while 
the NatIOnal Physical Laboratory have 
got their Time and .r'requency Section. 
These two orgamsatLns Virtually 
dupllcate each o..her's work. Simi-
larly, there is the case of the research 
section of the metallurgical labora-
tor.es and the Geological Survey of 
India; both have been known to 
have worked in the past on the same 
projects. What is even m"re surpris-
ing that one section in ·fue same labo-
ratory sometimt!s finds it difficult to 
get the help of another section. For 
illStance, the work in one department 
of a national i1lStitu.e remains sus-
pended for weeks, for want of guid-
ance frvm anomer. Ultimately It 
came, but through personal efforts and 
not through any regular arrange-
ments. That is why I would like to 
urge that co-ordination should be 
brought about not only between the 
different sections in the same institu-
tion but also between the dltferent Cl: 
search insti-utes, s" that research can 
be finalised in a proper manner, and 
we can get the best results in the long 
run. 

I would like to say a word also 
about the Sahitya Akadaml. ThiJI 
point has been referred to yesterday 
by my hon. friend Shri H. N. Muker-
jee also, namely that for the last two 
years, that is, 1958 and 19511, no book 
has been produced in Bengali, Tamil 
and some (,ther languages which is ftt 
for beiDa awarded a prize. It iI really 

surpnsmg for us to know this, be-
caUSe the hon. MilUater is h.mself a 
writer in Bengali, and I think in all 
humility that even an article that is 
published in the newspaper CIlat'Ura-
n"a is quite fit for getting a prize 
from the Sahitya Akadam., as I jUdge 
that standard at the present moment. 
Therefore, they should give more at-
tention to these things. Otherwise, 
the whole system of award will be 
looked dvwn upon by the people 
there. 

Then I would like to say something 
about the HistoT'JI of the Freedom 
Movement in India.. Reference wu 
made to this book yesterday. 1 had 
also purchaSed one copy of it, when 1 
found that there was a rvw in literary 
circles about the writing of this h.s-
tory. In my humble opmion also, this 
is a history dealing with all other 
things, all other incidents of the world 
except our freedom "movement. 
Though it is the first volume, the ten-
dency with which it has been pro-
duced does not really prove that the 
author w.11 deliver the goods in the 
subsequent volumes. 

Shri Baup (Tenall): How can we 
say that? 

8br1 AarblDdho 0h0ea.I: Therefore, 
We are afraid of the future volume., 
and I support Shri H. N. Mukerjee 
when he says that the book should be 
wi.hdrawn. 

8br1 Raap: No, no. 

Sbri Aarobilldo Gboul: Thia book 
has neglected to give many other 
details and many other confticts which 
led to the 1857 movement. 

Shri Raap: It ahould be .upple-
mented. 

Slut Aaroblado Qbe.1: LuUy, I 
would like to say a few wordll abolJt 
our cultural delegatioIa. I will quote • 
recent incident. A c~n erence II 

going to be held in Cairo and two 
delegates are belng aent from here-
both han. Members of thiJ Parlia-
ment. The eXPenlel of one delegate 
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have been met by the Congress Party; 
while the r~  refused to meet the 
expenses of the other, he is being sent 
by the Ministry as a cultural delegate. 
This sort of hobnobbing as between 
G vernment and a political party 
should not be tolerated. I request the 
Minister to look into this alair. 

Mr. DePllty-Speaker: Shri A. C. 
GWla might have the five or six minu-
tes he asked for. 

Shrl A, C. Guba: Mr. Deputy-Speak-
er, Sir, 1 had no intention of taking 
part in the debate on the Demand; 
for Grants of this Ministry. I think 
the hon. Minister has been carrying 
on the work quite sat.sfacbrily. 

I have only a few words to say 
about the History of the Freedom 
Movement in India. Dr. Tara Chand 
is an eminent scholar. So it may not 
be quite proper for me to sit in judg-
ment over his performance. But the 
b ok has come out in the name of the 
Government of India, as a publica-
tion of the Government of India. This 
has a long history. There was a Cen-
tral Board of Advisers or someth ng 
like that to prepare a history or thc' 
freedom movement. Suddenly that 
Central Board was ~. s e  or dis-
solved and this has been made a one-
man assignment and Dr. Tara Chand 
has been asked to write the history. 

At the very beginning, I should like 
t,o say one thing. He has made a ve:'y 
~ distinction between freedom and 
lnde}.>endenoe. I do not think the 
'House will agree w'th him that inde-
pendence is a necative concept. H 
says: 

"'Independence is a negative 
concept. Its implication is ab-
, sense of dependence; it has no 
positive connotation .... " 

It is a very dHftcult idea for lI'; 
agree with, because from the Indian 
nutlook the corresponding Sanskr;t 
\Vord for independence is swadhfft4ta. 
Tt is very much a positive concept. 

Shrl BajeDdra Sbach: On a point of 
order. Is it relevant for us fA). dis-
cuss the merit of this book here in 
this House? 

Shri A. C. Guha: Surely. It has 
been published by the Government. 

Mr. Deputy-Speaker: Yes. 

Shrl A. C. Guha: It is not merely 
a question of derivative meanmg of 
the word 'independence.' The word 
'independence' is not just a negative 
concept without any positive concept. 
But he has made a distinction beween 
independence and freedom. I feel 
that this is distinction without any 
difference. 

Another astounding theory he has 
propounded is this: 

"As a result of the British inter-
vention in the eighteenth century 
India lost independence, but under 
British tutelage which lasted 
for nearly two centuries it gained 
freedom". 

I cannot understand in what sense the 
author has been able to say that under 
British tutelage India gained indepen-
dence. In the Oxford Dictionary, I 
find the meaning of the word 'tute-
lage' explained thus: 

"GuardiaD.ship, office or func-
tion of a guardian, protection, 
acre, instruction, tuition'. 

Are We to understand that the British 
took care of India s:mply because 
India was a minor nation just a child 
to be taken CaN of by a major nation 
like Britain? This is an astounding 
e~ r  and if the author proceeds 
with this idea that under British 
tutelage India gained its freedom, the 
whole outlook of the book will be 
vitiated. 

Then again-

"A$, a result of the British inter-
vention in the eighteenth century 
India lost independence". 
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It is not a question of British inter-
vention; it is a question of British 
conquest. The difference between the 
wo.rds 'intervention' and 'conquest' is 
not only quantitative but radically 
qualitative. But this is the outlook 
with which the author has proceeded. 

The entire book is to be completed 
in three volumes. This is the first 
volume and in it he has written, as 
others have said, about everything 
except.the independence struggle. It 
may be intended to be a sort of back-
ground study. But here also I cannot 
understand why he has devoted Sl) 

many pages to the development of 
European economic system, e.g. mano-
rialism, mercantilism etc. In two sec-
tions, in two different chapters, he has 
dealt with the development of Euro-
pean mercantilism; and European 
mercantilism and the manorial systems 
are hardly of any relevance t:> the 
history of the Indian freedom strug-
gle. 

Then he has sa:d that the history of 
India's freedom struggle is a dialectic 
process. So naturally it must be 
divided into three stages. This is the 
first volume, which is to be the 
thesis. The next volume will contain 
the anti-thesis and the third will 
surely end in the synthesis. If this 
is the thesis, it has nothing to do with 
such movements in India. What has 
been said in the first volume has hardly 
anything to do with India's struggle 
for freedom or the Indian renais-
sance movement. It has very little 
to do with Indian history. Of ourse 
there are some chapters on Indian 
history, but the main attention has 
been devoted to the development of 
European society, the European eCO-
nomic system, European mercantilism 
and commercialism etc. There are 
also some chapters on the Moghul Em-
pire and other things also. 

If the first of the three volumes is 
entirely devoted to extraneous thinlS. 
I do not know how he will c::ver the 
entire story of the freedom movement 
in the othtr two volumes. He has 
not touched on the 1857 riling. He 
baa not even touched on the advent of 

Ram Mohan Roy. He was in doubt 2S 
to from which date he should start 
the h.story of the freedom struggle. 
He suggested 1885, the year of the 
birth of the Congress Party, and said 
that the ConlI'ess is just the result of 
certain other impacts. So he mention-
ed 1857 and said. 'No, the sepoy rising 
is also the result at certain other im-
pacts'. He has declined to accept thE' 
date of the advent of Ram Mohan 
Roy as Ram Mohan was also the 
"product of the impact of British con-
quest". Therefore, he has gone to the 
"earliest stages"-the entire history 
of European commercialism, the Euro-
pean economic and social system and 
the downfall of the Moghul Empire in 
India. 

Of the last two chapters, 'Social and 
Economic Consequence of British 
Rule', in the first he has dealt with 
the disintegration of moral economy 
and goes up to 1830 or something like 
that. But in this history I have nol 
found a word about the anti-indigo 
plantation movement, which was a 
very great movement of national im-
portance at least so far as the entirl.' 
e s~ern India was concerned. It ~ 

the first agrarian movement in Indie. 
I think Professor Ranga and other 
students of Indian history or the 
Indian economic movement will surely 
give a proper place for the ant -indi'J 
plantation movement in the Bihar-
Bengal area. Practically, the enti"e 
eastern India was very much affected 
by the indigo plantati' n and by thj, 
movement against indigo plantation 
I do not find any mention made of 
that. I do not say that I have read 
the book carefully, all the pages, but 
I have tried to find out whether er~ 

is any reference in that to the Ant· 
Indigo plantation movement. 

Then, ab:lut cultural history. Thougn 
there is a chapter on cultural life eve" 
the names of Kabir and Chaitanya 
have only been C8l'ually mentioned. I 
find the name of Chaitanya and Kablr 
mentioned only once. The names of 
Surdas, Ram Du, and Ravidas hav,. 
not beell mentioned at all. AbolJl 
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the cultural developments of the 
medleval ages to which he has devot-
ed a nwnber of pages. there is men-
tion Of mostly irrelevant things. 1 do 
not think. he has been able to make a 
correct estimate of the cultural move-
ment in India. particularly. of the 
medieval saints who contributed not 
only to Indian culture but also t(1 

world culture in the form of trying to 
have a synthesis between Indian cul-
ture and Islamic culture. 

So, when the boJk is coming und\!r 
the auspices of the Government of 
lndia, there should be a complete re-
arrangement so .that the next two 
volumes at least may be really ~

voted to the freedom struggle w.th due 
attention to all i:s aspects and with a 
proper appreciation of its c r ~ . 

1 do not suggest that the book shOllld 
be withdrawn. 

An Hon Member: It should be with-
drawn. 

Sbrl A. C. Guha: That, 1 think. 
would be too much to suggest. But, 
anyhoW, this is not the way in whirh 
the history of the freedom movemel.1. 
in India should be written. There 
snould be a proper committee and per-
sons who have had some knowledge of 
the freedom struggle should be aSSJ-
c.ated with it. There are many schol-
ars who can be associated with t!le 
writing of this history. I think Govern-
ment will re-consider the whole ques-
tion of giving this assignment to one 
man and to one. who. from he pl:r-
formance of the first volume, has not 
discharged his function in a satisfoc-
tory way. 

Mr. Deputy-Speaker: Shri Mahanty. 
I should like to repeat that be should 
be as brief as possible. 

Shrl Mahanty (Dhenkanal): Sir. it 
is rather odd to discuss a book in the 
course of a debate on a Demand. But 
,ince 1 find that the Hist01'1l of Free-
dom Movement in India by Dr. Tara 
Chand has so much clouded the deli-
berations on the Demand, I feel tempt-

ed to offer my comments for whatever 
they are worth. 

The fact has to be remembered that 
a writer is a creative artist. and much 
more a historian. Had the Government 
thought or had the House thought of 
having a stenographer to take down 
dictations--whatever we dictate--then 
I am sure they would not have wasted 
the talents of a writer of Dr. Tara 
Chand's eminence. The spectrUm of a 
historian is wide in that there is scope 
for difference. And, 1 believe. the 
proper forum for debating this is, cer-
tainly, not the House. but it is provid-
ed elsewhere. 

Then, again. the fact has got to be 
remembered-QIld it is a bitter and 
painful fact-that the ferment of 
Indian renaissance was brought to thi3 
country by the British. It is one thing 
to say that the British were imperial-
ists. And we are proud that we have 
had to fight agemst them and all that. 
But the fact has to be remembered 
that the ferment of renaissance in this 
country was brought by the British. 
(Interruption). I am talking of renais-
sance. 1857 is a historic incident. 

Again, what is the 1857 movement? 
Who were the leaders of the 1857 
movement? Certainly, not these re-
cen t Congressmen. The leaders of the 
1857 movement were .. (Interruptionl). 

Sir, let me not be interrupted. 

Mr. Depaty-Speaker: Order, order. 

Sui BaJendra Slqh: Sir. he would 
like to be corrected by anybody. He 
has given eomething which is not cor-
rect. 

Shrl MahaDty: The leaden of the 
1857 movement were neither the Con-
gressmen nor the P.s.P. men. 

Shrl Bajeadra Slqh: Nor were they 
the Ganatantra Parishad men. 

Shrl Malwtt)': The Ganatantra 
Parishad can have a cer1ain claim in-
direcUy because you will flnd that tile 
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potentates of Agra and Oudh were the 
leaders of the 1857 movement. They 
were not the people in the sense the 
P.S.P. would like to be talked about. 
So, let us face facts. 

There were Q number of rebellions. 
The scope or object of the rebellions 
was not to attain Indian freedom. 
There were some rebellions to which 
references have been made. In Orissa 
also ~e were some. In Hazaribagh 
there were some. 

Shri Rajendra Singh: This sort of 
debate should not be allowed to conti-
nue. After all, it is a matter of history. 
Whatever is said here will be going on 
the records. He is saying something 
which ..... . 

Mr. Deputy-Speaker: He has made 
his point. Because that had been per-
mitted in the first instance and criti-
cised, it is difficult for me to stop the 
other Members from referring to that. 
But, certainly, it is desirable that we 
should not go into details and take the 
arguments one by one and saying that 
this is not correct and all that. (Inter-
ruption). It should not be done in that 
manner. 

Shrl Mahanty: I do not want to cast 
aspersion on the freedom movement. I 
was merely pointing out that there are 
ways of interpreting and that there are 
ways of looking at history and it per-
mits of differences in viewpoints and 
unless those differences are properly 
apprecia ted ....... . 

8hr1 Rajeaclra SlDch: What about 
his observations regarding history, 
Sir? 

Mr. Deputy-Speaker: Order, order. 
The hon. Member has made his own 
contribution also by these interrup-
tionsl 

Shri Mabanty: I can give the hon. 
Member my arl\lDlen1a but I cannot 
give him the sense to understand. 

Mr. Depaty-Speaker: I would advise 
them to sit in the lobbies and dJacuaa 
and decide. 

Shri Mahanty: How can I 8110 make 
him understand, Sir? I can only glve 
my arguments. 

Shr! Rajendra SlDch: So far as the 
standard of debate goes, he has to res-
trict himself. 

Mr. Deputy-Speaker: Both are very 
intelligent Members. I would request 
the hon. Member who is speaking Just 
now to move forward in order to be at 
some distance from the other hon. 
Member. 

Shri Mahanty: I am grateful for 
your protecuon, Sir. 

What I was trying to say was that I 
have no intention to go into this 
matter. 

Mr. Deputy-Speaker: I hope there 
would not be any attacks from the 
rear. 

Shri Mahanty: Sir, coming to the 
Demands, initially when I thought of 
participating in this Debate 1 thought 
of doing so for a simple request; and 
that is sbout the Archaeological Li-
brary. The Cen traJ Archaeological 
Library that we have in Delhi is one 
of the institutions where you will find 
the accumulated treasure not only of 
Indian but international scholarship. 
It has been preserved for generations 
to come. 

Today we find many imarats cOmin, 
up, all kinds of cement structures, 
overcrowding and towerin,. But, when 
we come to the Central Archaeolo,ical 
Library and Museum, we find it is a 
dingy cave where no light penetrate •. 
Only the other day, I had been to the 
Library for some reference. I wanted 
a journal. Would you believe that in 
Delhi I had to enter the ltack room 
which presented the picture of a cave 
lost in absolute d:arkneu? This is 
what happened. The Librarian wu a 
courteous penon; and he brought out 
a torchll,ht from his drawer. It was 
2 in the afternoon; and the Librarian 
was litting anned with two torches, 
with 6 cell 'eveready' batteries. The 
Librarian is supposed to handle much 
better thinp. 
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Mr. Deputy-Speaker: Perhaps, he 
was deliberately doing it to escape the 
notice of everybody. 

Shri Mahanty: He was sitting in the 
open. The torchlights had to be 
brought out. In that cave one has to 
search for these treasures like Ali 
BabJ and Forty Thieves. That is the 
impression that is created when you go 
to the Libnary. 

Then, there is the reading room. The 
reading room is a small table around 
which so many scholars have to crowd 
together. You cannot find scho.arship 
there because what you find is mere 
~oss  because of the proximity of 
men round such a small table. It 
speaks volumes about the sense of 
values that prevails in this Govern-
ment. When you are building such 
huge buildings, why can you not have 
a respectable building to house all 
these treasures where really scholars 
cen go and work? 

There is another aspect to which I 
would like to invite the attention of 
hon. Minister during the short time at 
my disposal. I relates to the cultural 
delegations. I have been saying that 
the culture of India is of a multi-hue 
pattern. In our national culture, the 
Indian culture, the various regional 
cu.tures of our country must be re-
presented and that too in their proper 
perspective. If the hon. Minister cares 
to go through the composition of the 
delegations, he will find particular 
areas are being favoured. Culture is 
a matter which does not permit of 
partisan considerations. Culture is a 
matter which unites; culture is a 
matter which ennobles. But the way 
in which the Cultural Affairs Ministry 
is hand ing this matter suggests that 
culture permits scope for bitterness. 
for regional, partiSlllIl and parochial 
considers tions. 

There is another aspect about these 
Akadamies. I still remember the in-
augural address which was delivered 
by the late Maulana Abul Ka'am Azad 
in the CE'ntral Hall inaugurating the 
Sahltya Akadami. The Akadamies are 

not merely bureaucmtic appendages. 
The Akadamies, and more so the 
Sahitya Akadami, in order to command 
respect from the writers must have 
standards of their own. It pains me to 
say that our Sehitya Akadami has not 
been able to evolve any standard. As 
has been said by many authors, there 
may be instances where awards have 
been made for considerations not of 
literary merit aione. Last year I had 
to point out that there must bf some-
body to lay some objective yardstick 
for assessing literary works. If literary 
works are going to be assessed in 
Government Departments by men who 
by no imagination, by no standard, are 
capable of judging those works, it is 
not only an insult to the authors, but 
also it goes against the very funda-
mentals of Sahitya Akadami. In that 
context, once again I take this occasion 
to plead that there should be some 
hard thinking and some norms should 
be laid down. 

N ow we come to 
Akadami. In Lalit 
again ..... . 

the Lalit Kala 
Kala Akadami 

Shrl Blmal Ghose (Barrackpore): It 
is a nice name. 

Shrl Mahanty: My hon. friend is 
interested in nice names--I can under-
stand it. What I am saying is that 
Lalit Kala Akadami also functions out 
of its own prejudices. You visit its 
ga.1ery. What do you find? You find 
only a particular school of painting is 
being patronised. The history of art 
can permit of many nuances in paint-
ing. Why should there be only Jamini 
Roy's paintings to start your National 
Gellery? I would like to know from 
the hon. Minister whether he is going 
to appoint a committee to buy these 
art objects. Otherwise we would find 
that the purchasing of art objects and 
paintings permitting a lot of parochial-
ism which should not be permitted. 

Lastly about Sangeet Natak Aka-
dam!. It has produced more scandals 
than sangeet or natak. I do not know 
what has happened to the case where 
the Secretary of the San,eet Natali: 
Akadami was involved. 
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In conclusion I would like to say 
that this Ministry within its own limit-
ed resources and scope is doing won-
derful work. But I am sure its beSt 
could be better and in order that the 
Ministry is capable of achieving any-
thing worthwhile it should redeem it-
self from that bureaucratic and wood-
en-headed approach. Otherwise there 
is futUre for neither culture nor 
scien tific research. 

Dr. ~ n s n r (Bhubaneshwar): 
Mr. Deputy-Speaker, Sir, the Ministry 
has in the very first sentence of its 
report steted that they have worked 
very s-atisfactorily and they have very 
confidently stated that the year was 
marked by an increased tempo of acti-
vity in all fields, both direct and m-
direct. Of course, I congratulate the 
Ministry for this proud statement. But 
at the same time I am disappointed 
tha t the Ministry is not able to cope 
with the increased needs of our people 
for progress through science and tech-
nology. 

Sir, first I will deal with the vigllan 
mandirs. It was proposed by the 
Planning Commission that during the 
Second P ,an period there would be 
about ninety to one hundred vigllan 
mandirs established throughout the 
country. This is the last year of the 
Second Plan. Government have till 
now established only thirty-eight vig_ 
lIan mandira. This year they expect 
to establish four more. On the whole 
the progress of establishing vigllan 
mendir8 has been only less than 50 per 
cent. 

Our country is a country of villages 
where more than 80 per cent at the 
people depend on agriculture. The 
object of establlshin, these viavan 
mandin is to impart scientiftc know-
ledge which is very vital for the pe0-
ple, to improve their standard and to 
teach them imProved methods of agri-
culture. The slow progress that has 
been made in the establishment of 
these ,"wan mandira shows how ne,-
li,ent Government is towards the rural 

people. We all feel that proper 
attention is not paid to the villages 
and the rural people and that is subs-
tantiated by the Government's inabil-
ity to establish the required number of 
v.igyan mandirs in rural areas. In this 
connection I also want to submit that 
Government should see that these 
vigyan mandirs should teach improved 
methods of agriculture, environmental 
sanitation and hygiene, improvement 
of livestock and also how best they 
can control pests and preserve their 
foodstocks. That is also not being 
done. There must be literature in 
their own language which could be 
easily understood by the villsge peo-
ple. I have seen that people are very 
eager to better their conditions. But 
the Government is not able to cope 
with their eagerness or their enthusia-
sm. They only say that they have im-
proved in every aspect, both directly 
and indirectly; I would say rather 
that they are not looking into the other . 
aspects of the thing. In spite of this 
they have mentioned in their report 
that they have progressed well. Com-
ing to the National Atlas Organisation, 
I would say that there should be an 
atlas for industry; it will show where 
the industries have been established 
in the country and will indicate the 
regional disparities in the establish-
ment of the industries. It will help 
to solve the problem of the disparity 
in growth. As regards the Central 
Salt Research Station, I am glad that 
they ere doing very good work but I 
am 50rry to find that the industries 
are not taking advantage of the 
researches. I hope that there should 
be proper co-ordination between the 
industry and the research institutions 
and the researches that ere done there 
should be properly popularised 
amonJst the industrialists. 

13 ...... 

The Leather Institute at Madras 11 
also doinr rood work and we are one 
of the best countries that produce the 
largest amount of raw hides and lkins. 
There ia ample market throughout the 
world for these articles but due to lack 
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of proper, efftclent and adequate re-
search in this regard, we are not im-
proving this industry. I hope there 
should be more work in this regard. If 
the research made in the Central 
Building Research Institute at Roorkee 
is not according to the conditions of 
our country and in our villages, no 
useful purpose will be served. They 
may be doing some work which is not 
required for the common people ~  I 
request that attention should be gIVen 
to the conditions that obtain here and 
the methods by which we can solve 
our problems. 

Lastly, I would say a few words 
about the Odlssi d6nce 'and music. In 
1959, the hon. Minister was pleased to 
say that the expert committee appoint-
ed bv the Sangeet Natak Akademi re-
cognition of Odissi would submit its 
report soon but, I do not know what 
has happened during these 24 months. 
The committee has not yet given its 
report. Nothing has been decided end 
I do not know what are the difficulties 
of the committee. If that committee 
Is not working. another committee may 
be appointed but the matter must not 
be delayed. 

While replying to the discussion on 
Dpmand!l in 1959 the hon. Minister was 
pleased to say that arrangements were 
being made to print the rare manus-
cripts that are with Natyacharya Kall-
charen Patnaik. My Information is 
that nothing has been done. I do not 
know how far the pT'omi!le of the 
Minister is going to be fulfilled. 

Dr. Melkote (Ralchur): Mr. 
Deputy-Speaker. it is heartening to 
learn that the Ministry has been able 
to open about 196 technical schools 
which are caned polytechnics and 
about 97 engineering colleges. Various 
other Minlstries, particularly the 
PWD. witnessed in the First Plan 
periOd the lack of these personnel 
and therefoT'e there was difficulty of 
spending money allotted to them. If 
in the Second Plan We have made 
consideMlble progress in this field in 
the different activities of the nation. 

all that has been possible due to the 
work that this Ministry has been 
doing in getting these colleges start-
ed. 

While this is a very heartening fea-
ture, last year I had made out a 
point that the number of students 
that were belng admitted are still 
insufficient to meet the needs of the 
country and I said that training 
should be given to the students In 
the evenings if they are alreAdy em-
ployed and had the necessary basic 
training. I do not know what the 
Ministry has been doing in this 
direction and almost no information 
is available in any of these reports. 

I also made another suggestion and 
the hon. Minister said that it was a 
very good suggestlon which should 
be accepted and he promised to look 
into it. That was about the diversi-
fication of the different types of traIn_ 
ing. I brought to his notice last year 
that in Zurich there weT'e about 67 
courses and the hon. Mini'ster was 
telrng me sometime back and in UK 
there were about 220-30 COurses in 
these polytechnics. 'In most of our in_ 
stltutions, it Is about 3 and in some 
it is 5-6. By diversifying these 
courses, many more students would 
be able to come in. Most of the 
students that pass Matrlc or the pre-
university classes would be able to 
get into these courses and not make 
a rush to the science and arts col-
leges. That would also give them 
substantial avenues of employment. 
Even with regard to this not much 
information is available in the bro-
chures that haVe been supplied to us. 

It has been said that the Govern-
ment of India had been conslder;ng 
the starting of a National Science 
Museum. One such museum for the 
whole country is insufficient. India 
is a very big place. Such museums 
can be seen In some countries, which 
are not as big as any of our States, 
in Europe. These national museums 
of the higher type ought to be pro-
vided for each State. When I say 



CHAlTRA 1, 1883 (SAKA) for Grlmta 

National Science Museum I hope it 
covers all the natural sciences that 
one knows. Even so, the starting of 
one ~ museum in the country is 
certainly welcome so that the student! 
may go and learn everything they 
can. If one goes to the Natural 
Sclf-nce Museum in London, one can 
easily see that students from the teen 
~es of 14 or 15 and even m-aduates 
f!0 there and sit there and learn 
thinf!s. There are people who teach 
ccor n~ to the needs of e~e boys. 
Our mll!!eums have got to be pro-
vlnp.d with tho!le facilities for the 
s en ~ to handl!, the material that 
is IIv!l.!lable and at the same time good 
c"lre ;s to be tllken. 'I hope the hon. 
Minl'!ter has in view all these possi-

1 e~. 

t hllve seen some of the'!" Virryan 
Mandirc; in a few places. There are 
about 30-40 of them. as the reDOrt 
sa:vs. But the:v lire very poorly eaulp-
ped and there is hardly anything 
worth seeing there. A good deal of 
work is yet to be done. If we have 
got to take the knowledge that is 
IIva:lable in the world many more 
will not only have to be started but 
the quality and content also have got 
to be improved to a large extent. I 
hope the Ministry will pay attention 
to this aspect of the question. 

The best part of the whole report. 
though that is not avaUable here, is 
this. I understand that in Hyderabad 
they are going to start a women's 
polytechnic. Possibly, it has been de-
cided to start such courses in other 
places also. This is one more new 
venture which is most welcome. But 
what are the courses that would be 
made available there. One does not 
know. I hope it would serve the 
needs of OUr women and at the same 
time the needs of the community and 
the country at large. 

These are the few remarks, Sir, that 
I thought of makin" but as 'I think 
that progress in all directionl il 
necessary the money that is provided 
should be spent by this Ministry to 
the last paisa. 

Shl'l L. Aehaw Slnll'h (Inner Mani-
pur): Mr. Deputy-Speaker, Sir, as 
we have received a very good report 
on the working of the different de-
partments under this Ministry, I 
have only a few observations and 
suggestions to make. 

The most important thing is about 
the role of scientiftc research in the 
economic and industrial development 
and planning of this country. Here 
the Council of Sclentiftc and Indus-
trial Research plays a dominant part, 
and I congratulate the Ministry 
because the grant of Hos. 4 crores 
which was available ciuring the last 
year has been increased to 
Rs. 4,95,00,000. 

But, Sir, though it is welcome I feel 
that it is not adequate if you look at 
the tempo of our programme of indus_ 
trialisation. 'It is a matter of pride 
and satisfaction that the results of 
the work done by our national labora-
tories and other institutions and also 
of the sponsored sc;entlftc research 
projects have been recognised in some 
form or other by foreign countriell. 
We feel very proud of Our scientists 
and technicians. But I feel that the 
question of their pay scales and 
allowances has not been dealt squarely 
and fairly. We have to do a lot In 
this respect. We have to imprOve the 
condition of their service in order to 
attract them for scientific research. 

I have to submit here that the situa_ 
tion is rather anomalous. We feel 
there is a shortage of technical per-
sonnel in the public sector as well as 
in the private sector. But most of 
our young men who have been trained 
a broad and who have been trained 
here, most of our young men with 
foreign qualifications as well as 

• Indian qualiftcatlons find it very 
difficult to get suitable jobs. On 
behalf of the Ministry it hal been 
said very often that enough of in-
centives have been given in the form 
of advance increments and ~r  

promotions. Sir, these incentives are 
not enough. Something bas to be 
done with regard to the aecurity of 
their service as well a. the safety and 
security of their career. 



Demands MARCH 22, 1981 for Grants 

{Shri L. AC'haIw Singh] 

The Estimates Comm'ttee has ob-
served that the results of the work 
done by our national laboratories and 
scientific research institutions have 
not been quite commensurate with 
the expenditure and the financial out-
lay on the"e institutions. It seems 
'here ;s something wrong. I feel the 
atmosphere is not conducive for 
scientific research. We have got 
complaints, and these complaint!'; are 
'all wen founded. I find that some of 
OUr people who are the authorities of 
these institutions or Laboratories 
haVe not got the scientific sp'rit or 
the scientific approach. We find that 
they bring in some other considera-
tions. Poli'ics also has entered into 
the working of some of these institu-
t:ons and laboratories. Our junior 
research workers feel very much dis-
contented and disoouT'8.ged. When a 
certain result has been worked out by 
some of the junior people, they do not 
find their names when the final re-
sult is published. They find that all 
credit is appropriated by the Direc-
tor or some other senior worker of 
the institution. To that extent, Sir, 
they are very much discouraged. 7 
suggest that the Government should 
do something to get rid of this situa-
t'on and also to inspire a feeling of 
confidence in the scientific world. 

I would l'ke to draw the attention 
of this Ministry to another point, and 
that is about the time-lag in the 
commercial exploitation of the new 
inventions made by the national 
laboratories. It Is reported that some 
of these results take a very long 
time before they are exploited on a 
commercial basis. Sometimes it 
takes two to four years. It is found 
to be a lengthy process, and I think 
we should do something by way of 
systematic planning so that these re-
sults may be utilised In a successful 
manner. 

It is learnt that 50 per cent of the 
processes released by the Council of 
Scientific and Indus+rial Research 
would not be commercially exploita-
ble. 'It has been reported that up to 

December 1959 as many as 534 inven-
t'.ons were made by our national 
laboratories and other institutions in 
India. I want to know from the 
Minister the up-to-dlf;e figure of the 
inventions of these national labora-
tories and institutions and also the 
details as to how many of these in-
vent:ons have been exploited com-
mercially on a profitable basi". 

In this respect, Sir, I feel that our 
industries are also to bl'ame 'because 
they do not take enough ~ eres  in 
the results produced by these 
laboratories. I would suggest that 
public '"ector industries should take a 
lead in this matter and they should 
show greater willingness to utilise the 
results of these nation'al laboratories. 

In a number of countries we find 
that the industries themselves spon-
sor the work of scientific research, and 
whenever there is any new invention 
or innovation in respect of a tool, 
equipment or process, the worker or 
the techn 'cian who produced it is 
amply rewarded, he is given due re-
cognition. Here also we should do 
something by which we can focus the 
atten'ion of our young men, techni-
cians and workers in the industrial 
field so that they may be tempted, 
they may be inspired to find 
new innovations in the techni-
ques, in the processes of our industrial 
production. 

Then '1 come to the cultural aspect. 
There is a commWee set up to orga-
nise the Ramayana Mela in U.P. The 
Mela is to be organised in Chitrakut 
and correspondence is going on bet-
ween the State Government and the 
Committee which will deal with the 
different aspects and draracters of 
Ramayana and also the different 
books published in the different 
Indian languages. The State Gov-
ernment has promised help in the 
matter. I would requests the hon. 
Minister and the M'nistry to look into 
the matter and help the Committee 
and see that the work of the Com-
mittee is made a success. 
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I now come to some problems re-
lating to Manipur. I find that there 
is no provision for 'a polytechnic in 
this State. There is no proper facil.ty 
for technical education. There is one 
industrial training imtitute, but the 
facilities provlded there are not 
adequate. While we have so many 
polytechnics and engineering colleges 
throughout Indi'a, we feel that we 
should also have one. Tripura has got 
one. 'I request the han. Minister to 
make some arrangement for setting 
up a pol,technic in Manipur. I con-
gratulate the M;nister because a pro-
vision of 'about Rs. 2.75 lakhs has been 
made as a building grant to the 
Central College of Manipur at Imphal. 
The people coming from outside are 
put to much inconvenience, because 
there is no hostel accommodation. 
When they want to learn Manipuri 
dance, the construction of a hostel is 
as important as the construction of a 
building. But I would like to submit 
that the wo!'king of the college is not 
at all satisLtctory. There is a lot of 
governmental interference in the 
working of the institution there, and 
I request that the govering body 
should be reconstituted and the 
working of the institution and the 
courses of study should be reorgani!-
ed. I would also reque3t the Minis-
ter to make some provision for an 
anthropological survey of the different 
tribes and linguistic groups in 
Manipur, because that will help the 
national and emotional integration of 
the different tr:bes and communities 
livng there and thus help the under-
s1anding about eastern India. 'It is 
very important. 

Lastly I feel that in the matter of 
setting up vigyan mandirs and the 
popularisation of science by the publi-
cation of scient'fic subjects in regional 
languages, we have been very much 
neglected. I request the Minister to 
m'Bke some provision for the setting 
up of vigyan mandirs and cultural 
centres in that conmer. 

There has been a representation 
made by some of the scholars for the 

2333 (Ai) LSD-5. 

publicatiOn of all Manipuri manu-
scr pts and I request the Minister to 
look into this aspect also. 

'Jr. Deputy-Speaker: Shi'i H. N. 
Mukprjee has written to the office that 
when he was called in the first ins-
tance he could not intimate the num-
bt'r of cut motions that he wanted 
te> move. He has conveyed to me that 
he wanted cut motion No. 758 also to 
be considered as moved. In addition 
to those that have already been 
c'rculated to hon. Members, cut 
motion No. 758 also is allowed to be 
moved. 

DeSIrabiLity of withdl awing from 
eirculati01! the first volume of the 
History of F'reedom Movement. 

SlJri II. N. Mukerjee (Calcutta· 
~n r  I beg to move: 

"That the demand under the 
hl'ad Ministry of Scientific 
Research and Cultural Affairs' 
b€' reduced by Rs. 100" (758). 

Shri C. R. Pattabhl Raman (Kum-
bakonam): Sir, 'I rise to support the 
Demands of the Ministry of Scientitlc 
Hesearch and Cultural Affairs and in 
'doing so, I wish to repeat the'tributel 
t hat I paid last time to the Minister 
in charge, who is not only a scholar 
but also writer and a great student 
~  far as culture is concerned. 
Straightway, with your leave I shall 
refer to the book published ~ er the 
auspic('s of the UNESCO. Dr. Aney, 
on ano'her occassion, referred to the 
publication under the auspices ot the 
UNESCO about ancient civilisations, 
that is, The History of the Scientific 
• and Cultural Development of Man-
kind. It is true that Sir :U:onard 
Woolley, who is one of the emim'n' 
scholars with an international reputa-
tion and another scholar are associated 
with the work. r find that or~ u-
nately it is still on the tapis and Is 
open to revision, r sincerely hope 
that the Ministry will take s·CPs to 
prevent this publication going a. it 
does. 
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'In that book you will find that the 

entire Aryan civilisation is dismissed 
in about ten lines. I shall quote from 
a speech delivered by Prof. R. C. 
Majumdar at the Bhandarkar Oriental 
Research Institute. He says: 

"After a description of the Indus 
Valley Civilization, its overthrow 
is ascribed to the conquest by the 
Aryans. and then he 
quotes: 

'Aryan victory seems to have 
involved wholesale mass'acre-
the bodies of women and 
childern lie amongst the 
ruins of the houses-and 
there was no chance of any 
trade revival undcr the rule 
of the barbarians'," 

Else .... here. the Rig Veda is tersely 
dismissed in these words: 

"The Rigveda is the epic of the 
destruction of one of the great 
cultures of the ancient world," 

They are very cocksure aboul this. 
They do not seem to have any doubts 
about it. But I take a bet. They 
have not touched or read a few lines 
of that great Veda. Again, they have 
also referred to various dates and the 
ved ic periods of civilisation. There 
is the smug assumption by the 
historian that all history started about 
10,000 years ago and anything histori-
cal happened before ptolemy and the 
Chinese dynasties and various dyans-
ties of ancient Indian civilisations. 
l't they have read Prof. Krishnan's 
book written in Tamil. entitled 
The Age of the World. they would 
have found that the four lIugas of the • 
Hindus are nearest the date or mark 
in so far as the age of the earth 
is concerned. 'It is just possible that 
there were many. many civilisations. 
Just suppose you and I alone are left 
and the rest of the world is destroyed, 
and we alone are left 

Mr. Deputy-Speaker: I should not 
like to survivel 

Sim C. R. Pattabbl Raman: I should 
like to survive with you. Supposing, 
We are left with a few reams of 
paper and a pencil and we write that 
this was the age of internal combus-
tion engine, jet planes and motor-cars, 
the generations making a fresh start 
would not believe it, unless they see 
these things in existence. Therefore, 
it is just possible that there were very 
many civilisations. But it is very 
wrong to assume things. I sincerely 
hope that this astute Ministr'Y, which 
consists of experts and, if I may say 
so. of great prefessors for whom I 
have regard. will put an end to this 
sort of publicatiOn under the auspices 
of U,e UNESCO. Dr. Aney has 
spoken with fervour about this. and 1 
do not want to add to what he has 
said. 

Straightway. I shall also proceed to 
say a few words about Dr. Tara 
Chand's book. I really understand the 
feeling,; of the House on the freedom 
movement. The freedom movement 
is referred to in this book in a ce."tain 
manner which, to say the least, is not 
compl'mentary to the freedom move-
ment itself, The first volume has 
come. I do not at all support what 
has has said, But once we choose 
the historian-he is an author and a 
historian with some reputation and 
some standing-can we doctor what 
he has to say? It is impossible in 
India to do so. In o'her countries. 
it may be possible. 'I just want to 
tell Shri H. N. Mukerjee that in 
other countries. you can give instruc_ 
tions to write in a certain m'anner. 
But here, once you choose the man, 
he has got independence. We could 
reject the book and ask him to write 
with the COITect prespective and I cer-
tainly hope that there will be improve-
ment in the 'Subsequent publication. 
But I wish to say. in defence of the 
Ministry, that once you have chosen-
and it is not denied that Dr. Tara 
Chand is . . ,( Interruption) 

Shl1 D. C. Sharma (Gurdaspur): 
I think it is going to be a Government 
of India publication; it is going to 
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have the stamp of the Government of 
India, and so, I feel that this book 
should not be such as to put our 
country to some kind of humiliation 
or shame. I think a very unfair 
account of the Indian struggle is given 
in that book; and I think that if a 
person is writing a book under his 
own name he can say whatever he 
likes. But it is going to be a Govern-
ment of India publication, and I think 
it should reflect the main trends of 
the opi.ions of the Government of 
India and not his own personal 
preferences. 

Shri Ramanathan Chettiar <Podu-
kuttai): Especially when the Govern-
ment have provided Rs. 10! lakhs for 
this purpose, the Government have 
got a responsibility not only to Par-
liament but also to the public in 
,regard to what is published in this 
book. 

Shri C. R. Pattaohi Raman: 1 
entirely agree with regard to this 
aspect, namely, that it is a Govern-
ment of India publication. I am only 
stating this in defence of the Ministry; 
not that any defence is needed by me. 
But I personally think that perhaps 
some other person could have been 
chosen. Yet, once a professor is 
chosen, he writes, and the first 
volume has come. It is quite right 
that Parliament should take notice ot 
this and make comments on it. I am 
only stating that so far as the Govern-
ment is concerned, this is all that can 
be said about it. They have chosen 
a historian ot repute. He has written 
a book. It is a great pity that he 
seems to draw a distinction between 
freedom and independence. Certain 
differences appear to be rather jumbl-
ed up. I do not want to stand behind 
anyone in so far as the expression of 
feelings ~ concerned. 

I now come to the excellent work 
done by the Ministry in sO far as the 
National Research Development Cor-
poration is concemed. We have 42 
new inventions, making a totaJ of 578 
in all. With regard to the surveys of 
India which are being carried out 

very efficiently, I sincerely hope 'that 
along with the National Atlas Orga-
nisation, the Botanical Survey and 
the Zoological Survey, the Geological 
Survey also will be added on to this 
Ministry, because this is a Minist.ry of 
experts, and it is a pity that there 
is dichotomy. I had to speak about 
this aspect last time also. This Min-
istry seems to be functus officio so 
far as the Geological Survey is 
concerned. I personally 1eel that if 
this Ministry was in charge, there is 
lignite mining taking place in Neiveli 
and there would have been a research 
school near about it so far as lignite 
and allied minerals are concerned. 
But nothing is happening now. The 
geological survey may be doing 
excellent work, but it must be part of 
thE' Ministry of Scientific Research 
and Cultural Affairs. 

The really illuminating portion of 
the report is Chapter II which deals 
with the scientific pool. 1 am very 
glad that we have now got 200 per-
sons in the pool. I sincerely hope we 
will have more and more of our people 
coming in and doing research work. 
Not only that; their emoluments mu.<tf. 
be increased much more than what 
has been done now. Some of the 
research scholars are getting Rs. 80 or 
Rs. 90-1 am not referring to the 
higher scientific pool. but to the 
people lower down. Also, their num-
ber should be ncre .~e . Every day. 
we are producing first class scientists 
and I am very glad more money is 
being ~ n e  under this head. 

It is also true that so far as publi-
cations are concerned, we have vP.ry 
fine publications to our credit. On 
page 63, one of the books mentioned 
on archaeology is Indian Sculpture 
by Shri C. Sivaramamurti. J am 
aware ot it mYllelf and it is really one 
of the classic boola!. I am e~ glad 
we have many publications. but many 
more brochuTel have to come 10 far 
as the publication department it 
concerned. 
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Regarding technical education, I am 
very glad so many regional engineer-
ing colleges are going to be started. 
The merit-cum-means scholarship 
they ~e instituting has not only to be 
diversied, but it has to be increased 
very much more in number. In Russia, 
the student pays very little. The 
moment they find a student is really 
applying his mind properly to his 
studies and is doing well and is bent 
towards research, he is well-fed, 
looked after very well and given 
facilities to feom place to place. That 
sort of thing should be done here also, 
because the future of the country 
depends on these students, especially 
first class students and research 
workers. 

So far as cultural activities in India 
are concerned, we must have more 
and mo,e of admixture to bring about 
emotional integration in India. We 
must have more and more North 
Indian artiste troupes touring South 
India and more and more South 
Indian troupes coming to North India. 
We must choose the very best, So far 
as touring artistes are concerned. 

Regarding the delegations going 
outside India, there also I have no 
doubt the Ministry will bear in mind 
that unless we send the very best 
people out, we are not going to make 
a name for ourselves. What is more 
important is our Indian artistes going 
abroad find themselves absolutely at 
sea outs:de India. Unless they a"e 
properly looked after and managed 
properly by efficient managers, we are 
not going to make a name for our-
selves. I hope this will be borne in 
mind by the Ministry so far as dele-
gations are concerned. 

Coming to a-chaeo!ogy, I feel very 
strongly that this Ministry must take 
much more Interest in temples. I am 
not parochial or regional. but I am 
shocked to find in page 47 there is 
only a very short paragraph devoted 
to lemplp :oIurvey and f'x!'ept some 
e e.~ 1n Nllgarjunakonda and the 

cave-temples in the Pandya and 
Ke:-ala regions, nothing is referred to. 
I do not think in the whole world 
there can be anything equal to the 
thousand-pillar mantapam in Rames-
waram. There are also the famous 
temples at Kancheepuram and Madu-
rai. You cannot build temples like 
them again in India. Actually a 
granite supporting-slab of nearly 100 
feet length, 10 to 15 feet breadth and 
huge thickness has been lifte4 hun-
dreds of feet above. How they did it 
is ~e o s. There are many such 
slabs supporting various temples and 
gop1Lrams. These are magnificent 
works of art. The State Government 
is doing excellent work in this con-
nection, but their resources are 
limited. 

I spoke last year about the Kailasa-
natha Temple which is under the 
Ministry's care. They sent some men 
from thE' P.W.D. to repair it. There 
you find magnitkent pillars with 
cracks. It is so olrl, belonging to 
pre-Buddhist times, that the stone is 
crumbling and becoming sand. There 
I find a lot of cement is being put on 
beautiful sculptures to fill up the 
c-acks. That is not what should be 
done. In North Dame in Paris-the 
hon. Minister went there the other 
day to lay some foundation stone--
he must be aware of how they pump 
in cement which suits the architecture. 
They pump in a special kind of alloy 
into thE' cracks, cover it and try to 
preserve the old form as much as 
pos!lible. That so"'"t of thing is very 
necessary. You must have experts. 
You will find excellent s .~ and 
masons in the south and all over 

t Tndia who work on stone. They must 
~ n o r ~ and there should be 
more scope for them 

Lastlv. I find II number of IIntioues 
are !lold out and taken away. It is 
eaw to ItE't hold of them. Now 
fortunately it. has ~ c n  in South 
India. You will flnd a fin!> Nataraia-
a "to/rmn 1)iarnhllm.-in somebody'!! 
drnwinJ!" room. You will find an ash 
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tray put somewhere near the hand of 
the Nataraja, so that people can enjoy 
~ e art and also use the ash tray. That 
~ the regard they have for the 

~ . V!e find so many beautiful 
antlque5 gomg outside India. That 
~s  be ~ o e . You must be armed 
With l:glsIation and given power to 
stop this. 

'" S 1 ~ ~  ( ~~  )  : 
~~~~ 'ift, mi[fuer. 'fim .r~ it. 
~ T it ~  ~ ~ ~r.  .nr:rr it <iT 
~ ~ ~ r  ~. T ~rr ~ I 

~ .  ~T ~T T ctfr 7jqff'l1 . ~ it 
~ "m!if«" ~ 'l<: ~ ~ 1  ~ 

~ 'fTWTT ~ I ~  m .r.rr;;m 
~ ~~~ it ~ +ft.,;:<:r 9;fu: rr 1 ~.  

~ ~ ~~~~ ~~  
~ ~ ~ rT  ~T ~T ~T ~~ ~. ~ 
f.;nf ~~ r  ~~ 'fiT SI'!!'I'T ;p:;;r 

'llRaTlf t:Rp:rU ~  S ~ ~ 1 ~~ 
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q-R ~  ~  tt n ~ "'T 'FT 'fClf ~T 
~ ~T \ ~ .  \if1f ~ rT '1ft .rm flrnr efT 
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~  OIT(f ~  f<ti l{. ~  ~T ~ <tiQ:tT 
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Sllri Abdul Salem (Tiruchirapalli): 
Mr. Deputy-Speaker, the Ministry of 
Scien tific Research and Cultural 
Affairs has given a good account of 
itself and deserves all praise for ita 
pe:-fonnance in the last year. 

The scope of the Ministry is vast 
and, broadly. its functions relate to 
basic and scientific research, indus-
trial research and cultural activities. 
In themselves these functions should 
have certain clear defined priorities 
to have a balanced approach. While 
basic and fundamental research il 
essential, it is equally important that 
day to day problems of the induRtry 
are looked into and solutions found 
for their difficulties. Cultural acti-

• vities are different and they are direct-
ed to contribute an understanding of 
the cultural values amongst the differ-
ent sections of the Indian society and 
of India abroad. Much advance hal 
been made in other Western countriel 
in fundamental research. We have to 
continue with our own humble enorb 
not only to creal4! conllCiousnesl but 
also to provide a ftnn baf!e for future 
development. RUHta haa set an 
example that more emphalla on bulc 
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problem of research not connected 
with commercial aspects pays rich 
dividends in the long run. 

The Ministry has established, under 
the Council of Scientific and Indus-
trial Resea:-ch, a chain of national 
laboratories and institutes which are 
engaged in various research problems 
relevant to industries and their deve-
lopment. Here I will suggest that the 
Ministry should improve its liaison 
with the industries in the public and 
private sectors. This will give point 
and direction to the efforts that are 
being made and will also enhancl' 
their utility. In line with Govern-
ment policy of bringing about har-
mony between the private and public 
sector unde:"takings, I would suggest 
that we should welcome the partici-
pation of industries in these researches 
If this is not possible, we should 
devise other ways Rnd means of mak-
ing them use these more and marc. 

Sir, I want to say something about 
cultural activities. These are tackled 
in two planes: within India and out-
side India. We have achieved inde-
pendence and political unity, but we 
have to develop forces of unity so 
that fissiparous tendencies are check-
ed. T e~e is an inherent unity 
amongst the various regions in the 
country, but a better appreciation of 
the culture, tradition and ways of one 
region in the other will definitely 
contribute to harmony. The Ministry 
should employ all media at its disposal 
towards this end. 

The second problem which the 
Ministry should tackle in this regard • 
is the emotional and psychological 
integration. The caUSe and effects of 
incidents like Jabalpur should be 
studied carefully and necessary reme-
dies are taken in hand. 

Our outside relation programme 
should definitely have prio;ity. Firstly. 
I would like to make it plain that 
what we are doing abroad by way of 
presenting India is not enough. After 

all, every man who goes abroad is 
our national representative and unless 
we improve our morale and national 
characteI' and business technique we 
cannot create a favourable impression. 

Within the resources available, let 
us concentrate on improving our cul-
tural ties with Himalayan States and 
Africa. There are quite a few African 
students in Delhi and I believe that 
they ~e not being looked after well. 
Instead of spending money on cultural 
delegations, We would do well to see 
that they are happy and contented and 
carry home good memories. 

Sir, after the rapt' of Tibet by 
China. thousands of refugees have 
crossed the border. The Tibetan 
culture can be prese:-ved only in India 
which, in the past, has absorbed 
varied cultures. If it is to be preserv-
ed, it should be preserved only in 
India. 

Sir, I congratulate the hon. Minister 
for his effort to establish the Institute 
of Pet··oleum. With the growinr 
demands of petroleum and petro-
chemical industries, this is essential. 
But, again, I say that in all schemes 
connected with the industrial research 
we must take the private sector with 
us. New techniques in refineries are 
also being investigated and I hope 
they will be able to guide the public 
sector refineries o~ producing more 
of high speed diesel oil for which 
there is greater demand than for 
other crude cuts. 

Shri Rumayun Kablr: Mr. Deputy-
Speaker, Sk, I would at the outlet 
like to thank all hon. Members who 
have participated in this discussion. 
(Shri M. B. Thakore: What about 
thOse who could not participate?) ... 
and, I thank, probably even more 
those hon. Members who have been 
sitting here listening to the speeches 
of others because that i!': a real 
e erc ~e in cultural discipline. 

Shrl M. B. Tbakore (Pattan): We 
did not get time. 
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;Sori Narasinlhan (Kri..sh.nagiri) : 
Silent spectators. 

Shri llllDWYWl Kabir: Most of the 
criticism has been constructive and of 
a friendly nature and I am a little 
unhappy to find that the only note 01. 
indignation was by my very old and 
honoured friend, Shri H. N. Mukerjee, 
whom I have known for about 40 
years and have always admired for 
his quality of indignation. It does not 
matter what the subject is. Whether 
he:-e or abroad, he has always been 
indignant about something. If he 
were a little younger, I would have 
called him an angry young man. If 
he were a little older, he would have 
been in the category of angry old 
men. But being neither very young 
nor old, he is only angry. That is 
probably why in discussing subjects 
where really there is not much room 
for passion he was able to import 
successfuIJy a fair amount of heat and 
volume but, I am afraid, not very 
much light. 

I will start with his comments on 
the Department of Archaeology. I 

am entirely at one with him when he 
said that more and better work is 
needed. Certainly, more and better 
work is needed. This has been the 
burden of his song with regard to 
most of the activities of this Ministry. 
We arc trying to do our best, but 
even our best is not good enough and 

ere o~e there is always room for 
improvemenl We shall always wel-
come suggestions, but it would be 
more helpful if they were concrete 
suggestions as to how the work is to 
be made better and how it is to be 
expanded. 

He referred, of course, to' Nagar-
jUMkonda. It has become with him 
a hardy annual. I am afraid that we 
~  have a slightly d1f!erent 
approach to this problem. Many at 
us worked as lon, and 811 hard .. It 
was possible to preserve Nagarluna-
konda, but when it was finally decid-
ed that the dam would be built on the 
Krishna River and that Nagarjuna-

konda would be submerged, we wed 
all our energies in trymg to salva&e 
what was possible. To exp;'ess rearet. 
again and again and to keep on say-
ing why it cannot be saved when it 
is known that it cannot be saved, is 
I think, a kind of sentimentality. 
Why should we go back on these 
things instead of concentrating on 
salvaging what can be salvaged? 

1 would have welcomed it. if Shri 
Mukerjee had told me where we can 
do more in salvaging. A full survey 
of those 3,000 to 4,000 acres of land 
has been made and excavations were 
completed last December. If he could 
tell me that these are the areas which 
have not been covered or that these 
are the things which ought to be 
salvaged, his criticism would have 
been very useful. But merely to 
express regret why Nagarjunakonda 
is being submerged helps neither him 
nor us nor this country. In this 
struggle between the living and the 
dead, the claims of the Hving cannot 
be overlooked. The people of Andhra 
P:-adesh and Madrat' have decided 
that this dam should be built so that 
about a million acres of land can be 
brought under irrigation. I think it 
is better that we concentrate on the 
future, on the salvaging and protec-
tion of the monuments that can be 
protected rather than on wasting our 
energies in vain regrets. 

My han. friend also referred to 
excavations in Arikkanmedu and 
Kaveri ·:-egions. I have noted them 
and welcome these ruggestions. At 
the appropriate time we will under-
take them. He knows, as a member 
of the Central Board of Archaeology, 
the major problem before the Depart-
ment of Archaeology at the moment 
is to undertake three large scale 
excavations--one in the Rajasthan 
area for the painted grey pottery; a 
second in South India for the earlier 
neo-lithic culture which will all10 
throw a considerable light on the 
Dravidian culture to which my hon. 
friend, Shri Naruimhan, . ~ a 
reference ... 
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Shri Narasimhan: Exactly wihere? 

An HOD, Member: Salem. 

:Shri Humayun Kabir: That I can-
·not say as yet. It may be Salem for 
all I know, but where exactly it will 
be will be decided by archaeological 
considerations and not by considera-
tions of any other kind, 

The third excavation will be some-
where in the east. It will be in the 
Gangetic Valley, but exactly where, 
again I cannot say because it will 
depend upon archaeological conside-
rations. 

Then, my hon. friend referred also 
to grants to Deccan College and the 
Asutosh Museum. He was rather 
angry that only Rs. 4,000 were given 
to the Asutosh Museum. I think he 
was not briefed properly. During 
1960-61 we have sanctioned Rs. 30,000 
to the Asutosh Museum out of which 
Rs. 14,890 have already been paid. 
They have been told that as soon as 
they send us the utilisation certificate 
the balance will be paid to them. This 
Rs. 4,000 was an additional g:ant for 
excavations on which the total expen-
diture was only Rs. 7,900. Our formula 
is that we grant 50 per cent of what-
ever is spent on special excavations 
of this type. I do not therefore 
understand what exactly his grouse 
was. 

My hon. friend, Shri Narasimhan, 
was concerned with the o:-ganisational 
set-up of the Department of Archaeo-
logy. I know it is one of his old loves 
and like all old loves he can never 
forget it. Therefore he returns to it 
again and again though he finds that 
there is discouragement from almost 
every other side. He appealed to some 
of the leading archaeologists of this 
view. He appealed to archaeo-
logists outside India and I am 
very sorry to say, as he himself 
knows, that everyone of them has 
said that the present set up in which 
the different types of. works are 

properly coordinated is the most satis-
factory for the proper development of 
archaeology in this country and that 
any bifurcation or division of the 
Department as has been suggested by 
my hon. friend would be disastrous 
for Indian archaeology. I think 'dis-
astrous' is the wo:-d used by one 
leading archaeologist of the world. I 
do not know why in spite of advice 
of this type, not from me and not 
from officers of my department but 
from leading archaeologists of the 
world, he still persists in trying to 
split up the Department which has 
done splendid work and which has 
~o  honour and distinction to the 
("ountry. 

With regard to his other two points 
about preservation of paintings of 
South India and excavations for Dra-
vidian history, I have noted his sug-
gestions. We shall do whatever is 
possible. Some paintings in South 
India have already been renovated 
and cleaned. He himself referred to 
the fact that through methods of che-
mical cleaning some of the hitherto 
almost indiscernible paintings in the 
Tanjore temple have been revealed 
in their almost pristine glory. I am 
sure that the Department will con-
tinue to do that tYPe of work. 

I have already referred to the 
question of excavations for Dravidian 
history. He also referred to the 
Aswan Dam and seemed to express 
some surprise on the fact that worl!.. 
has not begun. I am surprised at his 
surprise because according to the 
programme which has been drawn up 
it has been decided that work on 
the pre-historic sites will begin from 
the winter of 1961. When the pro-
gramme is to begin the work in the 
winter of 1961, it is a little surpris-
ing that surprise should be expressed 
that work has not already been finish-
ed and a report submitted. 

Shrl Narasimhan: 
were not complete. 

The answers 

Shri Bamayan Kablr: The answers 
were probably not very clear to JD7 
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hon. friend and it may be that our 
answers also were not as explicit as 
they ought to have been. But the 
general position is that a preliminary 
survey has been made. The Director-
General of Archaeology and the 
Director of the SchOOl of archaeolo-
gy, who will be the leader of the eX-
pedition, were Ul the Egyptian region 
of the United Arab Republic when 
I was there and together we have 
gone over a number of sites. They 
have nfade a preliminary selection. 
But it is an international programme 
in which a large number of countries 
are cooperating and therefore the 
final allocations will be made some 
time probably during this summer. I 
am hoping that in the winter of 1961 
the work will start there. It will not 
only enrich our archaeologists' ex-
perience but will bring certain im-
portant gains to India. I also hope-
this is only a hope that I can express 
-it will throw some light upon the 
relations between India and Egypt 
in ancient days. 

My hon. friend, Shri C. K. Bhatta-
charya, referred to excavations in 
Rangmati in West Bengal and in 
Orissa. In all these places excava-
tions have been carried out from 
time to time, but it all depends on 
the availability of resources and on 
the question of priorities. As I have 
said earlier today, the priority at the 
moment is to try to clear out certain 
hitherto not very clear episodes of 
Indian history. For that the three 
major problems are the neolithic cul-
tures of South India and Eastern 
India and the culture of the painted 
grey pottery in Western India. When 
these have been completed, other • 
programmes will be taken in hand. 

14 hn. 

Here, I would like to remind the 
bon. House of one very signi4cant 
thing about archaeology. In a sense 
archaeologists, from the nature of the 
case, are enemies of ancient rem.ainJ. 
Because, once a site has been ex-

cavated and exposed, it is very diffi-
cult to protect it. So long as object. 
are covered by the accretions of cen-
turies if not thousands of years, they 
are protected against weather, climate 
and the vagaries of nature and the 
vagaries of man. Once they have 
been exposed, the work has to be 
carried out quickly. Otherwise, there 
is the danger that some very valu-
able elements may be lost. Therefore, 
we do not wish to expand the pro-
grammes of archaeology too rapidly 
without taking proper care to see that 
whatever is excavated is properly 
studied and wherever possible pre-
served. 

My hon. friend Shri Radhe Lal 
Vyas referred to the excavations at 
Ujjain. The necessary excavations 
have been carried out. When the 
three major priorities are covered, we 
may return again to Ujjain. It will, 
again, be a question that would have 
to be decided on archaeological prin-
ciples and not on principles of my 
likll or dislike or ~ local affiliations 
or the local patriotism of anyone 
Member of this House, whether on 
this side or that side. 

My hon. friend Shri Mahanty re-
ferred to the location of the archaeo-
logical Library. He has probably for-
gotten that it was decided at one 
time that the Archaeological Library 
was to be shifted from Delhi to Na,-
pur. It was, if I may be permitted 
to say, so, through my personal in-
tervention and through my personal 
pleading with some of the authorities 
concerned who allocate accommoda-
tion to the different Ministrier. that 
this Library was retained in Delhi. 
Naturally. We were beggars and we 
could not be choosers. With the new 
Museum building coming up, I think 
this problem will be solved very 800D 
and We will be able to house the 
Library as it ought to be housed.. 

My hon. friend Shri C. R. Pattabhi 
Raman referred to Temple survey ill 
the south and said that suJDcient wu 
not being dont'o He is probably not 
aware that we have two proerammaa 
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of temple survey in India: one, a sur-
very of temple architecture in the 
north and the second, a comprehen-
sive programme of survey of temple 
architecture in the south. 

This work is proceeding and as 
soon as the work is completed, ade-
quate volumes with profuse illustra-
tions will be published to give the 
people a knowledge of the enormous 
wealth and splendour of the temple 
architecture of this country. 

He also referred to the export of 
antiquities. He probably forgot that 
we haVe already an Act by which 
no antiquity can go outside India 
without the personal approval of the 
Minister concerned. We take very 
good care to see that nothing of im-
portance goes out of this country. At 
the same time, I feel that where there 
are a number of specimens of the 
same type, there is no reason why 
some of these specimens should not 
go abroad. We do not want to be re-
presented in the world outside fly in-
ferior specimens of our art and sculp-
ture. We have laid down the policy 
that unique objects shall not go out 
of the country. Where an object is 
-ot unique and there are a number 
of instanc es of the same type, some 
of them may be allowed to go, even 
if they are of the first-rate quality. 
I believe that is in the national in-
terest and that it would enhance the 
prestige of India outside. Otherwise, 
if only third rate things go, the 
world outside will not judge us fair-
ly. 

My hon. friend Shri Prakash Vir 
Shastri referred to the question of 
Mosque and the Krishnajanma Bhoo-
mi Trust at Mathura. I am very 
happy to say that as a result of the 
discussions with different authorities, 
an amicable settlement has been 
arrived at. This particular Mosque 
has been a protected monument for 
almost 40 vears. Therefore. there is 
"0 es o~ of doing anything new 
to it. There was some possibility of 
a clash at one time. The hon. Dr. 

Sampurnanand, the then Chief Minis-
ter of Uttar Pradesh, wrote to us 
saying that immediate steps should 
be taken to settle this question and 
to define clearly the areas which are 
protected in order to avoid a clash. 
I am very happy to say that due to 
the personal intervention of some 
officers of my Ministry-I myself 
have visited that site On more occa-
sions than one and there have been 
discussions with the representatives 
of both the groups--an amicable set-
tlement has been arrived at. There-
fore, I would appeal to hon. Members 
not to try to re-open a question which 
has been amicably settled. 

If WI' go into the question of his-
tory of what had been destroyed or 
what had been built, we will not 
know where we shall end. Some of 
you may remember that only a few 
days ago, in reply to a question in 
this House. or it may be in the other 
House, I do not remember, it was 
stated that the Chinese have claimed 
Kailas and Badrinath on the ground 
that they were ancient Buddhist 
stoopas or sites. Therefore, if these 
question of past history are raised, 
we do not know where they will end. 
Siva temples were converted into 
Vishnu temples and Vishnu temples 
were converted into Siva temples. 
Buddhist stoopas were converted into 
Siva temples in many cases in South 
India. In some cases. temples were 
converted into mosques and Mosques 
were converted into Churches. This 
sort of a thing happened not only in 
this country, but throughout the 
world. It has happened even within 
the votaries of the same religion. 
Very recenUy, I was in the United 
Arab Republic, I found there, 
that as early as 1500 tl.C., one of 
the Egyptian Pharoahs converted 
a temple of his own father into that 
of a different GOd in order to put his 
own name upon it and his own signa-
ture. He claimed that he had built 
this temple simply because he had 
made a few changes. He claimed the 
glory of having a new God installed 
there. Therefore. we cannot go into 
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past history. Archaeologists through-
out the world have laid it down as a 
principle that when a monument 
comes to them, they take it as it is 
at the mO[Hent of taking it over. We 
cannot go into past history. There-
fore, I would appeal earnestly to all 
han, Members of this House not to 
reopen a question whose dangerous 
rep,'rcussions nobody can foresee. 
Thc'l'eforc, id all these things be 
,eWed on archaenlogic<.! 1 principles 
where we are On firm academic 
ground, ",here we are interested in 
preserving the splendour and beauty 
of the eulturc of this country, where 
('very religion, every community, 
E'very language group, every type of 
people in this country have contri-
buted to our splendour and to our 
'jchievements in the past. 

With regard to Jantar Mantar to 
which also he made a refercnce, I 
would say this. He referred to the 
rcports in the Jlew:;papcr. But, he 
did not make a full reference, be-
cause that report itse:f says that 
when the officers and employeE'S of 
my Ministry went there to repair the 
monument and look after it, they 
were driven away. We are in corres-
pondence with the Rajasthan Govern-
ment. I promise to this House that 
I shaH take it up personally with 
the Chief Minister of Rajasthan. I 
had written to him about six months 
ago. My impression was that the 
matter had becn settled. I am sorry 
to find that it has not been settled. 
I shall take it up with him per-
sonally and We shall certainly see 
that this fine monument does not 
suffer any further damage, and that 
it is properly maintained. 

Then. I come to the Akadamis. 
Here, again, my hon. friend Shri H. N. 
Mukerjel' expressed regret, which I 
share. that thert' were no awards for 
Bengali, Tamil and some other langu-
ages this year. This regret was 
echoed by my hon. friend Shri Auro-
bindo Ghosal and several others. I 
do not know it the House is aware of 
the way in which these awards are 
made. There is an Advisory Board 

':Jr ('very ;JlIguage ill India. The 
n rn ~  of the members of the Advi-
sury Huard are included ill the print-
ed reports of the Sahitya Akadarni 
and as such, they are not secret. If 
my hon. friend will look at the list 
of Advisers for the Bengali langu-
age. I feel sure th:;t even he will be 
satisfied that most of the people do 
OCCUPy important posItions in Bengali 
litera l Ul'P and not one man is there 
who Sh(lU:d not bl' there. The proce-
dure is that every one of the mem-
bers of the Advisory Board can send 
one or two ndmes to the Secretary of 
the Sa:hitya Akadami. When all the 
names are received--it happens that 
tht're are some names which are sent 
by one person only and not by any 
other-a consolidat('d list is made, 
Including all the books which are 
sent by all the membern. The con-
solidated list is sen t back to all the 
members of the Advisory body again. 
Out of this consolidated list, they are 
rc>quested to n'commend one or at 
the most two names. They have, 
thus, an opportunity to consider those 
books which they may not have first 
thought of. When their selection 
come, on the baSIS of first preferences, 
five books arc selected from that list. 
These five are sent to a group of, 
what is called, examiners or final 
Judges, consisting of three, whose 
names, from the nature of the case, 
have' to bc kept secret. But those 
judg<'s have no right to go outside 
the list and they are rpquired to con-
sider only the books recommended in 
the list. When the judges select one 
book out of these names given by 
thp advisory body, that book wins 
the prize, 

What happened this year in the 
o case of Bengali, it appears, is that 
three books were recommended, and 
the prize was not given, not because 
~re was no book of the requisite 
quality but because there were three 
books which were held to be almost 
ot equal qua;ity, and the jud,es could 
not agree among themselves as to 
which of these three should be the 
first. So, it was a question of pletho-
ra rather than a lack of books. But 
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then this is the kind of literary law 
or procedure that we apply to every 
other language as well. 

Sbri 1\1. B. Tllakore: It may be 
divided among the three. 

Shrl 8ubiman Ghose (Burdwan): 
It might have been divided among 
the three. 

Shrl Rumayun Kabir: That has 
never been done by the Sahitya Aka-
dami till now. And hon. Members 
know that the Sahitya Akadami is an 
autonomous body, but I shall certain-
ly ~ ce this suggestion before the 
Sahitya Akadami. But I may remind 
the House that this is not the only 
case. 

In the case of the Nobel Prize, 
which is awarded on the basis of 
books published throughout the whole 
world, there have been years when 
no prize has been awarded. In the 
case of the Hawtherndon Prize in 
London, again, no books were award-
ed prizes for almost ten years. 

8hrl Tangamani: After all, these 
prizes are awarded for the develop-
ment and growth of the different 
languages. If the prizes are not 
awarded, then what is the purpose? 

8hrl Narasimhan: Is it because all 
the three were good? 

Shrl Rumayun Kablr: As I have 
said, in this particular case, in Ben-
gali. three books were regarded to 
be of equal importance and equal 
distinction. and. therefore. no prize 
could be given, but it may be, as has 
been suggested that the prize could 
have been divided. At the final meet-
ing. when this was decided. I was not 
present. but. certainly. I shall place 
this point of view before the Sahitya 
Akadami which I would remind the 
House, is an autonomoUs body. and 
it does not and should not accept any 
direction from the Ministry. I am 
sure that the Members do not wish 
that in the work of these Akadamis 
and other autonomous organisations, 

the Ministries should have any voice 
more than merely suggestion and 
advice. 

My hon. friend Shri H. N. M:.tkerjee 
also referred to the Lalit Kala Aka-
dami as being too modern and one-
sided. I agree with him. but, again, 
It IS an autonomous body. I myself 
have sometimes suggested that per-
haps the sort of abstraction in which 
they indulge is a little narrow. But 
it is an autonomous body. One hon: 
Member said.-I think it was' my hon. 
friend Shri Mahanty-that the Lalit 
Kala Akadami patronises only Jamini 
Roy. I think he is completely mis-
taken. If he goes to the Lalit Kala 
Akadami he will find that Mr. Jamini 
Roy is very much out of fashion there 
today. It is the modern impression-
ists who are in fashion there. Some 
hon. Members may have seen the 
finest example of this modern impres-
sionism when an internati"onal exhibi-
tion was held hl're recently. In that 
l'xhibition, one of the outstandings 
pain lings--outstanding, within invert-
ed commas-which came from an-
other country was a blank canvas in 
which there were 177 incisions with 
a pen-knife. And we c ~e  these 
inCISIOns. because the organisers 
thought that these gaps or these ~ ,-
ings in the canvas would probably 
induce school boys who came to see 
the exhibition to add one or two 
more. That is the position. 

Sbri GiJray (Poona): When did 
the hOll. Minist{'r count them? 

SlJri lIumayWl Kabir: Not I, but 
befon' it was hung up. The counting 
took place. 

Therefore. I would only submit that 
in these matters. there are fashions 
in arts as there are fashions every-
where else. At the moment. amongst 
some of the YOlUlger artists particu-
larly. there seems to be a strong cur-
rent of what is called modern art or 
modernism, but I am sure that like 
all passing fashions. this fashion will 
also pass away. and we should not 
get so much excited about it. My 
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hon. friend Shri Aurobindo GhosaI's 
objections have already been disposed 
of. 

Then, my hon. friend Dr. Samant-
sinhar referred to tme Odissi dance, 
and asked why it had not been recog-
nised as a classical dance. Again, it 
will depend on the report of the 
Akadami's expert body. But, in the 
meantime, action has already been 
taken to give due recognition to 
Odissi dance, and Odissi dance is one 
of the· types of dances for which 
Akadami awards are made, and for 
Which prizes are given, and for which 
we from the Ministry have tried to 
help as far as we could within the 
resources available to us. 

My hon. friend Shri r ~  Vir 
Shastri had certain original observa-
tjons in this field as well. Heobjected 
t.o the USe of the word s n..~ r  to 
anything except very high philosophi-
cal discourses. Now, the word 'cul-
ture' or sanskriti is nobody's mono-
pOly. It does not belong to any parti-
cular individual. He is certainly 
welcome to USe the word sanskriti 
in his sense, but if people else-
where use the word sanskriti to 
include other activities, I am afraid 
there is no law which can prohibit 
them from using that word in theIr 
sense. 

He was also very angry as to why 
any dance troupe should be sent 
abroad. I agree that dance troupe 
is not the only representation of India, 
and that is why We try to send 
lecturers on philosophy, lecturers on 
re:igious., literary workers, painters, 
musicians etc., but at the same time, 
it cannot also be denied that to a  • 
foreign country dance is the form 
which appeals most. It cannot be 
denied that danCe is the form which 
has an immediate understandable 
appeal. It is a visual spectacle, and 
when we are trying to establish 
closer friendly relations with other 
countries, we have to consider their 
likes and dislikes. It is not a pro-
selytisation function. U there were a 

delegation like that, I shall certainly 
keep my hon. friend in mind. But 
then, proselytisation is sometimes 
more effective when it is indirect, not 
when it is-too didactic, not when it 
is so blatant that people react against 
it rather than welcome it. 

My hon. friend also referred to the 
filet that about Rs. 5,000 was paid to 
Swami Ranganathananda-here, I 
might correct my hon. friend: it was 
not Swami Chinmayananda but 
Swami Ranganathananda whom we 
sent-and about Rs. 35,000 to Shri-
mati Indrani Rehman and her troupe, 
The answer is very simple. A ticket 
cost Rs. 5,000 odd in one case, and in 
the other case, the ticket or rather 
HlP tickets-because it was a troupe---
cost something like Rs. 70,000 to 
Ho; 80.000, and we paid half of that, 
In one case we paid the full ticket, 
and in the other case, We paid halt 
of the tickets of the troupe, and that 
explains why the two figures are 
different. Also, it costs more to go 
to America and South America than 
it costs to go to Japan. If my hon. 
friend will not understand this sim-
ple arithmetic, I am afraid nobody 
can help it. 

I now come to probably the moat 
difficult point in the debate that hal 
taken place, and that ill about the 
history of the freedom movement. 
My hon. friend Shri H. N. Mukerjee 
opened the attack here and again, 
and, as I said, his qualities of indi.£-
nation were never seen to better light 
than when he waxed eloquent over 
the many misstatements of Dr. Tara 
Chand. My hon. friend is a historian, 
and a historian of some distinction, 
and sa he is Dr. Tara Chand. So, I 
shaH leave it to them to fight it out 
outside this Houlle as to whom il 
right and who is wrong. 1 shall not 
go into the merits of the question, 
but the only point on which I would 
like' to make an observation in thil. 

Ours ill not a country where when 
We commission a person to write a 
book. we dictate to him what he 
should write. History is not manu-
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, factured in this country according to 
il the wishes of the political parties. I 
personally do not agree with many 
of the things in the book, and if my 
hon. friends have read the preface or 
the foreword or whatever you may 
eaJl it, they will have noticed that I 
have said clearly that the 
'opiniom of Dr. Tara Chand are Dr. 
Tara Chand's alonp-. There is no 
question of this being a Government 
publication in a strict sense. Govern-
ment publication means someth:ag 
which expresses the poin t of vie of 
Government. This is a Government 
publication only in the senSe that it 
is brought out by the Publications 
Division of the Ministry of Informa-
tion and Broadcasting. 

Shri H. N. Mukerjee: Can the hon. 
Minister not answer this simple ques-
tion? Was it not the duty of the com-
mittee appointed by Government that 
facts should be collected in regard 
to what exactly happened about the 
struggle of our people for freedom? 
That was the job that was entrusted 
to them. 

Shri Humayun Kabir: I have re-
ferred earlier to the quality of indig-
nation that characterises my han. 
friend. Now, shall I add also the 
quality of impatience? Let me finish 

r~ . If the han. Member will only 
wait a litt'e while, he can hear the 
answer. 

This book is only the first part, 
which has been published, which 
deals with the background. Some of 
th(' things to which he referred yes-
terday about what happened between 
1757 and 1857 are things about which 
Dr. Tara Chand tplls me that he has 
already started writing. He is 
delaying with them in the second 
volume of his book. Again, my 
hon. friend is shaking his head. He 
is enUtJIe-d to his opinion, which, per-
hap!;, mayor may not be right. If 
he writes the history,I am sure, it 
would be quite different. and pro-
bably not quite acceptable to every-
one in this Housf'. But, then. no two 

historians will eVer agree. And the 
main difficulty here is that this is a 
work which was begun several years 
ago, and Dr. Tara Chand was com-

s~ one  to do this work long be-
fore my Ministry came into existence. 
The work had already begun and it 
ha; continued. 

Shr] D. C. Sharma: You could 
have stopped it. 

Shri Humayun Kabir: And it has 
continued. Dr. Tara Chand is one of 
the eminent hislorians in India, even 
though people might disagree about 
particular aspects of his work. And 
I am sure that he wilJ take particu-
lar notice of all that has been said in 
thi; House. I would only draw the 
attention of han. Members to one 
other point, namely that in the other 
House. wh('n this book was talked 
about, he said that he would be will-
ing to discuss with anyone any points 
whiCh might be disputable, and if a 
second edition were necessary, he 
would naturally try to meet the 
points of view of all critics. I do not 
for a moment say t.hat the Govern-
ment stand by any or all the things 
said in that book. 

Shri D. C. Sharma: Do not call 
him the most eminent historian. 

Shri Humayun Kabir: One of the 
most. I never call anybody the most 
eminent because that would be un-
('orrect. But he is certainly an emi-
nent historian of this country. 

SI11'i Rajendra Singh: Is Shri D. C. 
Sharma a rival to him? 

Shri Humayun Kabir: My hon. fri-
end, Shri C. R. Pattabhi Raman, re-
ferred to the Cultural History of 
Mankind. Here again. Sir Leonard 
Wooley, about whom my han. friend. 
Shri Narasimhan is alway.; speaking 
and has a great admiration for him, 
happens to be disliked by Shri C. R. 
Pattabhi Raman. What can you do 
about these things. Great historians 
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do differ in these matters and in any 
case We cannot. as a Government. as 
a Ministry. interfere with the ex-
pre3Sion of opinion of historians when 
they publish books under their own 
names. One book is in the name of 
Leonard Woolley and the other is in 
the name of Dr. Tara Chand. 

I next come to the quegtion of 
museums. My hon. friend, Shri H. N. 
Mukerjee, raiSl'd the e~ on that 
there s;\ould be no entry fees at all. 
I do not understand Why he is so 
muah again;t entry fees. I think 
entry fee is desirable for two rea-
sons. First of all, if there is even a 
nominal entry fee, people who come 
to the Museum pay a little more 
attention. Things which !lII"e offered 
gratis or free are often ignored. But 
more important than this, these mu-
seums have to be maintained in any 
case. If they have to be maintained, 
expense, have to be incurred. Now, 
why should the public exchequer 
always be required to pay dirertly 
for this? Why should not a part of 
the expense ·be met by those who 
are wiI1;ng to pay? And the payments 
are almost nominal. We give special 
concession to students. We give con-
ces-;ion to paTties. We give concession 
to visitors. One day in the week, 
sometimes two ~ in the week, 
entry ,is free. and only on one dav in 
fhe week, the charges are a little 
higher, partlv in o~ er to slow down 
the movement on that day ~ that 
there is abetter opportunity for 
cleaning, and paT'lv to help serious 
students with a litt1" more seclusion 
so that they can !rludy at leasure. 

Mv hon. friend referred also to the 
Indian Museum and compla;ned that 
onlv Rs. 1 lakh was given to it where-
as the Vlctoria Memorial was given 
R1. 3 lakhs. Allain, I am ar ... ld he 
did not read hlsbril'f. If he had read 
the report. ht' would have found that 
thp Indian MUO:Pllm ~ paid during 
1960-61 lb. 1,68316 for ~n en nce  

Rs. 1.89J128 for devt"lomnPnt; In other 
wMM. almcm Rs. 3l . ~. no· Rs. t 
lllkh ~ he said. As for ~ Vlctorill 
Memorial, It was paId a ennt of Rs. 

Z3Z3 (Ai) LSJ)....f. 

1. 59.000 for gpecial repairs. I am 

sure my han. friend does not want 
that this building should collapse, 
and it special repairs are necessary 
trom time to time. they have to be 
undertaken. Theretore. as I said, 
again he was not properly briefed. 

Then I come to internal cultural 
activities. Here again, my hon. friend. 
Shri H. N. Mukerjee. was. as wual. 
wrong. He complained that we are 
unsympathetic towards the Asiatic 
Society. I wish he had asked the 
members and o ce~ e rers of that 
Society whether we are sympathetic 
or unsympathetic. I can claim that I 
have gone out of my way to try to 
help the Society because it is perhaps 
the oldest Societ of thi; type in the 
world, and many of the most impor-
tant cultural and s ... jentiftc activities 
of India originate from work initiat-
ed there. I therefore went out of my 
way, and during the last two yean 
we have paid Rs. 9 lakM by way of 
grant for building. We have paid 
since 1959, Rs. 45.000 a year, and 'Ra. 
5.000 for cataloguing as against 
Rs. 20,000 which was paid till that 
time. Before 1953, the gr!l.nt ~ 

onlv Rs. 5.000. In 1953, it W!l.!! raised 
to Rs. 20.000. In 1959. we nlsed It 
to Rs. 45.000. I do not know if these 
are signs of neglect or any antipathy 
to that Society. 

My hon. friend, Shri Hen Baru .. 
referred to the necessity of inter-
State exchange of troupe!!. He laid 
that there shou.d be gre!l.ter and more 
of such exchanges. I agree. He cOM-
plained that there were only three 
States. Here, he was not correct. nus . 
year not three but e~e n  four 
State!!, namely. Bihar, Madhya Pra-
desh, Maharashtn and Punjab, every 
other State In India hu etther receiv-
ed Or sent a troupe. Most of them 
have dont'both. We are tryIne to 
see that these intn-State exehanges 
become as frequent as pos.,jble 10 

that peoole In one al'H of the ('oun-
trv have '"'"ter knowledJte about the 
culturP. and art of other parts of the 
country. In addltiMl. as was pointed 
out by my hon. C011eape yesterday. 
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we have been eneouraging the hold-
ing of literary conferences in different 
parts of the country where litterate-
urs from different areas congregate 
and exchange experiences. 

My hon. friend, Shri Radhelal Vyas, 
spoke about Kalidasa. All honour to 
him for his devotion to Kalidasa. Cer-
tainly there is nobody in this House 
,who would not share with him in 
admirati'On and devotion to Kalidasa 
· who has brought the ·greatest distinc-
tion to our country. He said that 
some or n ~ on in Ujjain has col-
leeted Rs. I! lakhs. I tell him stra-
ightway that if they approach us. we 
will certainly give a substantial grant 
· to see that the Kalidasa Theatre is 
built. But as I told him last year, 
thl"re is one difference between Kali-
dasa and Tagore. 1961 happens t'O be 
thp rentenary of Tagore whereas for 
Kalidasa any year h as good as any 
· other ~ r. But during this vel"V year, 
'1 promise a grant to this ore:anlsa-
tlon if they will make an applicati'On 
to the State Government and that 
Gove"1lment makes a rec'Ommenda-
tion to that effect. 

There was also a referenee to the 
publdeation of rare manuscripts. I am 
glad t'O say that we have been help-
ing in this connection. and a number 
of raTe manuscripts arp being pub-
lbhed. Mv hon. frieTId. Shri 1.. Achaw 
SinJth. ·talked about the cultural mela 
in UP where there woulrl be a dis-
course on the lite"'ature of Ramallann. 
Wbenwe rPCl"IVe a definite prooosal, 
we !l'hall certainlv exmalne it sympa-
thf"tirally. In the meantime. I can 
tell him that so fa'!' ~ Manipur is 
con"e'!'ned. hI' cprtQinlv has no re-a-
lion for N'lm"l'llint. WI' havp !';Rnction-
e-d ·for Mllnlnur a co e~e of drama-
and ~ c. of whirh h" ~e  made 
an R('lmowlf'dlO'nent. We have also 
aReI'", to 'Open in MRn!pur two oppn 
",I'!' .re~. We have also a'su-ed 
thltt if n1'OPoqals Rre made f'Or deve-
100mpnt 'Of the Mllnlrput'i lanlru!l«e. 
we will trlve n ~ whf'n orrmo!lllls 
are ~e e . W,. hllve alq'O Jiven a 
Jl"8Dt to a Manlpur dramatist---8 

pension-under our scheme of pen-
sions to distinguished literary per-
sons or artists in different regions of 
the country. 

Shrl Rajendra Singh: How much is 
the sum? 

Shri Rumayun Kabir: Rs. 100 a 
month. The maximum that can be 
given to anyb'Ody is Rs. 150; taking 
into cosideration the age, 'dnd the 
number of family members, the 
amoun t is settled. 

IShri C. R. Pattabhi Raman refer-
red to increased cultural exchanges. 
I have already touched upon them. I 
have already referred to Shri Prakash 
Vir S s r ~ quarrel with the w'Ord 
s n~ T . Shri Abdul Salam talked 
about the integration of culture, emo-
ti'Onal and intellectual. I am all with 
him. I am sure everyone in this 
House wiS'hes that there is c ~er ap-
prox:mation beiween the different 
parts 'Of Ind'a and the people speak-
ing different languages co-operate 
with one an'Other more. 

In regard to culture relations ab-
road. a'l!ain mv hon. friend. Shri 
H. N. Mukeriee-I am afraid I have 
t'O turn to him again and allain, be-
cause on alm'Ocrt every topic he made 
some ~ e en  usually incorrect-
~ incorrect when ~ said that I 

went to Paris to lav a foundation-
stone. He is completely wrong. I 
had e:'lne t'O Paris on ~ e invitation of 
the French Government. and I was 
their guest. Because I hliPpened to 
be there. I laid the o n n ~ ne. 

If I had not been there, I w'Ould not 
have gone there fOT laying thp foun-
da·inn-stone. I am not qO foolish as 
to ind1l1ve in !"I.Ich activitIes and thus 
la" mvself 'OOPTl t'O attack from my 
distinguished friend. 

S"'" R. N. M"1reT1ee: Iq it TIM a 
filM that thp Indlll Hom'f' ler b .. lnll 
built at a I'ost of Rs. 35 lakhs? That 
wall whllt I objected to. 

8"1'1 Ramayan Kablr: Tha+ is cer-
tainly true. 
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Shrl H. N. Mukerjee: I wanted him 
to say whether it was not a waste. 

Shri Humayun Kablr: In other 
parts of the world abo We will have 
India Houses. My hon. friend pro-
bahly does not know the scheme 
under which these houses are built, 
not by India alone. In the University 
of Paris, cite UniversitaiTe, they 
have invited different countries of the 
world and said that seat> in each 
House win be reserved for the na· 
tionals of o:her countries. Every co-
operating country will be g'ven seats 
in the hous·es of o'be' nat' ons. There 
is the e~ c n House, the British 
House, the Brazil HouJe, the German 
House, the Russian House, the Japan 
House and the Indonesia House. I do 
not see any reason why India should 
not have its House as well. I am surp 
that in futUre there will be more 
exchange; and it will be bet'er for 
India and for others. 

Then my han. friend referred to 
the trip of Vijayantimala. As I have 
said, he is usually inaccurate. This 
ma'tter was discussed last year during 
the debate. It was a trip which 
took place two years ago. Therefore, 
again, he is one year to late. 

Similarly, about Bibliography in 
cultural News. Some of hi,; criticism 
I accept, It is certainly a pity that 
in these cultural bulletins. a book like 
Fox Strangway's was left out. He 
referred to Shri Sambamurty. He did 
not care to see that not one but seve-
ral books of Shri Sambamurty are 
mentioned in this bulletin. As I said. 
he is usually inaccurate; and this is 
ano!her example of the kind of inac-
curacy in which he indulges. 

An Hon. Member: Only to give 
you a chance. 

Shrl Humayun Kablr: Shri Hem 
Barua referred to the fact that we 
have not got' cultural relat;ons with 
East Germany. We have not recog-
nised East Germany. There are no 
diplomatic relations with that ooun-
try. How. in the absence of ~ o

tic relations, a cultural agreement is 
to be signed.. Passe; my understand-
ing. 

My hon. friend Shri C. K. Bhatta-
charya referred to the fact that we 
should promote r e~ studies about 
India's contributions to the Far East. 
I entirely agree with him. He, pro-
bably, knows that in recent yean 
there has been an exchange of tea-
chet's and students and we are hopln, 
that these programme; will continu-
ally increase. 

My han. fr!end, Shri Ghosal refer-
red to cultural delegations also. But, 
I think I have already covered ~ 

point which he made. Then, my hon. 
friend. Shri M'lhanty complained 
about th£' composition of cultural de-
1£'g11 ions. These delegations are not 
composed by m£, 0'1' by my Minis-
try alone. We have a rornmittee in 
wh:ch my Ministry has only one rep-
resentative, as I told the House, last 
Fmc. There is one representative 
from the Ministry of External Aft'airs 
and several distinguished non-offi-
cials. And, they select the.".e cultural 
delegations. 

Therefore, r do not think that any 
criticism on that point lies. 

Shri C. K. Bhattacharya (West 
Dinajpur): Is there anybody who act5 
as the power behind the throne? 

Shri D. C. Sharma: Probably the 
han. Member. 

Shrt Humayun Kablr: My ~on. 

• friend, Shri Sharma, has, probably, 
spotted the power behind. 

I agree with my hon. friend, Shrl 
Abdul Salam that more should be 
donI:' for promoting re ~ons. espe-
cially with the African C()untrles and 
!lome of our H!malayan nelghboul'I. J 
am glad to lay that somethin, hal 
be-en done. We have etlabli.hed a 
!chool ot Tibetolory in Gan,tok. 
There 11' a school of TibetolOJ1 8110 
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in Ladakh; and we have many cultu-
ral exchanges now with all our 
neighbours, the Himalayan States. 
who are closely linked with us in 
many ways. (Interruption). 

Now, I CMTle to the C. S. 1. R. My 
hon. friend, 9hri Mukerjee referred 
to the need for closer relations bet-
ween Vijnan Mandirs and National 
Laboratories. 

Shri C. K. Bhattacharya: Sir, we 
Me growing jealous of Shri Muker-
jee. Eve;·y time the Minister refer; 
to Shri Mukerjee first and refers to 
us afterwards. He has 40 years re-
lationship with him and that relation-
ship has not led to love but to indig-
nation. 

Shrl Hwnayun Kablr: If anyone is 
to blame may I plead .... 

Mr. Deputy-Speaker: The hon. 
Member has found out the secret for. 
if he behaves in the SElme manner he 
may also be named first. 

Shrl Rumayun Kabir: I accept that 
suggestion. It is eminently rea-
sonable and we are doing everything 
to get closer relations. 

He also said that there should be 
closer relationship to affairs of daily 
life. Something on that line is al-
ready being done. Some of t:he 
la'boratorie5 are trying to evolve 
a smokesless fuel for domestic 
consumption. Another laboratory is 
working on non-erodable mud plaster 
which will help the villager to build 
mud houses with less cost and will 
Bubstantially reduce the cost of mltlTI-
tenance of a village house. Another 
laboratory i:; working on double cast 
shell roofiing which bring, down the 
co.'1t of construction a'ppreciably. 

The House will remember thRt 
there were references to the Arnar 
Project at Ambala. Many bouquet!! 
were paid to that. Many houses 
were built with double eut shell 
rooftnJ. 

I am sure it will please hon. Mem-
bers to hear that the Road Research 
Institute is working on an improved 
bullock-cart wheel, improving the 
axle of the bullock-cart. This is, 
again, a thing which touches some 
lakhs of villagers .... 

Shri D. C. Sharma: There is some-· 
thing more in the yoke than in t:he 
wheel. 

Shrl Humayun Kablr: Each hon.· 
Member has his own preference, Sir. 
(Interruption) , 

I now come to another bicklish ques-
tion. I think the House can take every-
thing in iL stride. Another laboratory 
is working on an improved wheel-
barrow for night-soil so that the indig-
nity to which reference was made by 
a number of hon. Members about car-
rying night-soil on the head can be 
rl'moved. 

And, finally, on this particular point, 
to come to a lighter vein, one of the 
laboratories is working on iddli and 
coffee, better coffee and quicker iddli. 
I am sure, at least my hon, r en ~ 

from the south will 5e happy to know 
that they have evolved something cal-
led instant iddH a3 a resul1 of which 
good iddlis can be prepared quickly 
instead of waiting for 12, 14 or 20 
hours, whatever the time may be. 

My hon. friend, Shri Hem Barua 
laid special emphasis on the need for 
closer co-ordination betwen industry 
and research. I entirely agree with 
him. And, I am happy to say that B 
!'ott'? which We have taken very re'" 
cpnt.ly will go a long way in achieving 
this object. We have reconstituted thE' 
National Research Developmen+ Cor-
poration. Since this yf'ar the National' 
Research Development Corporation 
will have as its Chairman, the Minister 
of Industries to ensureimmedia1.e 
relation between t:he indlh-'trle!' 
and the research that is carried 
on in the different national lll'bo-
ratories. This step has already 
paid dividends; and I am rore will pay 
increasing dividends .. yean 10 by. 
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There were also references by my 
hon. friends, Shri Hem Barua, Shri 
Narasimhan, Shri Bhattacharaya, Shri 
Ghosal and Shri Singh to the question 
of scientists being given proper scales 
of pay and their being encouraged to 
return to this country. They wanted 
that tJhe salary scales should be im-
proved. When Shri Ghosal was speak-
ing, he was mainly speaking about 
things which do not concern my Minis-
try. He was speaking about the sala-
ries in scttools and colleges which are 
the responsibility of the Ministry of 
Education. 

So far as Technological Insti.utes 
are concerned, we have definitely im-
proved the salaries. And, I make bold 
to say that the scales which we have 
introduced compare favourably with 
the scales anywhere else in the Gov-
ernment Of India. In fact, when we 
were introducing these scales, there 
were some protests from Universities 
and the University Grants Commission 
that this will plaCe the University 
teachers at a disadvan'age. My reply 
was that it would not place them at 
a disadvntage but that they can use 
this as a lever to raise t he level of 
payment to those teachers. And, I 
am happy to find that recently, the 
University Grants Commission has 
moved in this direction. Very re-
cently, they have. taken a decision for 
improving the salary scales of teac-
hers, scientific and non-scientific in the 
colleges and Unlversi!ies. Therefore I 
believe I can claim not condemnation 
but, probably, a little appreciat.ion 
from my hon. friends that I have done 
something to raise the salary scales 
Of teachers and not to depress them. 

There was a reference to the fact 
lhat sometimes there is a time-IalO: 
between research and exploitation of 
re3earch. That is a very old story. All 
over the world, this has been the com-
plaint of scientists that the research 
results are not immediately utilised. 
In fact, an sse~s en  was made just 
before the World War 1939-45. At 
that time, it was said that there is 
usually a time lag of about 100 to 150 

years between any fundamental dis-
covery an. its application to industqo. 
Gradually, that period has been dim-
inished. It ill, even today, about 10 
years in many countries, not only in 
India. And if as my hon. friend said, 
it could be reduced to H to 2 years or 
even 3 years, I would have been very 
happy. It is more than that. But 
we are trying that this should be re-
duced. And that depends upon the 
growth of .scientific climate through-
out the country. When industrialists 
rely on improved scientific research. 
they will take to these results more 
quickly. I hope that we shall be able 
to see increasing reliance on science 
in course of time. 

Then, there was the question of 
scientific climate in the laboratoriea. 
This is a matter mainly for scientists. 
Complaints wer made from time to 
time that senior scientists take credit 
for the work done by junior scien-
tists. Ours is a country where aee has 
great advantages. We have always 
believed in the sanctity of the elders 
in every field of life. Therefore, if 
wme of our scientists also behave in 
that way, it shows that they are more 
true to some of these older traditions 
than to the scientific tradition. And, 
I do hope that in 'lcience which Is es-
sentially a matter of youth-most of 
the important discoveries· in science 
are made before a man is 30 and by 
the time a person is 40, it Is very 
rarely that he makes any important 
or fundamental contribution, I hope 
that gradually this will become the 
accepted attitude of our scientist.! as 
well. I can only Bay that we have 
done a little in trying to make It 
easier for the junior scientists. For-
merly, the junior scientist could not 
I\ublish a paper without the permis-
siOn and approval of his -seniors. We 
have abolished that. Insplte of trome 
protests from some of the senior 
scientists, we have laid that the junior 
scientists can send a paper to a num-
ber of journals which are of the re-
quisite and recognised standard wIth-
out anybody's permission. We are also 
('ncouraging more and more seminars 
and discussion groups labora'ories 10 
that there is 8 tree give and take aDd 
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in this free give and take the mono-
poly which at times belonged to the 
older men is discarded. I certainly 
agree with my hon. friend that a 
good deal more has to be done in this 
direction. 

Now I come to the technical educa-
tion. i ~  glad to find that generally 
the House has approved of what we 
have done. In the field of technical 
education, the number of students has 
more than doubled in the course of 
the Second Plan and more than 
quadrupled since India became free. 
The number of institutions have in-
creased and we are trying to push 
ahead with that programme as rapidly 
as we can. 

Shri Narasimhan raised the point 
that there was no adequate facility for 
practlcal training for diploma holders. 
He '3uggested that legislation 5hould 
be undertaken for this purpose. Now, 
it is true that we cannot provide a 
place for everyone. But the other 
side ot the story is that those for 
whom we provide places do not al-
ways accept them. In the year 1956-
57, we secured training places for 
1254 people but only 675 joined. In 
1960-61, the current year, we secured 
2387 places and only 1256 joined. 
Roughly about 2000 to 2500 places 
have been secured on an average and 
roughly about half of them are filled 
up. T'he others join and get a job 
and give up training. But the posi-
tion i!l not as bad as these figures 
might ~ es  because many of the 
people receive training in employ-
ment. 400 organisations are co-
operating with Us and many of them 
contribute between 40--50 per cent 
of the expenditure. There is a pro-
posal for national apprenticeship legis-. 
lation which will take care of some of 
these difficulties. 

One other point which my hon. 
friend referred to was the lack of 
facilities in Madras. But I find that 
in Madras three big companies are 
providing the neces~ r  facilities. My 
hon. friend Shri Ghosal referred to 
the decrease of -science students. As 
I have said already. this really per-

tains not to my Ministry but to the 
Ministry of Education. But there 
again, to concct the misapprehension, 
I may say this. It was 35 per cent, 
as he ,said, six. seven or ten years 
ago; it was 35 per cent of the total 
number of u:1iversity s~ en s  the 
lotal number was perhaps ~  lakhs. 
Today, it is 25 per cent of almost one 
million. In other words, the number 
of science student;; today is almost 
equal to the number of university 
students, some 12-13 years 19o. There-
fore, I was astonished when he said 
that there had been a decrease in 
number. I immediately asked him: 
are you thinking of the number or 
are you thinking of the ratio? He 
wa, not dear in his mind. So far as 
the ratio is concerned, it is obvious 
that the ratio has gone down a little 
,0 far as the numbers are concerned, 
it is equally obvious that it has in-
creas manifold. 
My hOil. friend, Dr. Melko e, said 
that even this number is inadequate. 
I most respectfully disagree with him 
so far as engineering ~ en s for de-
gree3 are concerned. We have today 
13500 admissions per year and we will 
have by the end of the Third Plan 
20,000 admissions per year: It means 
a hundred thousand students at the 
degree level stUdying engineering and 
technology. I do not think that we re-
quire a larger number than thi-s for 
the next ten years at least. We cer-
tainly do not want to create unem-
ployment among the highly trained 
technical personnel such as engineers. 
So far as diploma-holders are con-
cerned, to some extent, I agree with 
him. Their number at present is 
about 25,500 admissions per year or 
so. The Planning Commission sug-
gested the figure of 40,000 at the end 
of the Third Plan and I said 
their figures were wrong; I said 
it would be 50,000. I am glad 
to find that the Planning Commission 
has already come up to 50.000. But I 
am also convinced that we will not 
stop at that figure. Before the Third 
Plan is out the number will further 
increased. What the number will be, 
I cannot say because that will depend 
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upon the rate of development. But it 
will be certainly go up to 50,000 and 
about that I have no doubt in my 
mind. I am sure that Dr. Melkote 
will not want that the progress should 
be more rapid than the country can 
bear. 

He also suggested that there should 
be training facilities through evening 
courses and part-time courses. It is 
a very good suggestion. We have 
been examining it for some time. In 
fact one· of our officers is just now 
studying this very problem in the 
United States and Russia which are 
the two countries where part-time 
courses and evening courses have 
been developed to the largest extent. 

My hon. friend Shri Achaw Singh 
referred to a polytechnic for Manipur. 
I wonder how he forgot that a poly-
technic is exi·sting there since August 
1956 though it is only for civil en-
gineering. We have also agreed that 
this will be developed into a full 
polytechnic with all three courses 
during the Third Plan. Therefore, I 
think he also has really no cause for 
complaint. 

There was some reference to SClen-
tific research. My hon. friend Dr. 
Samant,inhar asked: why should 
there be only 38 vijnan mandirs? He 
has forgotten that two or three years 
ago, there were only 13. In about 7-8 
years time, 13 yere established. U 
in the last two years that figures of 
13 went up to 38, I think that some 
progress has been made. But I do 
confess that last year the progress 
was somewhat slow and I plead guilty 
to that charge because I myself slow-
ed down the rate of development. The 
rea.son for that was that the Balwant-
rai Mehta Committee had been ap-
pointed and we were waiting for the 
recommendations of that Committee. 
That committee has submitted a most 
valuable report and I hope that in the 
coming financial year, i.e.. after the 
next two or three weeks we shall go 
ahead with the scheme and we shall 
have as many vijnan mandirs as pos-
sible in difterent parts of the country. 

Dr. Melkote also referred to the 
science museum. There is a IDl&l1 
science museum at the moment in the 
National Physical Laboratory. We 
propose to establish a National 
Science Museum in Delhi during the 
Third Plan. But there are a160 a 
number of other scientific and indus-
trial museums which perhaps he for-
got. There is a museum in Calcutta-
Birla Museum of Industry and Tech-
nology. We have promised help for 
a similar museum in Bombay; we 
have promised help for a simi-
lar museum In Bangalore. If 
other State Governments come up 
with proposals for scientific museums 
of thai type, I can assure the House 
that whatever help is possible within 
our Budget, we shaH certainly give. 

Shri Achaw Singh pointed out the 
absence of vijnan mandir in Manipur. 
We have sanctioned one in Manipur. 
Shri Abdul Salam talked about the 
improvement of fundamental re-
.;earch. I entirely agree with him 
that fundamental research is of the 
greatest importance and we should do 
everything possible for developing 
fundamental research. 

Now, Sir, I come to the last point on 
which there was some. criticism-
India Office Library. Here again, in-
spite of the criticism of my han. 
friend. Shri C. K. Bhattacharya, I 
cannot but refer to Shri Mukerjee 
fil'5t because he opened the disculSion. 
If you call upon him to speak first 
and give him the largest amount at 
time so that he has the largest num-
ber of points and largest number ot 
criticisms, naturally I must allo de-

• vele the largest amount of time to 
him. 

I was rather surprised by lOme of 
his remarks. He knows or at lealt 
ought to know that this question was 
practically in cold storage between 
1947 and 1955. At the time when the 
Library question could hI ve been 
solved most easily, very little w .. 
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done. There is no use goini into the 
past history aDd saying who is res-
ponsible for that and who is not. But 
it is a fact that between 1947 and 
~SS  very little was done. In 1955, 
the question was reopened by Mau-
lana Azad of revered memory. Be 
had personal discussion!; in London 
and a note was SUbmitted. But again, 
for about a year or two nothing had 
happened. I would submit that it is 
only since the middle of 1959 that this 
question has been actively pursued 
and we are grateful to the Prime 
Minister that he took up this question 
himself when we approached him. 
Some hon. Members may have seen 
that the Foreign Minister of Pakistan 
has actually made it a matter of com-
plaint that when the· President of 
Pakistan and our Prime Minister met, 
instead of talking about Kashmir, at 
Palam they talked about the India 
Office Library. 

Now, Sir, I do not know why the 
Foreign Minister of Pakistan made this 
remark becaulie he hilll£elf has played 
quite a distinguished and a very help-
ful role in the whole affair. For the 
first time, a joint note was presented 
by India and Pakistan to the UK Gov-
ernment in the autumn of 1959. Mr. 
Manzul Qadir, the Foreign Minister of 
Pakistan, presented it himself and 
supported it very strongly. Since then 
a number of discussions have been 
held. t have not gone to the UK for 
the purpose of the India Office Library 
on any occasion, but I happened to 
pass through, and every time I passed 
through that country I have taken 
advantage of that opportunity for 
having discussions. We have had dis-
cussions not only in London, we had 
discussions here also. We had discus-
sions also with the Pakistan Education 
Minister. The result is that for the 
first time a,reement has been 
reacbed on certain fundamental points. 
I would like here to pay a compliment 
also to the new Commonwealth Secre-
tary of the United Kingdom, Mr. 
Duncan Sand} s, who has taken a very 
helpful a titude in this matter. I am 
now hoping that with the stage which 

it has reached, some .progress may be 
expected fairly soon. 

My hon. friend complained that I 
do not say what are the terms of the 
agreement. I \lm sure my hon. friend is 
wise enough to know that when de-
licate negotiations are going on, when 
it is a question of balancing the ad-
vantages and disadvantages, to divulge 
!pose terms will mean that nothing 
will happen at all. • 

I was very sorry, if I may say 110, 
to hear the remarks of my hon. friend 
Shri Bhattacharya, who in every other 
matter took a very balanced view but 
seemed to have lost himself when he 
talked about the India Office Library. 
I do not think he will find a single sup-
porter in India when he says that he 
wants the Indian Office Library to re-
malO in London. I do not really know 
how he can say a thinl,t like that, he 
would rather prefer the library to re-
malO in London rather than give a 
few manuscripts or other things to 
Pakistan. He put it very very bluntly. 
His view was: "If you are to give 
anything to Pakistan at all, let the 
Library better remain in England". 

Shri C. K. Bhattacharya: My sub-
miSSIOn was that they may be given 
microfilms and we may retain the 
originals. 

Shri Humayun Kabir: That is a 
very fine suggestion from our point of 
VIew, that we take all the originals 
and ~ '":licrofilms to others. That 
is precisely the sUigestlOn that the 
Bri ish Government will make to my 
han. friend. If my hon. friend were 
left to negotiate wi.h the United 
Kingdom Government I am sure he 
would come away quite happy with 
all microfilm copies in his possession 
and leaving all the originals in 
London. 

After all, we cannot forgest that 
this India Office Library belongs to 
undivided India, and since it belongs 
to undivided India, Pakistan has 176 
per cent share as a matter of right. 



Demands CHAITRA I, 1883 (SAKA) for Grants 

Further, we have to remember that 
the Library is physically in Lonon. 
and unless there is complete agree-
ment between India and Pakistan there 
is no question of that Library over 
coming to India. Sir, my hon. friend's 
attitude is that either I get hundred 
per cent Or I take nothing at all. He 
is certainly welcome to have his views, 
but I am one of those less rational, 
less logical, less rigorous persons who 
would be content to have 75 per cent. 
if I cann.t have 100 per cent. 

The same suggestion I have made 
to both the Government-I am giving 
no secrets here-that the facilities of 
the Library must be triplicated. It is 
not a question of really dividing the 
Library, it is really a question of 
multiplying the facilities so that stu-
dents in all the three countries, 
scholars in all the three countries haVe 
the nece~s r  advantage of using this 
magnificent collection. And, Sir, by 
modern methods of reproduction, mic-
rofilm and photostat, copies can be 
made in a way where there is hardly 
any distinction between the original 
and the copy. 

Sir, in these matters we have to ~ 

very careful, and I am really very 
sorry that a man of such scholarly at-
tainments and balanced views should 
have made a suggestion like this on 
the floor of the House. that the Lib-
rary should remain in London. 

Shri C. K. Bhattacharya: Excuse 
me, Sir, if I have to put forward an 
explanation. 

Mr. Depll.ty-Speaker: I will give 
him that opporturuty. 

Shri Bumayun Kablr: I am sure 
that in a day or two there will be 
many let'ers in the London Times and 
other papers in England who will hail 
my hon. friend Shri Bhattacharya .. 
one of the most genuine lovers or 
scholarship in the world, who is con-
tent with the Library remaining in 
London. (InteTTUption) 

Sir, the facilities, as I say, should be 
riplicated and Pakistan should be 
treated gE!Derously. I have no doubt 
about that in my mind, and I am sure 
the House will support me in that view 
that here is something which belongs 
to India and Pakistan. In my view 
the British Government has no lelal 
claims at all. They are holding on 
to something which is not theirs. We 
have been saying this to them again 
and again. But, as I said, thanks to 
the attitude of the new Commonwealth 
Secretary who has taken a very rea-
sonable view, I am seeing some hope. 
I do not say that the matter has been 
settled. It is a very difficult question. 
It will take some years before the 
thing can be finally settled, but ~ here 
is a ray of hope, and if at that time 
my hon. friend says something which 
encourages those who are, shall 1 
say, e r ~  do not know If that 
word is permitted in parliamen'ary 
usc-in the United Kingdom 01 those 
who are always willing to find some 
fault here 111 our country, naturally it 
may make our friends in Pakistan sus-
picious. They have co-operated with 
us in this matter. As I said, a joint 
note has been submitted. We are 
fpeaking in exactly the same vOice. 
Let not my hon. friend at this sta,e 
bring In a dissident note. I would 
appeal to the House to leave the nego-
tiations about the India Office LibraJ'y 
for a Ii tle while to be carried on in 
the manner in which it is being done 
without divulgln, anything because It 
was agreed between the three govern-
menu that nothing would be divulgec! 
till an actual asettlement has been 
reached. 

I think, Sir, I have tried to answer 
• every one of the points raised in thll 
House. In conclusion, I would once 
again thank all hon. Members for their 
very considerate approach to my bud-
get. It I have occasionally used 
fairly Itron, language I hope they 
will not mind. They have also used 
fairly strong n~ e. But I hope 1 
have kept within the limlts of parUa-
mentary convention, and I may assure 
may hon. friend Shri Bhattacharya 
that it Is only because I have 
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such high regard for his sobrie'y that 
I was surprised that he forgot him-
self with regard to the Indian Office 
Library. 

Shrl C. K. Bhattacharya: Sir, I will 
put in a few words only. My position 
is that of the woman applicant before 
the caliph's court who when told that 
her child will have to be cut into two 
to satisfy the two claimants agreed 
that the child be allowed to remain 
where it was rather than it be cut 
into two. 

~ r. Deputy-Speaker: In that case 
one was the real mother and the other 
a J!lretender. Here both are real 
mothers. 

Shrl C. K. Bhattacharya: I claim 
that I am in the position of the real 
mother and I would like to allow the 
child to remain where it was rather 
than be cut into two. 

An lion. Member: The real mother 
Is Shri Humayun Kabir. 

Shrl C. K. Bhattacharya: I put for-
ward the reasons very clearly. Per-
sons who have castigated Sir Jadunath 
Sarkar for the conclusions he reached 
in his history of the Maratha period 
on the basis of the documents and 
materials available in the India Office 
Library are now in authority in Pakis-
tan. Left to myself I have absolutely 
no doubt what they will do if they 
get hold of those documents on c~ 

Sir Jadunath based his conclusions. 
They will be safely deposited not in 
any library of Karachi but in the 
bosom of the Arabian Sea. 

Shri S. M. Banerjee (Kanpur ): Sir, 
I want to know from the hon. Minister 
whether a request was made by ~e 
people of Kanpur .  .  . 

Shrl Bumayun Kabir: Sir, is not 
the debate over? 

Mr. Deputy-Speaker: Yes. He is 
putting a question. 

Shri D. C. Sharma: Can I put a 
question about my constituency also? 

Mr. Deputy-Speake!": Yes. 

Shri S. M. Banerjee: Has he re-
re;ved a unanimous request from the 
people of Kanpur that the name of the 
Higher Technological Institute be made 
after the late lamented Pandit Bal-
krishna Sharma? I would like to know 
whether there is any specific objection 
in naming this particular institution 
after the late Pandit Balkrishna 
Sharma. This is a unanimous request 
of the people of Kanpur. • 

Mr. Deputy-Speaker: Why should 
he insist on knowing it here? He can 
even know it in the lobby. That was 
very easy for him. 

Shri S. M. Banerjee: I only want 
to know whether he has any objection. 
The country wants to know it. 

Mr. Deputy-Speaker: Now, am I 
required to put any particular cut 
motion separately? 

Shri II. N. Mukerjee: Number 758 
may be put. 

is: 
Mr. Deputy-Speaker: The question 

"That the Demand under the 
Head 'Ministry of Scientific Re-
search and Cultural Affairs' be 
reduced by Rs. 100. Desirability 
of withdrawing from circulation 
the first volume of the History of 
Freedom Movement." (758) 

The motion was negatived. 

!'IIr. Deputy-Speaker: I shall not put 
all the other cut motions. 

.4.11 the other cut motions were also 
put and negatived. 

M". Deputy-Speaker: The question 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column of the order 
paper, be fl'8nted to the Presi-
-:tent, to complete the sums neces-
sary to defray the charies that 
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will come in course of payment 
during the y<!ar ending the 31st 
day of March, 1962, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands N03. 76, 77, 78, ',9, 80, 81, 
82 and 131 relating to the Ministry 
of Scientific Research and Cultural 
Affairs." 

Th e motion was adopted. 

[The motions for Demands for 
Grant; which were adopted by the 
Lok ~  are reproduced below-
Ed.]. 

Df.MAND No. 76-MINISTRY OF SCIEN'l'l-
FIC RESEARCH AND CULTURAL AFFAIRS 

"That a sum not exceeding 
Rs. 31,52,000 be granted to 
the President to complete the sum 
ncCe3Sary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Ministry of Scientific 
Research and Cultural Affairs'." 

DEMAND No. 77--ARCHAEOWGY 

"That a sum not exceeding 
Rs. 1.21,55,000 be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course at 
payment during the year ending 
the 31st day of March. 1962. in 
respect of 'Archaeology'." 

DEMAND No. 7S-SURVEY OF INDIA 

"That a sum not I:!xceeding 
Rs. 1.81,65,000 be granted to 
the President to complde the sum 
nece3sary to defray the chargeg 
Vl<hich will come in course of 
p..lyment during the year ending 
the 31st day of March, 1962, in • 
respect of 'Survey of India'." 

DEMAND No. 79-BoTANICAL SURVEY 

''That a sum not exceeding 
Rs. 22,94.000 be granted to 
the President to complete the sum 
nece,sary to defray the charges 
which will come in course of 
payment durine the year endin. 

the 31st day of March, 1962. in 
respect of 'Botanical Survey'." 

DEMAND No. 80-ZooLOGICAL SURVI:Y 

"That a sum not exceeding 
Rs. 15.27.000 be granted to 
the President to complete the sum 
nece~s r  to defray the charges 
which will come in course of 
payment during the year endin. 
the 31st day of March, 1962. in 
respect of 'Zoological Survey· ... 

DEMAND No. 81-ScIENTIFIC REsEARCH 
AND CULTURAL AFFAIRS 

"That a sum not exceeding 
Rs. 18.39,10.000 be granted to 
the Presidl:!nt to complete the sum 
neCe3Sary to defray the chargcs 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Scientific Research and 
Cultural Affairs· ... 

DEMAND No. 82-MIscELLANEOUS Ds-
PARTMENTS AND EXPENDITURE UNDER 
THE MINISTRY OF ScIENTIFIC REsEARCH 
AII/O CULTURAL AFFAIRs 

"That a sum not exceeding 
Rs. 51.17.000 be granted to 
the President to complete the sum 
necessary to defray the charge. 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Miscellaneous Depart-
mcnts and Expenditure under the 
Ministry of Scientific Research and 
Cultural Affairs· ... 

DEMAND No. 131--CAPITAL OUTLAY OJ' 
THE MINISTRY 01' ScIENTIFIC RESEARCH 
AND CULTURAL AnADIS 

. "That a sum not exceedin, 
Rs.  3,67.37,000 be granted to 
the President to complete the sum 
necessary to defray the charlel 
which will come in course of 
payment during the year endinl 
the 31st day of March, 1962. iD 
respect of 'Capital Outlay of the 
Min;stry of Scientiftc Research and 
Cultural AIr-in· ... 
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15:00 hn. 

MINISTRY OF INFORMATION AND BROAD-

CASTING 

Mr. Deputy-Speaker: We take up 
the discussion and voting on the 
Demands for Grants under the Min-
istry of Information and Broadcasting. 
Five hours have been allotted for 
these Demands. The usual practice 
will be followed in respect of the cut 
motions. All those Members who want 
to move particular cut motions might 
give the intimation to the office 
within the next 15 minutes. The time-
limit is 15 minutes for each as usual. 

MINISTRY OF INFORMATION AND BROAD-

CASTING 

DEMAND No. 61-MINISTRY OF INFOR-
MATION AND BROADCASTING 

Mr. Deputy-Speaker: Motion mov-
ed: 

"That a sum not exceeding 
Rs. 13,13,000 be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Ministry of Information 
and Broadcasting'." 

DEMAND No. 62-BROADCASTING 

Mr. Deputy-Speaker: Motion mov-
ed: 

''That a sum not exceeding 
Rs. 5,14,36,000 be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Broadcasting'." 

DEMAND No. 63-MISCELLANEOUS DE-
PARTMENTS AND ExPENDITU1IJ: UNDO 

THJ: MINISTRY OF INFORMATION 'l.ND 

BROADCASTING 

Mr. Deputy-Speaker: Motion mov-
ed: 

"That a sum not exceeding 
Rs. 3,68,02,000 be (ranted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment durinr the year ending 

the 31st day of March, 1962, in 
respect of 'Miscellaneous Depart-
ments and Expenditure under the 
Ministry of Information and 
Broadcasting'. " 

DEMAND No. 12S-CAPITAL OUTLAY OJ' 
THE MINISTRY OF INFORMATION 'l.ND 

BROADCASTING 

Mr. Deputy-Speaker: Motion mov-
ed: 

"That a sum not exceeding 
Rs. 4,52,83,000 be granted ,to 
the President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962, in 
respect of 'Capital Outlay of the 
Ministry of Information and 
Broadcasting'. " 

Shri M. K. Kumaran (Chirayinkil): 
Mr. Deputy-Speaker, Sir, the most 
important unit through which this 
Ministry functions is the All India 
Radio. This comprises the entire 
broadcasting system in the country 
and includes also the experimental 
television service. In modern times, 
radio plays a very important part in 
the cultural life of the people. In a 
country like India, where literacy i:; 
very low, the radio has a serious res-
ponsibility in giving educative infor-
mation to the public. I cannot say 
that this Ministry discharges that res-
ponsibility to the people of India as it 
ought to do. 

There have been very frequent com-
plaints and e~ ons in this House 
and elsewhere, that this Ministry func-
tions through the All India Radio as 
an apparatus of the Government and 
the ruling party. I do not want to go 
into the details of these allegations, 
but I may point out that in the general 
strike by the Government employees 
last July, the All India Radio was 
used as a weapon to break the !'trike 
by suppressing and distorting news. 
These complaints and allegations have 
been repeated here, in the other House 
and also in the press, but this Ministry 
still continues to USe the broadcasting 
system as an apparatus for the pro·· 
paganda of the Congress Party. It 
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will not be true to say that it is All 
India Radio. It is All India Congress 
Radio. 

There are certain allegations made 
by members of all parties in this 
House: name'y, corruption in the ad-
ministrative services of All India 
Radio and the very unfortunate COl"-
ditions of service of the employees 
there. There are allegations that high 

~es with salaries ranging from 
Rs. 300 to Rs. 1,500 are filled up in an 
arbitrary manner without consulting 
and getting the sanction of the U,P.S.C. 
This method of recruiting producers 
and other employees in the All India 
Radio gives room for corruption and 
favouritism. I do not know what is 
the reason advanced by the Ministry 
for these kinds of appointments. 

I have often heard the Minister say-
ing in this House that they want to 
attract the best talents in the lit.erary 
field for the production work in the 
All India Radio. But from experi'!n(,l! 
of the Trivandrum Radio Station in 
Kerala, I can say that the best talents 
are not attracted. Not only r~ e~  

not attracted but they are repelled by 
the humiliating conditions in the radio 
station there. There were three pro-
m;nent writeI"S--Mr. C. J. Thomas, 
Mr. P. Kesava Dev and Mahakl'vi 
Sankara Kurup--who are eminent men 
in the literary field in Kerala. They 
were taken as producers in the regio-
nal station of the radio. But they could 
not serve for their entire term. They 
had to quit because of very humiliat-
ing conditions. So, the argument thnt 
they are attracting the best talentll in 
the country in the literary field for 
the production work is a hoax. n.ls 
method of recruiting producers to tHe 
All India Radio has converted the All 
Ind;a Radio into a private estate of the 
Minister, and this so-called producer 
~ re has become a Moghul garden 
into which his pets and favourites only 
.. re admitted. 

Mr. Deputy-Speaker: The hon. 
lIember should be more diacrct. He 
III attributing IOmething to the Mlnil-
cer by saym, that this II a stronpold, 

,his is the privilege of some people, 
etc. It is not fair. There is a mode 
of recruitment. Even if the hon. 
Nlember knows who those persons 
were, who the members of the board 
or some other body were, he ought 
to be more moderate in the use of his 
language. 

Then, I do not like him to name 1n-
1llVlduals here. That is an appeal 
which I would make to all Members. 
1! the hon. Member wanted to name 
any person, then he ousht to have 
gIven prior notice to the Minister 10 
that the Minister might come prepared 
with the case. Otherwise, how can 
the hon. Member expect the Minister 
to be ready with all individual casell 
that he 01' his Ministry might have 
dealt with? There may be thousands 
of cases and the hon. Member cannot 
expect the Minister to be ready with 
rQP1ies for every individual cue. If 
that is the purpose, I would not allow 
It. 

Shrl Tancamanl: Certain appoint-
en ~ made without reference to the 
U.P.S.C. may be reierred to. 

Mr. Deputy-Speaker: That is a 
different thing. Methods, procedures, 
etc .. can be attacked. 

Shri M. 1[. 1[1IIII&I'8Il: That ie what 
I say. I may now draw your atten-
tion to the cut motion moved by Shri 
Tangamani regarding tranlfen and 
promotions of programme omeen. In 
this connection, J may bring to the 
notice of the HOUle a letter written 
by Mr. G. C. Avallthi. Programme 
Excutive, and addressed to the Direc-
tor-General, All India Radio. Thit 
untortunate man was in the service of 
the All India Radio for lIS yean. not 
once having been Rerved with an 
adverse remark. He hal had very 
bitter experiences during hili career 
there and he had to resign the service 
after Iii years. He hal written a very 
pathetic and a very tragic letter, 
deallng with the circumstances under 
which he W8J compelled to resign. 

Mr. Deputy-Speaker: To whom 
was that letter written! 
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Shrl M. K. Kumaran: To the 
Director-General. Perhaps he might 
have sent a copy of it to the Minister. 

Mr. Deputy-Speaker: He might 
have sent a copy to the hon. Member 
himself. 

Shrl M. K. Kumaran: I have got '1 

copy here. It is a letter written on 
the 7th September, 1960, and address-
ed to the Director-General. 

The Minister of Information and 
Broadcasting (Dr. Keskar): I have 
got a copy. 

Shrl AnsaI' Harvani ( Fa tehpur ) : 
The Minister says he has received it. 
He acknowledges it. 

Shrl M. K. Kumaran: He has made 
some very serious allegations about 
the m.:thod of transf(;r and promo-
tions of the All India Radio. He has 
given a detailed account of his ten 
transfers m 15 years. I do not know 
what is the merit of the administra· 
tive process which transfer certain 
persons very frequently but allows 
other persons to remain in the same 
station for six to 13 years. 

I will also like to draw the atten_ 
tion of the House to some other cut 
motions moved by Shri Tangamani, 
namely, the need for greater encour-
agement to feature films in Tamil and 
Telugu, need to set up T V. units in 
Madras, Bombay and Calcutta during 
the third Plan period, the urgency of 
opening a broadcasting station at 
Madurai and the need to upgrade the 
scales of pay of languages sub-editors 
of the AIR. There is a complaint that 
the language sub-editors had a raw 
deal in the formation of the Central 
Information Service and in the suheme 
of salary revision following the Pay 
Commission's recommendations. I 
would request the Minister to take up 
this matter and to review this case 
and ,et their lI"ievanees redressed. 

N ext may come to another unit 
o~ the Minister, namely, the Press 
Information Bureau. This is said to 
be a link between the Government 
and the public through the press. In 
the annual reports of the Ministry in 
previous years the Ministry used to 
advance the claim that they are res-
ponsible for implementing the recom· 
mendations of the Press Commission. 
That was invariably there, but this 
time there is no mention abovt the 
Press Commission at all. This is a 
deliberate omission. They want to 
foreget everything about the Press 
Commission and their recommenda-
tions, because the Press Commission 
was, according to them an unwanted 
wife and their recommendation are 
unwanted children. They want con-
veniently to forget all of them. The 
most important recommendation of the 
Press Commission was an All India 
Press Council to be' set up by statute. 
That question was taken up by Gov-
ernme'ni, but it was dropped because 
there was some opposition on the pnrt 
of the proprietors of newspapers, not 
on the part of the editors. 

In this connection, I would like to 
read a portion from the Press Commis-
sion's report. In page 514, they have 
;aid: 

"We recommend that an All-
India Press Council should be set-
up by statute with the following 
objects:-

To help the Press to maintain 
its independence. etc. To study 
developments in the Press, which 
may tend towards concentration or 
monopoly and, if necessary, to 
suggest remedies therefor. 

To review the ownership struc-
ture and its impact on the per_ 
formance of the Press." 

These things have become veiIY 
urgent, as certain very dangerous 
developments are taking place in the 
field of journalism In our counU'7. 
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In his report for 1960, the Registrar 
of Newspapers says in page 109: 

"It will be seen from the data 
given above that there was an jn-
crease both in the number of 
chains, groups and multiple units 
and the number of papers con-
trolled by them. 

He has given some deails about those 
papers. This is a very dangel'ous trend 
in journalism. Recently in a con-
ference: our Prime Minister was ex-
pressing his view, rather his dis-
appointment, that the old respectable 
figure in our public life, i.e. the editor, 
Ilas disappeared; he has lost his iden-
tity and the high position which he 
held in the recent past. 

Shri Ansar Harvanl: 
his independence also. 

He has lost 

Shri M. K. Kumaran: He has lost 
his independence and everything. He 
has been swallowed up by the pro-
prietor. One of the participants in 
that conference said that now the edi-
torials have become proprietorials. 
That is the trend of things taking 
place in the field Of journalism. 
Chains and monopoly groups are 
swallowing up the Press. When the 
Press is being controlled by monopoly 
capitalism, how can this be utilised 
as a link between the Government 
and the public? So, an All-India 
Press Council should be set up. That 
IS the only remedy to check this trend, 
-to advise the Government and to 
enlighten the public. So, I appeal to 
the hon. Minister to take steps imml'-
diately to set up the Press Council. 

I now come to some minor points. I 
wllnt to refer to the difficulties ex-

perienced by language ne s er~ 

in Kerala in getting newsprint. This 
Ministry can help them very much in 
this matter. I hope that the Minister 
will take up this thing in right ear-
nest and will help them in getting 
newsprint without any difficulty. 

There is another thing also. Kerala 
~ far away from Delhi where thines 

are managed. If the poor editors or 
proprietors of medium and small 
newspapers in Kerala are compelled 
to come over to Delhi every now and 
then, to go through the corridors of 
the Ministries and offices, it will be 
very difficult for them. The Minister 
may be more sympathetic towards 
the needs of the Kerala laguage news-
papers. 
Finally. I wish to reter to the 

Children'S History of India. I do not 
know how far this Ministry is respon-
sible for the publication of this work. 
Anyhow, it has been published by 
this Ministry. Fortunately or unfor-
tunatdy, this was done under the 
leadership of Dr. Tara Chand. whose 
name has been seV'eral times men-
tioned here in today's debate. 

Acbarya Kripalanl (Sltamarhl): 
A great freedom fighter. 

Shrl M. K. Kumaran: There are 
many glaring mistakes. omissions and 
commissions. About the Indus Valley 
people, he has written pages without 
mentioning who were the people who 
built the Indus Valley Civilisation. 
Now it is an accepted fact by all 
eminent historians in India and 
abroad that the Dravidians were the 
builders of the Indus Valley Civili-
sation. But he has not even made 
any whisper about It; to the word 
Dravidian itself, he is allergic It seem •. 

Mr. Deputy.Speaker: Why should 
the poor man be blamed for that? 

Shri M. K. Kumaran: He is not a 
poor man; he is a great historian. 

Mr. Deputy-Speaker: He might 
have his own views. 

Shri M. K. Kamaran: He is .lnder 
some wrong notions. According to 
Dr. Tara Chand, Indian history starts 
with Aryan invasion and ends with 
Aryan prl'judice. Such historian. 
are not fit to write history books. 
especially those meant for children. 

Another point a, he has not reco,· 
nised the part played by the 400 
million people of India in the free. 
dom struggle. In a chapter "Gandhi 
the Mahatma", he attributes tree· 
dom struggle, Independence and 
everythin, to MAhatma GandhI. I 
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respect Mahatma Gandhi very much; 
he is one of the gretest leaders that 
India or the world has ever produc-
ed. He was a great hero and a ben-
evolent leader. But this kind of 
thing-personality cult-should not be 
there in a book which is inteded for 
children. One may be a good lea-
der but wrong leaders may come and 
this hard-worship will be an incen-
tive for the children to accept wrong 
leadership. While writting history 
books, especially about revolutionary 
movements, such historians should not 
be entrusted with the work. 

Shri Tyarl (Dehra Dun): Mr. 
Deputy"'Speaker, Sir, quite a lot of 
progress has been made by the Min-
istry in the field of classical music. I 
must congratulate the hon. Minister 
for the reform he has effected on this 
account. 

Acharya Krlpalani: Do you under-
stand it? 

Shri Tya.gi: Previous to the Minister 
coming On the scene, the songs were 
rather of a cheap quality I am glad 
that the Minister ~ made a lot of 
improvement in the quality of songs. 

It is a pity indeed that some foreign 
radios are still operating with vulgar 
type of songs. But the classical music 
has been really put on the map of 
India, for which I must congratulate 
the Minister. 

i have not much to criticise, but 
there are certain facts against which 
i cannot retain my reactions, as for 
instance. about the position obtain-
ing in the country today as far as the 
moral climate is concerned. Acharya 
Kripalani has discussed this matter 
lit great length in his speech in the 
general discussion. I must say that 

~ biggest responsibility of improv-
ing this climate rests on the Minister 
who is in charge of Information and 
Broadcasting. In this connection, the 
House will appreciate that it is the 
ehildren of young ~ and also the 
youth who are impressionable and 

who should be given healthy food as 
far as morals are concerned. It is a 
oity that cinema has not received as 
much attention as it ought to have 
received because, as I !understand 
from the Report, the Ministry men-
tions that there is no control over 
cmema 'films according to the law in 
India. I wonder why there has not 
Deen any control. 

Dr. Keskar: There is no ~on ro  

over production but there is over 
execution. 

Shri Tyari: That is true. There is 
no control over production. Anybody 
and everbody can produce any type 
of film in India. I think it is an 
important matter. When even small 
vendors are licensed Why not pro_ 
ducers be licensed. ' 

Dr. Keskar: Would he show how 
it is to be done? 

Shri Tyagl: The thing is that once 
a person is allowed to produce a fUm 
then he comes with his claims. 

Dr. Keskar: What is your sugges-
tion? 

Shrl Tyagl: My suggestion is that 
nobody should be allowed to proauce 
any film unless he has registered him-
self. There must be a licence issued 
to everyone who wants to enter this 
trade. In the first place, I think this 
is a matter where Government could 
apply their policy of public sector, 
because education and film produc-
tiOn are the two things which 
are most important, vitally important, 
from the point of view of moral cli-
mate. The hon. Minister will agree 
with me that today the society is 
practically getting squeezed of its 
basic morals we were proud of. Today 
there is no love left in society. People 
do not recognize even the children of 
their neighbours. That is what •• 
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happening in the society. Society is 
last becoming selfish. In the past 
there used to be some mutual rela-
tionship between people. They used 
to have regard for one another. There 
was altruistic relationship between 
men and men. Now that relationship 
has gone. What is happening now? 
Fnendship has become a commercial 
commodity. People make friendship 
deliberately. Why is it so? Because, 
we have not actually dealt with this 
problem in a scientific manner. We 
should s~ to it that the morals of 
the society are raised high. We are 
seeing with our eyes that everything 
is deteriorating. What is planning if 
Wt· cannot plan human life in India? 
Only planning of the material life 
would not lead us anywhere. What 
We really need is to plan the man-
power, and that is being neglected. 
It requires fresh thinking. It cannot 
be done in the humdrum manner in 
which things are being done up till 
now. Otherwise, things will soon go 
out of our hand. 

There is a Censor Board which cen-
sors films. That Board is composed 
of non-officials. They go there, see 
the film and give their verdict. That 
is how fllms are censored. 

Acharya KripalaDi: Do you want 
officials to be there? 
Shri Tyaci: Government must take 
the work in their OWn hand, rather 
than give a tree choice to others. 
There should be control and people 
should abide by the discipline. 
A.cbarya KripalaDi: What about 
their morals? 
Shrl Tyall: About 141 films ~ e 

censored between January and l!arch 
15HIO. Out of that, 20 were refused 
certificates. Out of these 20, 16 were 
toreign films and only 4 were Indian 
films. I do not know what the con_ 
tained because nobody has seen those 
films which were rejected. But the 
percentage of rejection goes to show 
that the censor is rather slack. In 
the next instalment, 2,128 films 
were censored. out of which 57 for-
eign films e~e denied licence and 
onlv two Indian films were rejected. 
Otherwise. all the rest went aU right. 

2223 (Ai) LS-7. 

I am sorry, I ha\'e not enough time. 
have got a selection of songs which 
are sung in these films I have got 
with me here 100 to 130 film song<! 
which I have selected from each film. 
I will just show what those types of 
songs are, because they have already 
passed through the censors. 

Mr. Deputy-Speaker: It the hon. 
Member were given time, would he be 
singing thcm? 

Shrl Tya(i: I will only recite them. 
In one song, the girl says: 

"r;1f. 1t{r ~ If,T ~~r !j:J. .m:rr 
;iT ~ itry ~or.r 

~~~ s n ~  

Then the boys says: 

"Q;1f. ~r ~ <tT ~~r ~ ofT.;fi 

'fT '1tl!f itft ~r 

~  iT ., ~  ~T  ~  

This is the type of songs which our 
young men are singing. Are you 
propagating sex or what? I cannot 
simply understand it. Our filml must 
be positively aimed at improving the 
morals of the younger generation. It 
is not as if sex is lole objective 
shown, that is the impression ,Iven 
to children. How can the country 
progress if films are censored in such 
a sluggish manner 

Mr. Deputy Speaker: By repeating 
those songs, the hon. Member it 
'showing .. 

Shri Tyqi: I am doing it for the 
benefit of those hon. Members who 
are not accustomed to go to films. 

Mr. DePUty Speaker: My fear il 
that these Rongs might not have the 
same effect as he is complaining about 
when they gee the cinema. 
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Shrt Tyql: After all, the hon. Min-
ister must know what he is certifying 
in his own films. In Hllthkadi there 
isa song: 

";ftu ;ft"{T ~ r ~ mr 't ~ ~r 

~ 1{ ~T  ~ 1  =t ~ cn 

;Ju ~T.T ~  ~ 1TT ~T ~  

~1 ~ ~ ~ 1rr  ~~  

'fie t.JT fu:f it ~ ~ -mr 't ~ T 

~ 1{ ~ T ~T1 1~ 't ~  

This is the type of songs which is 
being sung in our cinemas. Really, I 
do not want to quote more. This is 
not a good job, reading this type of 
vulgar songs. But these songs are 
sung every evening. I only want the 
hon. Members of the House to realise 
where we are erring and where ~ 
are not keeping a watch. There is 3 
film entitled Miss MaT1l from which I 
will give a sample. 

~ ~ T T ~ 44Pff iM fui ;;r{;r 
'!f lilt ~ 1{' in::T il'li ;; ~ " 

.mmT ;'1fT ~~ ~TT  : ~.  

q$ ~ ¥if'r ~ ~~ .  •  •  • 

"" ~T : iffll ~T ~ r. T ~  
~  oqomft r . ~ ~  ~~.  ~ o  

~ ~ ~ I ~ mqniro ~~ r 

t 

~~T ~ ~1  f..,-vr ~ ~ ;r forqr 
~  (T .m,-lif 1{ 8T'l1' ~  ¥ ft:rrrr 
~ ~~ 'q'1'iifT ~T ~  

This is what the students are tau,ht 
in India. I am pained to say this. Is 
it for the sake of fun that such things 
are done? I want to voice my empha-
tic protest against this type of songs 
which is being allowed to be sung by 
all and sundry. Then the boy says: 

Mr. Deputy-Speake!': That should 
be enou,h, I think. 

Shri Tyagi: The boys says: 

~ it; ~ ~ ~  $RT lfimI 
~ 1fi.:;JT ~  ~~ ~ &tT " 

Then the girl says: 

~ <R: ~ ~~~~ oqoiifT ~  

.~ lfir II •.•• 

beg your pardon, Sir. 

~ ~  ~ ~~ror lfir" 

Mr. Depaty-Speaker: I do not feel 
like being addressed by a' Madras 
girl! 

Shri Tyagi: These are the tvpe of 
songs which we have in our films. I 
do not want to go on repeating them. 
as they are very vulgar. 

Mr. Deputy-Speaker: The list might 
be passed on to the hon. Minister. 
instead of reading them here. 

Shri Tyagi: 

~~ ~ 'I 1 ~ ~ ~ .,. rnfr 

q:;rm:rr t1f1<. "" ~  ~ fiwir .f 'f1lT 

~ ~T ~ ;;r-r 1 ~ ~ ~ 

~  ~ ~ ~T ~ ~ 1l16' ~ 

~~ ~r  ~ ii1f 'flIT ~ m g-t 
"il: ~ r ~ ~  ~ ~ r T 'I 

lfll"r " 

This is the type of things which our 
children are seeing every day. Does 
that show vigilance on the part of the 
Ministry that every day in cinemas 
younger generation is being impressed 
by this type of vulgar and sex-exicting 
songs? Young people are of the im-
pressionable age, and this is the food 
given to them by us every evening. 
It is conditioning one's own conscious-
ness that really can do the magic. 
Small little children strave for stories 
because at that age they want some 
stories. All types of stories are given 
to them. When one's eyes are closed 
and one goes to sleep the last idea 
that is left over remains over the 
whole night. So, the boy Or child 
conditions his consciousness, or his 
consciousness gets conditioned, to the 
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last idea that he closed his eyes with, 
and these are the last ideas which the 
children sleep with now. How can a 
country really make any progress if 
this is the slack manner in which such 
an important industry as cinema is 
being treated? I do not want to 
dilate upon it. I will pass on this list 
to the hon. Minister for him to see. 

All bon. Member: These may be 
films for adults. 

Sbri Tyagi: If there is a lack of 
any legai authority, I would suggest 
that the han. Minister might come 
before this House and equip himself 
with alJ legal powers to control such 
type of films. nus is telling badly 
on the morals of children. 

Sbri Sablman Ghdse: Government 
wants to thrive on it. 

';hrI Tyart: There was a film in 
wlm:h :t was shown that a man be-
came rich because he used to buy 
cinema tickets and sell them in the 
black market. That film was shown 
in Delhi with the result that there is 
II. report that quite a few young deli-
fluent children have been arrested for 
doing the same thing. In the film 
Kala Bazar which was shown here 
there was a young man who used to 
buy tickets and sell them in the black 
market with some profit because 
cinemas are overcrowded these days. 
Thus he became rich. From that day 
onwards younger people took to this 
profession in right earnest and quite 
a few of them have been arrested by 
the Government. This is the proof 
oJ! the fact as to how it affects the 
society. All crimes are being shown. 
All sex exicting songs and scenes are 
shown. What are we treating our 
generations with? Is it the manner 
in which to bring up our generation? 
I therefore say that it really requires 
a sincere and a positive outJook on the 
part of the Ministry or the Govern-
ment. 

In this connection might also 
quote the wheare Committee'll report 
in England. '!bey have said: 

"A large number of fUms are 
exposing chl1dren regularly to 

the suggestion that the highest 
values in lite are riches, power, 
luxury and public adUlation and 
that it does not matter very much 
how these are attained or used .... 
We are convinced that the regu-
lar portrayal of false values is 
more perversive and dangerous 
than the depiction of crimes and 
impropriety." 

That is what they say in England. A 
commission was appointed and they 
reported on those lines. I therefore 
suggest that since there are want 
conditions in India, it must be noted. 

Then I come to publicity. I am 
afraid quite a lot of money is being 
wasted, not altogether wasted, on 
various types of publicity. It must 
not be forgotten that today we stand 
indebtt'd not only to India but prac_ 
ticaJly to the whole world. Our State 
has got rupee loans worth RI. 5,123 
crores. We have to pay Rs. 143 
crores as interest every year. Then 
there are Rs. 934 crores of foreign 
loans and we have to pay Rs. 20 cro-
res on that account. Our national in-
come per capita is Rs. 2901- only. Our 
liability if spread per capita, today 
comes to about Rs. 1661- or more. This 
is including small children. This is 
the condition of our indebtedness to-
day. Inaugurations, laying of foun-
dation stones and all these ceremonies 
I can understand, but could we not 
reduce our expenditure now? Thill 
applies to all the ministries, but par_ 
ticularly to the Ministry of Informa-
tion and Broadcasting. All the infor-
mation. all those bulJetlns, magazines 
and other things that are issued must 
be such as may be assimilated by the 
people at large. We must see to it 
that we spend the least on that score. 

Quite a number of time!! I tried t.O 
obtain information through question!! 
811 to how many journals, weak lies or 
monthlies the Government are is .• uing. 
The information and Broadcasting 
Ministry was ,oad enough to give a 
list of that in reply to a qUe!ltion but 
regarding the other ministries I 
really could not gathl,r complete 
information. .There are quite a few 
journals mentioned in this reply. I 
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understand that quite a few of them 
t, 

are incurring losses. The journals, 
for instanee; are Indian Information 
(Fortnightly), March of India, (Month_ 
ly), Kurukshetra, Gram Sevak, Bhagi_ 
Tath. Y()juTlu. Metric Measures, Tra-
vellers in India, A,ikal (Hindi), Bal 
Bltarati (Hindi), KUTukshetra (Hindi) 
Gram Sevak (Hindi), Yojana (Hindi) 
Bharatiya Samachar, Metric Maptol 

and so many others with the result 
that we are incurring a loss of Rs. 5 
lakhs ilnd odd. 

Mr. Deputy Speaker: The hon. 
Member's time is up. 

Shri Tyagi: I have quite a lot to 
say. I have perhaps wasted my time. 
r never knew that. 

An Hon. Member: Have you 
wasted YOUr time? 

Mr. Deputy-Speaker: He has spent 
most of his time in mentioning those 
songs. 

Shri Tyagi Anyway, I would sug-
gest that publicity should be made in 
a language which the country can 
understand. It is no use your comini 
out with booklets printed on art paper 
to be distributed to EmbaSSIes. India 
is not meant for embassies or foreign 
(·ountries. India i; meant for Indians 
Let Indians know what we are doing: 
At present your publicity is mostly 
lost. I would therefore make a posi-
tivt, suggestion. If the Minister came 
out with some type of small talking 
points or pamphlets in ordinary lan_ 
guage on various schemes, say, the 
progress made under the Five year 
Plans; and if they are given in thou-
sands to us, Members of Parliament 
belonging to all parties, to be distri-
buted in their constituencies, our edu-
cated and semi-educated people and 
villagers would at least appreciate 
what our Government is doing. I 
must say that despite all this publi-
city, that you have had, our villagers 
do not yet appreciate what your 
arhlevements are. It is a pity, there-

fore, that an atmosphere o! criticism 
comes about. Parties opposin[ each 
other in elections criticise each o ~ er. 

So there is this climate of criticism 
from end to end, but there is no posi-
tive publirity. I would even suggest 
that a cheaper type of publicity litera-
ture might be restored to, and Mem-
bers of Parliament be taken into con-
fidence because after all we are all 
responsible for what the Government 
is doing. We want our electorate to 
understand what the Government has 
done. Would the Government there_ 
fore, look into this and do ~ need-
ful? 

Then I come to papers. I do not 
know whether the Government is 
having any close contact with news-
papers because they are a forum 
which make or mar the position of 
the country. Generally, everybody 
reads the morning papers. ·1 do not 
know whether the Government is 
trying to influence the trends of 
newspapers, not with a view to sup-
porting the Government because 
papers must remain a free trade. They 
cannot always be expected to support 
the Government. Editors must be 
absolutely independent. But even 
then a closer contact needs to be 
maintained. I see that advertise-
ments are the only source of Govern-
ment's contact with papers these days_ 
I do not know what the system of 
advertisement is. I would like the 
hon. Minister to explain to this House 
as to what the crih'ria applied in 
giving advertisements to papers, both 
vernacular and 'English. ar€'. Do they 
depend srrupulomly on the circula-
tion or do ~  depend just upon the 
approach only? I do not yet know 
that. Therefore I would like him to 
make an announcement of his policy 
so that people might know it. 

I do not know how far it is true 
but I am'-told that the PTI is no ... • 
facing a great crisis. Th!' PTI was 
API in the past which was taken over 
from the Reuters. Was it API? ~ n  

papers had combined and organised 
\hemselves into some sort of a society. 
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['hey took over the PTI. I am reli_ 
ably told that it is facing a financial 
crisis of the first order because it is 
nobody's concern. I understaild that 
the criteria for news agencies laid 
down by the Ministry were good. The 
Government had said that such 
an agency must be managed as 
a public trust or a registered society 
or a public limited company. PTI is 
none of them. I would suggest that 
there must be some type of a disci-
pline e'lforced on all these agencies. 
I am not for any monopoly agency 
of papers. There may be many 
agencies. It is quite all right. But 
these criteria must be strictly adheard 
to. PTI had rendered tremendous ser-
vice in the past. It is one agency of 
which We are proud. It caters both 
here and in foreign countries. If this 
agency is lost to the country, it would 
be a tremendous lOSS. I would, there-
fore appeal to the Minister to take 
into' account the position of the PTI 
and enforce their criterion No. II. 

Sbri C. R. Pattabhi Raman: The 
PTI has maintained a very hi'h re-
putation all over the world. 

Sbri Tyq1: That is what I have 
said. If this is lost, there is a great 
loss. Therefore, I submit that it must 
be organised as the Government have 
decided either as a trust or as a re-
,istered society. So, that, dley could 
run their business as independently 
as it was conceived in the beginninr. 
I will not take much of your time. I 
am sorry if I have caused annoyance 
to the House, particularly the Lady 
Members. by repeatin, those songs. 
But. I still pray and hope that some 
strict measures would be taken to 
improve the films in India, becaWJe it 
is ultimately the fllm which makes 
impression and creates a climate of· 
demoralisation in the country. 

Shri Goray: Sir, I am afraid I my 
not be able to give you any son,s as 
my hon friend has done, but I hope 
you will bear with me. 

In dealing with this Ministry, we 
are dealing with one of the most 
powerful media of mass orientation. 
Therefore. our criteria of judging 
whether the Ministry bas succeeded or 

failed must be a strict one. think 
\he criterion should lie whether the 
Ministry has succeeded in preparing 
the people for national integration and 
total development of the country on 
scientific and demoeratic lines. Before 
I start offering my criticism of this 
Ministry, let me give a complaint to 
the Minister for the very good work 
he has done so far as Indian music is 
concerned. I am a lover of music. I 
thought the time had come when 
classical music will be relegated to the 
background and all that would re-
main in India would be the film songs, 
some of whir:h were so very ably 
re~ n e  by my hon. friend Shri 
Tyagi. It is due to the persistent 
efforts of this Ministry that the tide 
has turned and now we find that 
classical music in India has come tl) 
its own. Great masters of Indian 
music, whether they come in from 
Karnatak or North India are constant-
lyon the air and because such masterq 
could be heard, a new taste in classi-
cal music has developed. 

Having said that, I would say that 
this Ministry which has such • 
tremendous influence on the masses, 
tries to approach the people through 
three main media. The ftrBt is the 
AlI India Radio, the other is the 111m 
or the cinema and the third is the 
Publications Division. So tar as the 
All India Radio Is concerned, I do not 
feel satisfied with the performance 
that it has given us. I do not say that 
there has been no attempt to improve 
the performance or programmes. But, 
somehow, J find that 80 tar, it baa 
not succeeded in coming up to the 
level ot the B.B.C. May be, they have 
more experience. But, I feel that the 
All India Radio has not succeeded in 
elltablishing close links between the 
listeners and those who direct the 
programmes or prodUce them. May 
be. it would be possibl(' it the All 
India Radio had more of their ~ 1  

going about dillcovering hidden 
en .~  trying to understand the reac-

tions of the people and seeing to It 
that it truly reflects the mind of the 
people and the various happenings In 
the country. I think that the A.l.R 
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has failed to refiect the events in the 
country and the moods in the country. 
Unfortunately, as my hon. friend here 
just now said, the All India Radio, 
so far as news is concerned has un-
necessarily got teo much involved 
with the government machine. There 
is a complaint, and I think it if.; a very 
right complaint that the ruling party 
gets a lion's share. I am not saying 
that it should not get a major share 
of the propaganda time allotted, but 
it need not get a lion's share every 
time. It should not appQar as if the 
Congress party owns the A.I.R. 

Sbri Tyari: There is no party in 
this. 
Sbri Goray: I would like to say that 
if you scan the news, you will find 
that whenever there is a Congress 
function like the All India Congress 
session at Bubaneswar or even the 
A.I.C.C. meeting at Raipur, we are 
just fiooded with news on behalf of 
the Congress, in favour of the 
Congress. I would like to know how 
many of the correspondents on behalf 
of the A.I.R. go to such places, what 
is the coverage, and how much money 
is spent on such sessions, and what is 
the attention paid to the functions or 
sessions of other parties in India. I 
think that in this respect, there is 
room for improvement and the A.I.R. 
should appear as if it was doing 
justice to all the parties. 

So far as elections are concerned, 
I would like to say-the elections are 
coming next ~ r  the All India 
Radio should see to it that proper 
representation is given to all the poU-
tical parties so far as political propa-
ganda or election propaganda is con-
cerned. I think I can illustrate what 
I have been saying by a few instan-
ces. The failure of the A.I.R. to keep 
in close touch with the events can be 
illustrated by what was happening in 
my own State, for instance, before 
bifurcation, and what was happening 
in Assam. The moods of the people, 
the growing resentment-that sort of 
thing ought to be reflected. The 
Government and th(' country must 
know what is happening, they should 

not be overtaken by events. They 
should know how the mood of the 
people is changing. It may be that 
the A.I.R. has nO net work of its own 
by which it can collect news, contact 
the people and reflect the mass mind.. 
Because of this failure, you find that 
we are taken by surprise and we fiDd 
that events happen about which we 
had known nothing at all. I suppose 
that some of this is inevitable because, 
so far as collection of news is con-
cerned, the A.I.R. depends or! a news 
agency like the P.T.!. 
About the P.T.!., my hon. friend 
Shri Tyagi said something. He said 
that they are almost on the verge of 
a financial crisis. I think the fact is 
altogether otherwise. I would only 
refer Shri Tyagi to the findings of the 
Adjudicator in a recent adjudication 
where he has said that the P.T.I. hu 
enough financial resources to meet all 
the requirements. In the light of 
that, they had reco ~ e  certain 
wages and all that about which ~ 

Board of directors differed and now 
they have preferred an appeal to the 
Supreme Court. About the capacity 
of the P.T.I., Shri Tyagi should not 
be under any illusion. They are not 
facing any financial crisis. On the 
contrary, I should say that one of the 
main contributors to the P.T.t, 
namely, the Government should 
exercise more influence on the P.T.I. 
and its affairs. Ever since the Press 
Commission was appointed, we find 
that the relations between the 
management and the employees are 
very unhappy. They are full of 
tensions. There is so much of dissatis-
faction and I wish it were possible for 
the Minister in charge of the Ministry 
to bring his good influence to bear 
upon the affairs of the P.T.! and see 
to it that this agency, which is one 
of the biggest news agencies and a 
foremost news agency and almost a 
monopoly, is managed in such a way 
that the relations between the em-
ployees and the managing Board aN 
Of the happiest type. 

When the Press Commission's 
report was pUblished, they had 
sU4liested that it should be turned 
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mto a trust. Somehow, that has not 
been possible. It may be that 
Government thad their own difficul-
ties; 1 do not know. But I do not 
know what difficulty is there in 
persuading the PI'I to have on the 
board of directors one of the repre-
sentatives of U1e employees, and why 
it should not be possible for them to 
have mutual consultations at all 
levels. That is not happening. 1 
would say that this should be one 
of the. news agencies where 
there should be participation 
of labour or participation of 
employees at all levels, because all 
the correspondents are very intelli-
gent people. The board have not to 
deal with . r2.~e or unskilled mass 
of workers, but with intelhgent 
people. You have seen how everybody 
has praised the fact U1at P.T.!. is 
giving us the best of service. If that 
is so, it is all due to their corres-
pondents and very able corres-
pondents at that. If the corres-
pondents are educated and intelligent, 
I do not know why the board of 
management should refuse them 
admission on the managing board. 

When we are saying that we want 
more news agencies, I would like to 
know why it has not been possible for 
the Ministry to give more help to a 
news agency like Hindustan Samachar 
It is a co-operative eifort, and at the 
head of this eifort, we find an emiaent 
person like Shri Diwakar. I have a 
suspicion that this is being denied to 
the Hind Samachar because the 
Ministry suspects that the people who 
are the props of this belong to a 
different political persuation. That 
may possibly be one of the reasons. 
But when a man like Shri Diwakar 
is at the head, I do not know what 
objection there should be in giving 
them the necessary permission and 
the necessary facili ties. I would 
certainly stress the necessity of hav-
ing an alternative news agency in 
India so that there should be a com-
petition in news service, and those 
people who feel that they are being 
neglected by the PI'I and also by the 
Am can feel that there is some otheT 
n(,W5 agency to which they can go. 

Regarding AIR, I would say that AIR 
does not rise to the occasion many a 

~. ~ or instance, take the case of 
Chine3t: aggression. I do not know 
what AIR is doing in this rep"d. 
There was recently the report of our 
team. So many times that the Prime 
Minister had said this or thal. But 
what has AIR done to put across this 
idea oi aggression to the people of 
India as a whole and to let the people 
of India know what sort of border we 
have got, and what sort of border WE' 
have got to defend? What we are doing 
about it? And how it becomes the 
primary duty of every 1nd6an to risE' 
to ',IIe occasion and accept this chal-
lenge'! 

As I said this is one of the most 
powafu; media for influencing the 
people, but when I look at the broad-
casts of AIR, they seem to be liKe 
milk-aDd-water broadcasts probably 
ec ~e Panchsheet seems to h",vt 
affected it. In India, the DUllS mind to 
a great extent depends on what tl.ey 
hear. Many of them cannot read. In 
fact, you will find that all the Indian 
civilisation has seeped down to the 
common man through his hearing. He 
has hea:-d so many things; he has 
heard the sages and the sain1.Q, the 
singers lind the bards and so on, and 
that is how the Indian mind has been 
evolved. Therefore, uu. particular 
medium of instruction and orientation 
should ce paid more attention to by 
AIR. I think AIR is losing a very 
gold"n opportunity. It is a challenge 
to cur nationalism. Just see wt:at 

~ne  when the Chinese had been 
fal!:ply claiming that they had con-
quert!d the Sagarmatha though ~ 'Wu 
stated that neither could they ap-
proach nor could they conquer 

• the Sagarmatha at that time. Eve'1-
body "'ho has any experience or 
mountaineering has said that in ~ 

weather, it was impossible for any-
body to have ,one there. But t.'e 
Chines<- went about say.ing that thC'y 
had "onquered it. and they said that 
the Chmese were the first ;;::,·p!e 
who had done that thine even under 
suc;' ~r erse weather conditiOl1l. But 
look at what we did. Our people 
braved all the storms and they went 
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up. This was the fir'!t Indian team 
that lwei gone there. And what boost 
d.id AlH give them? They only men-
tIoned that this or that happened, and 
thE'Y had to come back and all that. 
I am citing these instances jus', to 
o ~  out that in regard to the 
Chinese aggression or in regard to the 
atlenlpt to conquer Sagarmathu, AIR 
was not put to its fullest use. I want 
that the AIR must rise to the occasion 
and must be able to discharge the 
respe;nsibilities which are thrown 
up. 

I do not agree with Shri Tyagi 
whel. he says that the entire reoricn-
tatioll of the peole and the moral 
regeneration of the people ean be 
bro'lght about by AIR. I S . ~ that 
is throwing too much responsibility on 
AIR. If the whole Government 
change their attitude, then AIR also 
can change, but AIR alone will not 
be in a position to change the whole 
pict.ure of the country if Government 
go un III their own way. But, there 
are certain other things AIR can do. 
Now, I come to the Films Division. 

Mr. Deputy-Speaker: The hon. 
Member should now try to conclude. 

Shri Goray: I would request you to 
give me at least as much time as Shri 
Tyagi took. 

Mr. Deputy-Speaker: I have been 
ringing the bell after fifteen minutes 
for every Member, and as regards 
whatever has been snatched from me 
forcibly, the hon. Member also can 
do that. 

Shrl Goray: I do not ~ree with 
Tyag: on this question of whttt is 
vulgar and what is not vulgar, 
because this question has been ' 
there from times immemorial. 
Jw;! as he has quoted something. I 
can also quote right from the classical 
Sanskrit dramas and poetry, and I 
~  there will not be many peC'-
pIc hne who would be in a position 
to hear them without getting perturb. 
('n. I cio not want to dwell on that 
point, but I say that the only way of 
doing away with this thing or taming 
this thing is to give our people good 

filmR, good literature and good bo(.ks. 
You Jmi cannot wish these bad ll;C-

r~s away. That is not p'lssible. 
Whrn r.cople see something good. they 
appreciate it. I have no doubt about 
it. Ff'r instance, in my State, we have 
got (,rtain films like Tukaram and 
Gya'tt:.>war. I have found that 
Tttkul (1m ran for a whole ye1r anj 
per);aps more. So, it is no use sa)'It1& 
that this is a particularly bad film and, 
thcrd(Jl c, people should not see il, :md 
the censors must put their SCIS3r,r.5 to 
it. "1'nat is not going to happen. Of 
r~e it may help to a certain extcn:. 
I war1 tliat the censors should ~ very 
wide awake; there is no question about 
that. Bu\, .after their having done 
that, I do not see any reason why-the 
film should be classified into 'U' and 
'A'. 'rhere is no sense in saying that 
certain films are for adults only and 
so "n. You know, Sir, what happens 
when the films are classified ln this 
way. When a film is advertised as 
e n~ for adults only, it gives almost 

<l warning to the people that there is 
something luscious in that, and, there-
fore, the people flock, and they think 
that this is a fUm which e er o~  

mwt see. Therefore I suppose that 
this se rl of label instead of hindering 
them actually helps. 

I would suggest that once you s~ er  

a film, you must do away with e~e 

llll-els 'J!'or universal elChibitior.', 'For 
adults only' and so on. That i3 not 
goIng to help. 

Here, the other point that I want to 
say is this. Why do you not encou' 
rage per. pie like Shri Satyajit Roy or 
Shri Shanta Ram or anybody else. I 
am n ... ~  saying that this particular mal'} 
or that particular man should be 
helpeu; but once you know that a 
particular man brings out one of the 
best films possible, you must give him 
enough funds, you must giVe hiM 
Rs. 10 lakhs or Rs. 50 lakhs Or what-
t'ver is required, and then you wPl 
see that he will be able to give some 
alternative to the country. Unless you 
give an alternative to the people. yOIl 
are not going to achieve anything. 1 



Demands CHAITRA 1, 1883 (SAKA, jor Grants 6600 

do not agree that simply by stren,-
thening the censor board or doing 
something of that kind, you can WIsh 
away bad films. 

Sbri Tya,l: Childern's films are 
very good, and they can indulge in 
them. 

Shri Goray: I am coming to them. 
So far as the Films Division lS con· 
c('rne:ll, I must congratulate them on 
some ~  the best documentaries that 
they have produced. 

lS'59 hrs. 

[SURI JAGANATHA RAo in the Chair] 

For instanc ... , there is the Kanyra 
Vallell paintings on Krishna and 
Radha theme. I suppose this is one 
of ~ most outstanding films any-
where in the world. Again, take thp. 
film Oil Khajuraho, Periyar etc.; these 
llI'e ~o e of the best documentarie!. 
and one is really delighted to seC! slIch 
productions. I had written to the 
Mimster saying that I would be very 
happy if more of this stuff would be 
forthcoming. Let him do that. Let 
him give US more and more >f these 
ftlmi which will bring to the people of 
India from all comers of this coun-
try that unity which is underlying our 
life and flowing in our life and which 
has bEen there tor centuries together, 
nght from Mohenjo Daro ttl the latest 
events. Let him have a programme 
whiCh will show the kaleidoscope of 
India throughout the .enturies. 

16 bra. 

I would say One thing more. Now 
~ India has launched itself on the 

technological era,why should We not 
have documentaries which carry to 
the common man these new tech-' 
niques? These can be documented and 
these things can be shown to him. If 
we have documentaries showing how 
to run a lathe, what is a molcr 
machine or the machine of an aero-
plane-all those things-it will be 
easv for him to grasp the new tech-
n ~es. If We show these docu-
mentaries in the factories and schools, 
they will make our workers and 
cl-Jldcrn machine-minded and teehni-

que-mmded. I do not know why films 
should not be shown by Government 
at their own cost to the peasants 'lS 
to how best to cultivate paddy-· the 
.JapanesE: method of cultivation, fo:' 
example-or how best to grow sugar-
cane or practise horticulture. 

Dr. Kesk:u: Some of it is being done. 

Shri Goray: If that is so, it is very 
good. I wish that they do much more. 
All ~ must be donc through the 
medllAm of either Hindi or the regional 
language I find so much literature is 
beinlZ published in Engllsh. I have 
,een my own State bringing out some 
litera lure on agriculture. .  . 

Dr. Keskar: That ~ not trm' regard-
ing documentarlCS, ~c se we pr'J-
duce them in all the r{'giol1lll 
languages. 

Shrl Garay: I am talking of publi-
cations. When you are addressing the 
peasant, why do you bring out those 
books or magazines in English? They 
are just wasted. 

Till' last point is about ftIms for 
children and books for children, 

Slui Ty .... : They are very gOOd. 

Shri Oora1: The chlldern's market 
is being completely flooded by boolu 
coming from America and RUSSia. In 
my State, publishers are complaining 
that it is impossible for them to com-
pet',! with books comine from ltullill 
because they are being sold dead 
cheaJ;, if not given gratis. Here I 
suppcse the main responsibility is 
that of the various Education depart-
ments in the States and the Education 
Ministry here and also the Information 
and Broadcasting Ministry here. You 
must give to children good er r~ 

You must give them healthy lite!'3' 
ture, plenty vI pictures, plenty or 
songs, on good paper with good print-
ing. All that milK! be done and they 
must be provided very cheap. Other-
wise, they arc bound to go to ~ 

American n ~~ and then th(:y 
go on shouting like cowboyt; and 
dresSing like them with a pistol in 
hand, thinking of murder and cutting 
each other's throat. I dislike it. 1 
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have seen in my friends' houses boys 
wearing cowboy's uniform and roam-
ing about with a false pistols in their 
!lUnd. I asked, why do they do it? 
The father and mother say that there 
is nothing else than can be given. The 
o ~ see their comrades doing like 
that. So they also do it. 

Therefore, I am saying that if you 
really want to build up a good future 
generation, you must catch them 
YOUJlg, and by catching them young 
and giving them the best type of men-
ta] food-only by doing that-you can 

~ up a good generation. 

As rl'gards cartoons, what has been 
dun!:'? Nothing. It is such a good 
medium that everybody, all children. 
even old people, enjoy it. In cartoons 
India is nowhere. We have not even 
mllde fj start. There are some bad 

r~ooos here and there which we 
dare not exhibit. Look at the cartoons 
be:!lg produced in America by Walt 
Disney. I knaw that you cannot create 
a Walt Disney overnight. But ther:! 
fire very intelligent young people, 
artists, whom you must encourage 

Therefore, I say that so Iar as 
children are concerned, the Informa-
tion and Broadcasting Ministry can do 
a lGt. I hope that the n s ~r will 
t:lK.e alI these suggestions I have marle 
into account and start forthwith, not 
delay matters, so that this flood of 
American and Russian literatcre can 
be COUll teredo 

Sbri C. R. Pattabbl Raman: There 
~ Shankar's Weekly. There is Lax-
man. 

Sbri Goray: There are so many 
people. If you approach them in the 
r:ght spirit. I have no doubt they can 
produce cartoons as good as Disney's 
cartoons. The question is of finance. 
initiativr. and of contactini the right 
pr:-ople. I hope the Ministry win suc-
('('eel in this. 

lifT ~~ ~ ~  

~~ ~~n ~~~ 

rt; ~ r  it ;;ft lfi1T ~~ r if; ~ -00 
;pft ~ ~ ~1 1~ 1 ",<if ~  11' 

~ r~ m;; if; ~~ ~T ~ 

~ I 

~ ~ ~ Jlr-iof\1i ~T1  ~ ~ 

~ if; ~ ~ rrR ~~ f<1i ~~ ~~ 
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~ r if f1;{ij-C1frt rn ~ ~ ~T flft 
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~~  

~~ .  m(-f ~ ~ T ~ ~r  ifi111T it 

~ ~  ~ ~~ I 

~~. r ~ ~ if. ~ r it 
;ofr rJ;1fi !:fN111 ~ qq-l ~ 'i8CiT ~ 1l 
it ~ ~ f'li ~ if,m ~T 'l<: ~ 'l;flT 
-:am ~ ~ ~T ~ ~  'f.T'f.T 

~T ~ ~ T ~ I ~1 T a7f.: ~ 'm"f 
~ ~T ~ ~T ifiT \iff ~  >irA111 ~T rT 

~ 'lft ilgff ~ ~ 'l;fR ;;fr;fi ~ ~r 

~ fif,llT ~ I wr ~ fqfq<i mmT 
"fiT W11f ~ ~~ fif, ~ ~  ~rr 

~ ~ ~1  ~ ~ r ~ lIfR 

~~ ~ ~~~~~  
f<{m ~~  <f,T m-11f ~ iil"RfT ~ 
"m ~ ~ ~ ,.m: ~ ~ 'l<: ~ 

~~ t.mr \jfT ~ ~ I W sr~ ~ 

~ ifi '9Il ~ iRtT ~ ~ ~ iffiT, ~ 
~ 'ift, bT'rt rn ~ ~ it ~T T 

~ m ~~ ~ ~~T 'tWt) ifiT 
~~ ~ i5I'rnl ~ I ~ ~ ~T 

~ ~~~~~~ or~T 

~~~~ ~~ 

~ r  qm ~ ~ I ~~  ifiTt ~ 

~ t ~ ~  ~ mlft rJ;ifi itm 
~~ c ~ !:tlfi ~~ ;;,fur ~ fm flfi ~ 
m ~ m'1T lIfR er~  "3'1' 
~ T~ ~~ ~ ~ 

~ ~~~~ ~ ~  

::;r;:rnT ~ If,"tq'ffi ~ ~ I ~ ~ 

mm!:tlli ~  \iffm ~ lIT ~1  ~  

lfTHfl1 ~ ~ flfi ~  ~ 'fU ~nT , 

~ ~ lIfR m::;r f\;fCAT ~ 
"3'q1fm ~  W ~ m 1fi11ro '30Tl1T 

;;rr 'W ~ ~~ :jtrm ~r :a'OJl.lT \ifT 

~~  

~ ~ <mr lliT m ~~T ~ f\i ~r  

~~~~ ~ ~  

~ 'tiT -smmr 'lft ~ ~ I '>rR 

~ rr MT ~ ~ ~ ~ ~ rrn 

ifmfT '-fT, ~ ~~ ~.~ ~ ~ ~ ~rn  

mT ctt ~ if l'ft?if if 'J!"T ~T ~ I 
~~  ~ lilT lfifi ~ ~  ~~ 

~ 1~ ~~ Ifo lJi<r ~ flli 'Alf<:: 9;I"A" ~ 

tfs<it ~  ~ it "ffl ~ ~ ~ ~  

~  it ~ l.fiTlfi if,t lfTq it: ~ 

i;r ~  ~ r ~ T 'iTr q<: 1firfiT 9;l'Qr 
~  q-h: ~~  ~. ~ T fifo ~ ~T 

~T ~~ il<:'r. ~  ~T qii, "fGrlf I 

!:till q-Tr <mr s ~ ~~ it <a: ~ fifo' 
'J;(R ~ T ~T ~ ~  n:ilI «rr 
~  ~ crn ~ r <tT m: '-fr I 

~ ~ n T  ~T 'liT lff qTr 1!"fPi· 
llA ~ ~ ~  lIg ~ nn~ ~ T 

lJlIT ~ W\;fT ~ ~ \jfT t:;m4 liT 
~~ ~ ~~T ~ q-rr n ~  

~~  ~ ~ ~  ~ ~~ ~r.r 1 

if ~~ t I ~T "llTQllft ~ ~ q-Tr 
~ ~ ~ ~  ~ ~~ ~1 ~ T 

GffifT ~  ~ ~ if: ~ ~  ~ T

t:tfrnt ~ ~ T".j ~ ~ I ltlJ q'q'Jf it 
~ ~~ ~ q-)'l: ~  'lOT ri'lT 
~  ~ 1 ~T  ~  ~c .  q lTffi ~ 

~ ~ I ~ <mf ~ Jflfll' q-')1: >IT 
~  r ~  qrcrT ~ :JfOf ~  \'fFr 

~ ~ ~  <mf If\i sr"W: Ifitit N"ffl 
~ ~ ~  ire it T~  "lllq-r.:j ifi1 Sf';,Il!i!;; 

~ ~~ ~ q-h: ~ ~ fifo ~~ mrTr 
"3«rn ~ I iPi' ~ ~ fit; ~ ~ 
::;rT fill ~ ~~ ~ ~ 'ucrcfT ~ ;r;; if.'T 
~~~ ~~ I ~ r ~ 

<tT <mf ~ fill ~ if: R;; m ~ f'li ~ 
~ srRfu;r. 'ijmq1 ~ ~ 'liT ~ 
CRl ~~  rn~~~~  - -
~ ~.n '9Ilf1f t:tlli ~ 1r T ~ 

;;mIT ~ ~ foro fit; ~ ~ ~ <tT ., 
~ ;r(f ~ ~ ~ ~r n ir. 
~ if ~ ;; ~ ~ srqr;r;:n 
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.r~ f"lf"rn'T ~ I ~T fu.;t;;i:T if ;l-

l:f5 ~r ~ T ~ fifi T~ 'it ~T if: 
n;fm ~ ~~ 'lff'q'11ff ~ ~ if 
'Tn: ~  ~ ~  if ~ ~~ 'T1<: 

~ ~r ~  ~ T~ if Tr ~ 

~ r r T 1  $.T ~ er~ ~  it T ~r  

ifimq ~ . r r~ ~ ~n  -~~ ~  <tiT 
'Trtfifif 1I'm ~ '3f'm ~ if.<: ~ rr ~  I 

'.q'1'i ~ ~  if: 'l'AWf' ~ ~r~ 
~1  q"i: oT{9' ~ r r ~rr 'l'rlm ~ 

~  .n ifiq.:qm lfi'il1 ~ ~ ~~ ctftf 
..r;nrrcr 'Trtfl ~ ~1 rr ~r  ~ 'it 
i'f rr ~ er ;r;:r r ~  ~ ;jfifrf if Ifi'T'I' 

~ r er~ <t; fl1;;r.:n ~ er~T ~T '3I'iI'A' 

,fr;;ri{ erA-<ir '1fT f;r<;rrrr ~ I ;l 

if) zrnt 'ft) ~ ~  iflfr.:: ~ fir. ~ rr 

~  ~  eft ~ r ~  'lit 1I't f!fi' lflIT 

'liT ~~T 1 ~ if lfT r~ it !fi'r'l' lfi-:i:r 
<fR ~ ~  q'RT it lfirl1 rn crr9T 
"fiT 'Tq!lfl 'q'fln; r~T6.  'TrR flr;:r;ft 

~r ~  i'frf!fi' ~ r T ~T 'lfTl'frqT 'ffr 'TNifi 
~ rnrn rr fl1i:T 'Tn: ~ ~~  ~ ~ I 

11') 'TN ~ ~ ~ ~ r~~ 

'n<Y ~ r. '3' if1f>'r n:'!i'! ik ~ IJ 0 qr 0 T1' 0 
~To if ~  ~~ lfinf 1ft ~ f"l1fT 

1 1~  cl q'iiT lfif '1fT lfinf rn ~ ~ 
~ lfi'r ~ lfi'nf rn ~ ;n1fJ.!' r~ 

~ Jr/lfi; if 'Trl'"3'rrifr ~  ~ 

~  ~ q'R ~rr  ~  erffi ~ ~ 

'f.'l1 ~~  I 4'-'m_'1T ~ flfi 1 ~ 11~~ 

~  IP: lfn: ~ ~ {tit ~~ ~ \'fIf", 
i'fl1il1' ~ ~ ~~ ~ ~  ~ 

ri\iJ'T ~ (f IR"m fifrlft 1 ~ ~~ 

~ 'T<RT ~~~ ~ r ~ .-1 q ~ q't1: 
is ~  ~T I 

.q ~ lfif,rrT ~ TT flf. 'RTfufl 
urm ~ 9'(V- ~~ . it. ~~ if 
oft 'TR ~ n ~ ~~  ifinf 

<R ~T~  1~ If."=!'T it: eT~ it ;it 
er~ !ilTPr '1'4 ~ V'T ~T ~ 1{i; ~T err 

<frt m :q'<i -:r.r ~T I :J,"tif ir f.1fT1: 
~~ ir ~~c ~ ,rif i'fo( if ~ T 'f."ffifirU 

'fiT '3'ct!lfr ilT;r <ilft qr 'T1<: ~ T 1:f1Tof 

~1 ~ lff qr I ~ er~ ;f(l:T'q If.r 
~  ~ fifi ~  ",rl1 "fiT r~T ~  

~ n ~ lfir ~rr ~s TT'I'r m'T1l'rr 

. n~ ~ W ~ 'Tn: q-'fJM''fr 
~ flt: ~ ~ ~~ if ~ flfi 1n~ ;r T~ 

~  'Tf\rIfi '3''.iI'fu' .~ 9'T ~ ~ sr.rrrr"!T 

~r  ~ rT ~ ~ r~ r~ ~ r ~ 

ijfT ~ ~T~ ~ ~T r rftli ~~ T~~ q)ir.f 

~ ~ .rn if ~ lfir ~  ~  '"' 

~ ~rr~ fir. on: ;rrrorr If.T 1 ~rr 

~ T 'iT er~ ;;r<nltifll'cft ir ~  (tcft ~ 
~ ~ ~ ~ lfm if ~~ ~r  ~ ~~~  

~ r "'t ~ ~~  '1"9 Jf'Tlf ~ 
Jr'I'r fu<fi1l'rr ~ro ~ er~er rn ~r 
~  ~ ~ rT ~ ~ rq ~r  ~ 

q'l<. ~4 r ~  if;:J1[F.rr flR''fT 

T ~ I 

'T oft If'!' ~~ rnrr ~ ~  ~ if 

~ ~  fltilfT rnfT '"' fir. qro ,!To ~o 
!fft ~r iI'f.:r ~ r  ~ ~~ flf; J'l'ft 
~ ~T~ T ~~~r ~ 

~  ~ JrT ~ {t ~ . ~ t fir. qpr 
~ ~ ~ ~~ ~ ~~ fJr"fift 
~ qI\'7: ~ . r (Toft o~ "3'.:r;ft 

'q'QT ;rtf ~ I qr 0 it 0 'TIT 0 ~ ~  

~ t m:t f,.: ~ lift ~r r T ir ~ 

~ ~~  ~ '1fT If;rtT ~r lift ~ I 
¥lfi-r q.-~ ~ fir. 'fT1I' ~r  ~  ~~ 

T~ {q . ~1  ~ ~ r~ 'llm 

~ ~ I ~o O!To 'TITo T~ r i'ft:f/lf 

~ r ~ ;;frIii 'ffr fll'''fofr 1lfTT'" -Hir 
flf""rrT ~~ q' 'fif i: 7,"!f.1T ~ I p:rf"'f.r 
0:,,) qfifqJr ;f.t Wit if rtf'rT ;piTt ~ 
1I'.;n;:ti if ~1 1.  ~~ <f.t >iii: r"f ~ IPl 

. ~ q It*" 'l'i{ml" :it . ~ TT flr, "11ri: 

m "-i!: 'ffrf -r('V'I' 1f.{1f T~ I 
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Shri ADSar Harvanal: In a parlia-
mentary democracy, the composition 
of the Cabinet should have certain 
traditions, but unfortunately, in our 
country in spite of the ten years of 
parliamentary democracy, we have 
not been able to develop very healthy 
traditions. It was in the days of Mau-
lana Azad that the Ministry of Educa-
tIon was a full-fledged Ministry repre-
sented on the Cabinet. It was in the 
days of Rajkumari Arndt Kaur that 
the same was the position with the 
Health Ministry. But when these Mi-
nistries were transferred to more 
junior people politically, the Ministries 
were also downgraded. 

I feel that the Mini.>try of Informa-
tion and Broadcasting is the most im-
portant Ministry. On the one side. this 
Ministry has the task to reach the 
warmth and glow of freedom to the 

people of the country and on the 
other to reach the hopes and aspira-
tion, I hOPe and trust that our great 
Prime Minister will consider the claim 
of this Mini.;;try to be upgraded to the 
status of Cabinet Ministry. 

As I pointed out last year, unfortu-
nately the Ministry of Information and 
Broadcasting is not merely the Minis-
try of Information and Broadcasting, 
but it is the Ministry of Dup'iicatio:l 
and Boardcasting, because we find 
that this Ministry has almost every 
conceivable media of publicity and 
information. It has the Press Infor-
mation Bureau, the Publications Divi-
sion, the All-India Radio, a hwge 
orgapisation for audio-visual publicity. 
But in spite of all this, we find that 
(very n ~ r  has a desire to have an 
organisation of its own. The Com-
merce Ministry has got its own 
Organisation of publicity. The Ministrv 
of FOOd has a developing and ever-
growing organisation of publicity and 
publications. The Ministry of External 
Affairs is the worst sufferer in this 
thing. They have a huge organisa-
tion known as the External Publicity 
Organisation. We find that lot of 
money is being spent by the variou! 
Ministries on their Own organisatioOl. 
We want the Minister of Information 
and Broadcasting to take this House 
into confidence and tell whether .it is 
the reluctance of these 'Ministries to 
hand over their publicity organisations 
to the Ministry of Information and 
Broadcasting Or whether it is the 
failure of this Ministry to persuade 
the other Ministries to hand over their 
orgailisations to this Ministry whicb 
i!o re ... ponsible for this. 

Sbri Braj Raj Singh (Firozabad): 
Both are there. 

8hri Ansar BarvanI: Some friends 
haVe referred to the important ques-
tion of national integration on the ftoor 
of the House. I have been shocked at 
all that has happened in Assam. Re-
cently I viSited Jabalpur, S r~ 
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Damob and other places and the inci-
dents that happened there have com-
pletely disilllusioned us. I feel that 
much can be done by this Ministry in 
this field. I am one of the greatest 
supporters of the freedom of the Press. 
I am the last man to say that the 
Government should interfere with the 
freedom of the Press, but certainly I 
say they should interefer with the 
licence of the Press. I find that the 
communal Press in this country is not 
being treated in the way in which 14 
should be treated. I can assure the 
hon. Minister that if he comes forward 
with some legislation which gives 
much more power than what has 
been given today to the Registrar of 
the Press, to suppress the communal 
Press, this House will support him 
unanimously. We should enact some 
legislation so that the e ~s r r of 
Press could have the authority to 
withdraw licence and order closure of 
the press which creates bitter hatred 
between these two communities. 

Then I feel that the various media 
of. the Ministry of Information and 
~ro c s n  should be more vigilant 
m creatin·g conditions for national 
integration. HCTe I will refer to one 
incident that happened only yesterday. 
Yesterday, Our RaUway Minister had 
organised a function for Id celebra-
tions, and our great President was also 
kind enough to attend that function. 
The function had great pubUcity value 
Dot only .in India but abroad, in various 
neighbouring countries, where thou-
sands of Muslims feel that the MUI-
lims of this country are being well 
looked after and they are equal part-
ners in this democracy. I tried to con-
tact the Prinoipal Information Officer. 
Unfortunately, I could not contact 
him, because he was busy in lOme 
eonference. I tried to contact lOme 
Wormation Officers, ana the moment 
they came to know that the President 
it ('oming there, they just shirked the 
responsibility, saying that the Presi-
dent's Secretariat will do the pubUcity 
for it and, therefore, it is none of their 
responsibility. I hope and trust that In 
future such occasions will be taken 
advantage of and given much more 

publicity, for I find the press was COlD_ 
pletely blank about the function which 
took plaCe yesterday at the residence 
of the Railway Minister. 

Now I come to the All India Radio. 
In the past, I have been a critic of the 
All .Indid Radio. Today I say that 
durmg the last one or two years the 
All India Radio has considerably im-
proved. It has ,given up its p;obia, its 
great desire, to inflict classical Itlusir. 
on us. Vividh Bharati is a popular 
programme and it has earneJ praise 
from every nook and corner of this 
country. I am also grateful to the 
Minister of Information and Broadcast-
ing that he has realised that Urdu was 
being completely neglected by the All 
India Radio. The programme of Urdu 
Majlls as acquired great popularity 
among the people of !ihis country. I 
hope and trust that the hon. Minister 
will take this House into confidence 
about the popularity of Urdu Majlis 
of the All India Radio, and, in view 
of its popularity, extend it, so that this 
beautiful language. of ours, wtuch is 
the common heritage of the people liv-
ing in North India, and certain parts 
of the South, will get its due place in 
the programme of the All India Radio. 

Much has been said about the publl-
city of our Fiv. Year Plans. I willh I 
could congratulate the Ministry l'ln 
their achievements in regard to their 
publicity of the Five Year Plans. Two 
Plans have passed and we are on the 
1Itreshhold of the Third Five Year 
Plan. But I am sure that every hon. 
Mem'ber of this House will bear me 
witness that our people till now have 
n?t been made plan-conscious. In fact, 
certain people know much more aboUt 
the various Plans that were launched 
by Joseph Stalin In Soviet Rus;la or 
the plans that were launched In China 
than about Our own Plan.'!, and that 
is so even among the educated cl ..... 
here. That shows a very sorry state 
of aftain and I hope more vigilant 
steJ)s will be taken, and more efforts 
will be made, to popularise the Plan 
and to make the people Plan-minde4. 
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Something has been said about our 
advertising policy. I do not agree 
with certain frjends of ours that our 
Ministry shows political considerations 
in the matter of distributing adverti-
sements. Our Ministry has Ibeen very 
fair, as far as the distribution ot ad-
vertisug is concerned, to the various 
newspapers in this country, irrespec-
tive of their colour, irrespective of 
their opinion, and for that the Minis-
try deserves OUr congratulations. But, 
at the same time, I feel that while we 
have got a huge organisation called 
tbe Advertising Division, it is not func-
tioning in the way in which it should. 
In spite of the tact we have full-fleg-
ged machinery of media men, artists, 
lay-out men and all the paraphernalia 
that is necessary for any advertising 
agency, we still depend on outside ad-
vertising agencies. It is a sheer waste 
of money of the Government and the 
people of this country that we employ 
certain advertising agencies, including 
certain foreign-owned agencies, for 
service. And what do they do? They 
release Our fully-prepared, our fully 
laid-out advertisements and in lieu of 
that they get commission from the 
Government and the press. There-
fore, I appeal to the Minister, in future 
at least, to issue these er se~ 

ments directly and not to utilize the 
sffl"Vices of advertising agencies, espe-
cially the. foreign-advertising agencies. 

I congratulate the Films Division of 
the Government of India. As my hon. 
friend, Shri Goray, in the Opposition 
and many other hon. friends said, some 
of the finest documentaries have been 
, prepared by this Division. The officers 
and workers of this Division deserve 
the congratulations Of Parliament and 
the people of India. But at the smile 
time I feel that the scope of work of 
the Films Division should be expand-
ed. At present it is producing only 
documentaries. Certain full length 
films should also be produced by this 
organisation. 

I know that we have established a 
Film Finance Corporation which will 
help those film producers who feel shy 

of financing films which can be 
healthy according to a few of my bOD. 
friends, like Shri Tyagi and otbers. I 
think the emergence of this Corpora-
tion will help improve the standards 
of our films. I hope and trust that the 
Corporation will get more monetary 
help from the Government and from 
the various organisations. 

Much has been said about the PTI ; 
and the monopoly of news agencies. It 
is time that we realise that this mono-
poly of news agencies should come to 
an end. It is a wrong jdea that PTI 
has been running in loss. Who owns 
PTI today? It is, in fact, owned by 
some of the press barons here who 
control the chains of newspapers, 
Many years ago We had set up a Press 
Commission. It came out with a beau_ 
tiful report. Although all its recom-
mendations were not sufficient to figbt 
the monopoly press, I think,.if most 
of its recommendations would have 
been strictly and forcibly imposed by 
the Government of India and the Mi_ 
nistry of Information and Broadcast-
ing, to a freat extent the monopoly 
press could have been curbed. Even 
in the Conservative Government of 
Macmillan we see that they are takin, 
cognisance of the monopoly of press, 
but we feel either helpless or we are 
influenced by the press barons of this 
country that we are not taking the 
drastic steps to curb the monopoly of 
press. I hope and trust that the hon. 
Minister of Information and Broadcast-
ing who in the past has been quite 
helpful in helping the working journa-
lists and in bringing up the standard 
of our journalism will see that this 
monopOly is shaken and that in future 
there small papers emerge because' 
unless small papers emerge, the future 
of Parliamentary democracy in this 
country is doomed. 

One word about OUT publications and 
I have done. Our Publication Division 
has been producing very good litera-
ture, in some cases a very useful one. 
But it still needs sOme development. 
Insteoad of bringing out some prestige 
publications, goOd albums and good 
photographic things, I hope and trust 
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that as has been suggested it will 
come out with readable, popular, 
small brochures which may reach the 
people sO that the people may get the . 
warmth and glow of freedom. 

With these words I congratulate the 
hon. Minister and support the De-
mands. 

Mr. Chairman: I have an announce-
ment to make. There are 38 selected 
cut motions relating to the Demands 
under the Ministry of Information and 
Broadcasting which the hon. Members 
may move subject to their being other-
wise admissible:-

Need to call aU correspondents 
representing Indian langlWges to Press 
briefings and conferences 

Shri M. B. Thakore: I beg to move: 

''That the Demand under the head 
Ministry of Information and Broad-
casting be reduced by Rs. 100." (389) 

Arbitrary appointments in Production 
Cadre without reference to U.P.S.C. 

Shri Tangamani: I beg to move: 
"That the Demand under the head 

Ministry of Information and Broad-
casting be reduced by Rs. 100." (979) 

Methods of transfer8 and promotIOns 
of Programme OtJicer8 

Shri Tangamani: I beg to move: 

''That the Demand wlder the head 
Ministry of Information and Broad-
casting be reduced by Rs. 100." (980) 

Need fCY." greater encouragement to fea-
ture films in Tamil and Telugu 

Shri Tangamani: I beg to move: 
''That the Demand under the head 

Ministry of Information and Broad-
casting be reduced by Rs. 100." (981) 

Need to set up T. V. units in 
Madras, Bombay and Calcutta during 
Third Plan period 

Shri Tangamani: I beg to move: 
'-rhat the Demand under the head 

Ministry of Information and Broad-
casting be reduced by Rs. 100." 
(gB2). 

Delall in opening broadcasting Station 
at Madurai 

Shri Tanramanl: I beg to move: 

"That the Demand under the head 
Ministry of Information and Broad-
C'asting be reduced by Rs. 100." 
(983) 

Need to improve :./he articles in "Mllrch 
of T.ndia" 

Shri Tangamanl: J beg to moVe: 

"That the Demand undetl the bead 
Ministry of Information and Broad-
casting be reduced by Rs. 100." (8M) 

Need to utilise proper talents for con. 
tribution to "March of India" 

Shri Tanramanl: I beg to moTe: 

"That the Demand under the head 
Ministry of Information and 
Broadcasting be reduced by Ra. 
100." (985) 

Need to upgrade scales of pay of lIIn-
guage sub-editors of Al.R. 

Shri TaD,aman1: I beg to move: 

''That the Demand under the head 
Ministry of Information and Broad-
casting be reduced by Rs. 100." 
(986). 

Need to intergrate the staff art/.lt. of 
A. 1. R. with the Department bll IIbo-

lishing contract baN 

Shri Tangamani: I beg to move: 

'-rhat the Demand under the head 
Ministry of Information and Broad-
casting be Tl-dUCed by Rs. 100." (98'1) 

Need to include all announcer. '" 
A.1.R. into the Departmental Clldre 

Sbri Tan,amanJ: I beg to move: 

"That the Demand under the 
head Ministry of Information anel 
Broadcasting be reduced by 
Rs. 100." (988) 

Dt&crimination in the matter of gtu.., 
advertisements to netDtpa,er. 

Sbrl 1'aDpmaal: I beg to mDft: 

''That the Demand under the 
head Ministry fIf Information and 
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Broadcasting be reduced by 
Rs. 100." (989) 

Failure to give advertisements to all 
recognised Tamil dailies 

Sbri Tangamani: I beg to move: 

"That the Demand under the 
head Ministry of Information and 
Broadcasting be reduced by 
Rs. 100." (990) 

Need to provide facilities of broadcast-
ing through A.l.R. to all the recog-
nised political parties at the time of 
next elections 

Sbri KhuRbwaqt Rai: I beg to move: 

"That the Demand under the 
head Ministry of Information and 
Broadcasting be reduced by 
Rs. 100." (1022) 

Need to stop exaggerated propaganda 
of achievements and aims of Gov-
ernment 

Shrl M. B. Tbakore: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (390) 

Need to broadcast news in respect of 
all political oparties 

Sbri M. B. T ~  I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
&S. 100." (391) 

Need to broadcast film songs on over-
IIeas services especially far Europe 

Shri M. B. Tbakore: I beg to move: 

"That the Demand under the 
bead Broadcasting be reduced by 
&S. 100." (392) 

Need to broadcast variety of music 
and drama 

Shri M. B. Tbakore: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (393) 

Need to give due importance to aU 
Indian la7l{1U1lges particularltl Sindhi 
in various programmes 

Sbri M. B. Thakore: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
lts. 100." (394) 

Need to give 'Hindi' programme fr0m 
all Radio stations to enable people to 
understand gradually the s r~ 

Bhasha 

Slui M. B. Tbakore: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (395) 

Need to select the best programmrs far 
26th January every year in consulta-
tion with all political parties at 
State level 

Sbri M. B. Tbakore: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (396) 

Need to give due importance to the 
activities of Opposition Parties in 
Parliament and State Legislatures in 
A.I.R. news bulletins 

Shri Tangamanl: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (991) 

Failure to give due importance to 
"Dholyatra" an impartant day prior 
to Holi by Calcutta Radio Station 
Shri Tangamani: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (992) 

Need to popularise at least one ,ong 
from each regional language for 
community singing 

Shri TaDpmanI: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (993) 
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Need to encourage the s'aD recruited 
between 1940 and llJ50 for their 
ground work in building !Lp of A.I.R. 

Shri TIUlpIDaDi: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (994) 

Need to give opportunities to the mem-
bers of the Opposition Parties to ~e 

~ on the A.I.H. 

Shri M. K. Kumaran: I beg to move: 

"That tbe Demand under the 
head Broadcasting be reduced by 
Rs. 100." (999) 

Service conditions of employees work-
ing in Ra.c£io Stations 

Shri M. K. Kumaran: I belt to move: 

"That the Demand under the 
head Broadcasting be reduced by 
As. 100." (1000) 

Need to appoint more reporters to 
gather regional news 

Shri M. K Kumaran: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (1001) 

Nature of propaganda done by A.I.R. 

Shri M. K. Kumaran: I beg to move: 

"That the Demand under the 
head Broadcasting be reduced by 
Rs. 100." (1002) 

Unnecessary expenditure in the recent-
ly started Film Research Institute at 
Poona 

Shri Tanpmanl: I beg to move: 

"That the Demand under the 
head Miscellaneous Departments 
and Expenditure under the Minis-
try of Information end iJroadcast-
ing be reduced by Rs. 100." (995) 

Procedure of giving advertisement, &0 
newspaper, 

Shri M. K. Kumaran: I beg to move: 

''That the Demand under the 
hC:ld M.i:;cellaneous Departments 
and Expenditure under the Minis-
try of Information end BrGadcast-
ing be re~ 1ce  by Rs. 100." (1003) 

Need to prevent contro, of newspaper. 
by ca,:italistic interests 

Shri M. K. Kumaran: I beg to move: 

"That the Demand under the 
head Miscellaneous Departm(.>nts 
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Rs. 100." (1004) 

Need to improve quality of books pub-
lished by the Ministry 

Shrl M. K. Kumaran: I beg to move: 

"That the Demand under the 
head Miscellaneous Departments 
and Expenditure under the Minis-
try of Information end Broadcast-
ing be reduced by Rs. 100." (10011) 

S re8.~ on of historical truths 'ft 
Children', History of India 

8hr1 M. K. Kumaran: I beg to move: 

·'That the Demand under the 
head Miscellaneous Department. 
and Expenditure under the Minis-
try of Information end Broadcaat-
ing be reduced by Rs. 100." (1006) 

Need to prevent increlUe in the nurn· 
ber of chains and group. of multiple 
units controlling newspaper 

8br1 M. K. KIUIIAI'lUI: I be, to move: 

''That the Demand under the 
head Miscellaneous Department. 
and Expenditure under the Minill·· 
try of Information and Broadcast-
in, be reduced by Rs. 100." (100"l) 
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Failure to set up All-India PreBl 
Council as recommended by the 
Press Commission 

Shri M. K. Kumaran: I beg to move: 

"That the Demand under the 
head Miscellaneous Departments 
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100." (1008) 

Need to take action against publica-
tions of astrological predictions in 
newspapers 

Shri M. K. Kumaran: I beg to move: 

"That the Demand under the 
head Miscellaneous Departments 
and Expel'lditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100." (1009) 

Need for a comprehensive plan to or-
ganise Press visits to the National 
Projects 

Shri M. K· Kumaran: I beg to move: 

"That the Demand under the 
head Miscellaneous Departments 
and Expenditure under the Minis-
try of Information and Broadcast-
ing be reduced by Rs. 100." (1010) 

Mr. Chairman: These cut motioM 
are now before the House. 

"" W1{{\\If ~  ~~ ,;ft, 
W ~ 'tit ~r.  ~ ~T 'fiT 

~ ~  ~~T rr ~ r t I ~ 
~  t ~ ~ ~ ~ if ~ ~ W 
~ 'tit ~ ~ I ~. ~ ~ 1  

or{l ~  ~~ r I ~~~ ~ ftf; ~ 
¢mrq 'ti'T 'f>rtotliT ~ ~ ~~
~ ~ n t, ~  ~. ~ ~~ ~ 

~ i fit; ~ ~ ~ fit;dT fl'T 'fiI1f 
iii) iU ~ it ~ w t I ~ 
~~ r r~~~~~ 

m-or it ~ ~ 'til ifn'f ~ ~ ~ 

~ ItiTlf ~ ~ t f-li ;:;rT ~ 
iIr ~~ OIfqftl ~ ~ ~ ri"it IfI1 ~ 
'1\1: ~ flNm 'liT ~ rn 

rtr ~~ it, :a;;ctif ~  ~ "" 
~  'liT ~ Itf( I ll' ~ 
~r ~ f'li lift ~ m ~ . 

~ W !fil1l' itt ft:nf ~ ~ ~ ~ .. 
mtrr.f if ~ 'ti'T;;rT ~~ 
~ :a;:rtt;r ~ ~ rti{ ~ ~ lIT ~ 
~ ~ ~ I ;:;rar ~ iffif ~ ;;rffiT 

t d'T ~ ~ md'T t ~ fcr.; i>I'if ~ 
d"n ~1  ~1 ~ 'J;jT"iii ~ ~  ~ ~ 

tt ~  ttXc; ~ fcr.; t:l;1ifi' ~ 

~ \Jm:it ~ ~T vrr flifi' ~ ~  

SNR ~ T ~ ~  ~ if ~ 
~~~~r~~~ it ~ 
~~  ~ -rnrR'C ~ IfiT 

~ 'J;fR ~ *zilllro rti{ ~ ~ I 
W orrn !tiT m;:;r (r ~  ~ ~ ~ 

'tiT ~n ~ I ~. ~ ~~ it ~~ 
~ ~ ~ G:r d''TOf ~ <tT rtt 
tn: ~ ~  ~ .  iR ~ 'liT ~~ 
'J;j1hr'T it ~ ~1  ~ ~ ~~ 

~r ~ it ~T  rn ~c .  

~ eFT ~r ;;rmr ~  ~ TT 'til 1m 
flTtfUT ~ ~ if ;;@ ~T ;:;rTd'T J 
~. ~ r ~ flifi' lI'i'l: W ~ T1  <tT emr 
ifWr ~ f:f ~~c  it 'J;fR ~ ~ 
~ ~ a10f ~ 'ti'T r(t !l1: ;;r) 

~ r ~ T t ~ r ~ ~ it ~r  

~ T fit;qr ;:;rmr I ~ ~ it 
IIfiW ~ flifi' ~T ~r  mr ~ 

~ ~~ ~~~T~~ 

~ ~ ~  mft:flti ~ ~  

i'l:l ;:;rlit tn: ~ ~  ~ lifi'r snwT 

• ~ I ~ H ~  ~  HXc;; 
'Ii'T iffif ~ I !flI'T ~ T d'Iifi' m'fiJ1: .. 

~  ~r  ~ ~ ~ it ~ 
~ T ~~ ~~ 

~ W ~ ~ =<ft;;r if.T ~ ~ I 

~ ~~ T~ 

;ftRf ~ ~ t fit, ~ ~~ ~. 
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~ ~ ~ ~ ~ mi1l(l' m /fiT 

~~  ~ ~ 

~ iffi'fi 1ft 0 ~o cit 0 ~ 
itFI' ~ m;; t, ~ m ~ IFflf 
trorr t I ~~ ~ .. 1Itll <A ill "'! ~ 
~ ~ r~~ ~

T ~T  ~~~ 

~~ ~~~  

~ ~ ~ T~~~ ~ ctW iiIT -q ~ 
~~~~ ~~ 
1fTTf ~ I ~ ~  ~T fit;' ~

~ 'Tilft iIr ~ ~ m 1FT ~ 

~c  ~ ~ ~~ ~ ~ 

~ ::;rrn ~ ~ ~ ~ 'f>1" ~ 

m m q. ~~ q-f.t it: ft:nl ~ 
~ ~ ~~ ~ 

~~ ~ ~~ 

..rot ~ ~ ~ ri ~ ~ .m: 
~ 'tiT ~ ~ ~ ~  f!fi ~ 

~ T~~~c T~~ I 

*fi ;;IT ~ ~ m1c: if ~ 
ft;mr t fir, ~ ~ ~ ~  

1HT ;;IT ;it ~ 'l't!; tT ~ ~ 

~ ~ 1  OiTtf11T rorr 'IT ~  \3'm-

~ ~ 1  it sr~ ..rot ~ ft:nl 
~~ T~ r ~ 

~ ~ ~ ~~ n  'f>1" f'1i ~ 

~ ~~  ~ ~ 1 . 
flfi ~ ~ ~ ~ fl!iCfolT ~ 

pIT I ~~ r ~  

~ ~ ~ 'tiT fiot''1i'1<!1...n ~ 
~~~  ~~~ 

ri ~~~ ~ ~ 

~ ~~ 111T~~ T~ 

~ crT rn 'tilt ~ it ;;nm I ~ 
~ 1r ~ ~ ~~ 

~ ~ ~ '1' ~  q'(qJ' I 

Sbri D. c. 8harm&: It was a great 
speech and I am glad that it was 
broadcast. 

'Jft ~ ~  ~ ~ 
~~ ~ t ft:nf fm;r \iI'ro; I 

'" I'm" ~  ~ ~ ftr 
~ ~  ~~~ r~~1 

m ~~ ~  ~ 

fu4 ~ ~ ~ fir; qn;f tmT ~ 
!fro mfo qT, ~ 1~ ~ ~ 

mm It>1 ;iff ~ ~ «\3"1' ~ 
~~~ T T  fir; ~ 

~ m I!iT sr"fI1: it iiIW .m ~ Si'm 
~ tn: ~ mrr .m, ~  fir; {'1' it; 

~~ . ~ T  I ~~ 

~ fir; ~ tmrr tmit att ~ ~ 
;ftfi:r t m- ~r IIlTlm: ~ I ~ 

~ it ~ <I"pftfdlfl ~ tIT ~ mrr 
~ ~ ;it ~ It>1 ~ I!iT finN 
Iti<'1l ~ ~ I ~ ~ ~ ~  

~ lftWr it ~ !flitit tt ~ ~ 
tm1 ~ 'n: f;r.!r; "'1ft ~ I 

!till iiIT ~ ~ fir; srnT'"T IR% ~ 
~ m iImfT ~ f1f; ~ ~~ 

t ~ \3'(I"1l ~ ~ ~ ~ I M'R 
Jj' q;;T ~ ~ f1f; "flf ~ (T ~ « 
~ ~ tt ~ ~ r . ~ 

T1 ~~ I ~~  

• ~  r . ~ ~~ 

~ it; fc:ro; m ~ ~ (r.rr ~~ 
~ r ~~ 1 ~~ T~~ 

~ I WR ~ ~ .n f1Ar q III"rf 

~ ~~ ~ ~ I 

~ n ~ ~ u-:n!f!r ~ m1f:T 
r rr n~  I ~~ 
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[15ft Wiiro\if ~  

~ inr ~  ~T  WiT ~ I . ~ ~ 

~~ ~~~~~~~ 

iA" ~ ~ I ~ ~ ~ ~ r~ ~ 
~ ~ ~ R:ro: ~ I frl"l1 (Ofl ~ m ;q-l'"U:':Tfl 
~ 1i!\"T STlR'f ~r ~T ~~ I ~ c ~ 

...,. ~ ~ ~ Q:m ~ 1fiT ~ ~  

~ ~ I ~  it ~~ ~ ~ ~  T~ 

~ ;q-fcrr.n: ~ I cr~ mq; ~ S T ctir 

~ ~  ~ ~ ~  1 ~ '!fI rrti 
~ ~ I ~ ~ r ~ ~ Tr ;l ~r ~ 

it ~ ;q-rfq-li ~  ~ ~~ ~ 1 ~ 

~r r r  ~ 1 ~ m<: ~  ~~~ r 

~ ~ I ~~ T~ ~ ~ ~  

or~ ~ r ~ ~1 ~ ~  '1i1 
~ ~~ c ~ ~T ..m: wf) ~ 'm'l 

~  ~ 'l1T ~ ~ I ~r ~ 

~r ~~ ~  ~ f'fi WI<: ,f.H ~ ;q-"f'-'H 
~ ~ ~ ~T ~T r ~  ~ ~ ~r 

if ~r r n ~ ~ m 'm'l ~ ~ ~ 

~ ~.  ~r ~ fcti wr ~~ ~  

~ Ai wr i'f ~ ~ 1" ('f<ti ~ ~ ~ r 

~ tnT ~  f;;rit ~  '1i1 ~ '!fI 
~r I ~ r  ~ 1 r. ~ ~ 

~  1 ~ ~ ~ ~  ~  ~~ 

if ~  c ~ ~ m "W ~ ~ ~ ~ T 

~r~ I ~ ~ m ~ ~  ~ flfi ~ T 

or;:r ~ ~. ~ or;:r ~ ~ ~ ~ ~ 

mq-~ mit W'q!:tW ~ ~~ ~ I ~ 

. (t) ~ ~1 f.Am:rr ~ ~ ~ Ai mq-

~ ~ ~ ~  if ~ m It\' ~ 
~ m f'fi ~ ~ ~~r ~ fcr;m-~ ~ 

~~~  

~ mm ~ ;ftfCf ~ f.¥; mq-~ 
, T ~ ~~~~~ 

~ ~ I "'.-(f it; ~r !fiT !fro ~o ;fio 
1 ~ T ~~~ I ~~ ~ 

~ ~c~~ T~ ~  

~ ~~ ~ ~1  ~ ~ I itm"flii ~ T t ? 

~. 'l1TlIT ~ ~ ~ R:ro: ~ if 
~ T ~  ~ '!fI ;ftfu ~ f.¥; ~ 

lfiT ~ 1 ~ ~ ~ ~ ~ ~ iF 
~~~~~~~~ 

~r ~~ if@ ~ m ~ mq-~ 

~r fl ~ am wJff ~ fcfID'H !flif 
~  ~ I ~ q Wlf +rrofTlf 'l1f'.mff iF 
;q-"f.mf lfiT ;q-I!f ~ f<fffi"!Tif ~r if it a-
m flfi ~  ~ ~ ~ I J;f<r m m ~ 
~ ~ r ,q-irJiT !f'JfT lfiT f<fffi"!Tif ~ ~ 
OR' 'fi( ~r ~ I ~ ~ ~ 

f.¥; ~ ~ q'ffif<f if ~ r r ~r ~ ,»if 
'fiT ~  lfim ~ m mm ~~ 
Wr 'fir s ~ <f ~ ~ ~T liT ~ 

srr ~  mlfrql it; ~r ~ sITffilWT ~ 
~ ~ f;ir'f ~r rr 'f.T ~11 ~ ~ 

~1 r  ~ ~~ ";a''f 'Tfi it W1:fi'Il T ~ I 

~  ~ r ~ f'li ~ ~ ':.3'TTtTT r ~ 

m( ~ 1 ~ ~ ~  ~ ~~ ~T it I 

~ m'T ~ ~1T ~ ~ flfi 'flIT ~ 
~ m ,q-q.3f( T~ ~ ~ if w.>T 
\3''1lifiT , ~~ it ~  ~ fri m ~ 

T~ <tiT <tiTl1 ~r ~T ~ I aT ~ ~ 
'fi(i'IT T~ ~ flfi ~ ~ ;ftfu ~ 

~ T~ ffif.f; m mq-~~ ~1 T 

'!f;t 'fid ~ ~ ~  ~11  *m f'li ~ 
~  ~ w ~ $ ~ ~ if; mtft ~ 

m'l1 ~ I 

~ \fto ~o cft'o '1i1 ~ ~ 
~ w ~ f.¥; ~ 'f>1i ~ rr  ~ ~ 

~~~  ~~~~~  

t I ~ ~~ ~ 

~ ~ ~ ~ ~ f.¥; ~ lfillJ If( 

~ . T~ ~~ ~~~ ~ ~c  

~~~~ . ~ ~ ~~ I 

W mq-~ ~ ~ ~  ~ f.¥; '31) 

~  ~ if ~ ~ ~ 1fI' ~1  
it ~ f.f1fT ~ ~ ~ I 
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~  it ~ ~ 1{ .rr ~ ~ 

ftt; ~ ~~ it; CIrt it;m ~ ~ 

~ T~ ~T iiffifT ~ fiti ~ T ~ 

~~~ ~~~ III 
~ ~ it; ~ lJf.t ~ ~ ~. I ~  
1 ~ ~ mm it; ~ ~ r. ~ 

~ ~cT ~ ~T mq ~ ~~ ~ 

~ I ~~ ~ ~~ ~ ~o ~ it t 
~ ~  ~ ~ T ~ I WI.: ~ O',t--

'<.0 it ~T ~ £, t-m.Cr Y, ~  ':(f, 

~ T ~ ~1  ~  ~  lfRT '-1"( ~ t ~ s:-
£, ':( it ~~ f<ili ~ ~ X 0 r~ ~ T T 

~ ~ I ~ ~  sr~~c ~ r ~ ~ r. 

q ~  ~ T r~~  ~ I ~~ ~ ~ T 

VflIT ~ itiT CflIT ~T  ~ ;:;r.r f<r. ~ 

qrn ~ ~ ~  il'm ~ I!ql'q-
~ ~ fiti 1I6 ~ ~~T ~ r. ~ 
~ ar.rrcft ~ ~  ~ ~ ~ ~~ T 

~~T ~ ~ I ~~ ~ 9;ffuf'TiHf !ql'q- ~~ 

t fiti lfQ: ~ 'fq-.~ ~ ~ X ~. ~ ~  ~~ 

~ itif ~  ~ r ~ I fr(t ~ 
t f<r. lfQ: \ifT ~~T ~ 1 ~ If," if!T.fit 

~ ~ ~~ I 

itt qn:r ~~ ~  fq;;;iI' ~ r ~T 

1m sr'f.ifmr ~ it ~ it ~cr. 
~ ~ ~ f;;mit fir. ~~T  1tft 
llift Gtql(;'.<'II<'1 ~ <foT ~ g;'lT g-t ~ I 
~~ ffij'f ~ ~~ r ~ sr~  

llift ~ ~ rrrl.f ~ f,;:f'f!t;') fer. ~~ ~ 
an ~~ ;r ~ T ~ ~ ~ 

r ~ ~~~~~ TT • 
fifi ~ ~~ ~ ifi ifiTlI1r.T\if ~ 

~~~~~  

-ftt; if6:T f<ti ~ ;m ~ ~ ~ ? 
.~ ~ rr r if; ~ ~ ~ ~ 

. ~ ~ ~ it ifiTf fmi '1ft 'fRft ~ 
~~  ~ ~ ~ ~ 

~ t m ~ ~ ~ ~ ~ rr r~ 

~ t f1r. ~ ~  to <m!f ~ ~ ~ 

~ ~~~ ~T~~rn ~ ~~  ~  f<'lij 

~ ~ I 1l ~ :;ftar ~ ~~~ oft. ~ r.;-
~ it iM1 ~ ~ "'T ~ ~ 

~ ~ ~ ~  it ~ ~~  

ltiT fif1rivr .n~~ ~r.rr ~ .1  I 

~  1M o~ ~ f<fo ~ ~ .  "', 
~ ~r  .n:r f'f'Jr ~ ~ 

~ ~  m itifIf ~ s ~ 'lft ttT 'Ii ~ 
f\fi ~ ~r If.TJf Ifit ~ r t,m ~ 
~ c ~ ~~ ifi fq;;.11 ~ 'f.T 1f'l'lJ 

~T "Itt IFUtIT \incn ? T~  ~~ 

1«1' ~ flf, ~.  ~ ttT srT ~ ij'fVflm ~ 

~ T ~ ~  ~ 1 1 ~ <tiT ~To ~~ t I 
ltft ~  ;;m ~~ q-.: srcr.m m fit> 
~ ~~ T ~ ~ ~  ~T  ~~ 

ffi ~ ~T  ~ \iff ~ T r~1 T '11fT t 
~ f!f,>1 (f\r.r. it fif'Tt G""!T ~ ~  ~ 

!fiT ~ ~ T q-T ~ ~~ ~ r 

.r~ t I 

~  IlNi ~ If.T ~ ~ ~ 

t -4 Q;TP IlNi ~ \fiT -wo ~  IfmfI' 

~ qR ~ ~ fit; ~ ~ ~ 8'itm 
\fiflJ+T ~ mt ~ lfiit ~ or ~ i;rf IR 
f\if?'{ oftif. ~ ~ 'ffl' -q t ro ~ ~ 1fT1f.t 
~11 IlNi ~ T"fw.r ~ c  t? ~ 
~ 'I:jTmrq-~~ ifi ~ 1  .. ,O(q"t If.T 
~ ~~ .. tT ~  I 

1{ .~ :qrprr t let-~ 1~ 11ft ~  

~ lfft ~ ~ It,,·,(of1i ffi UlTOf ~ 

w t 9;ftt ffi ~ ~ ~ fm er. ~ 

1fJl{11fT it l-i;ftf-srH ~ ~  ~ ~ mr 
~ i ~..  ~4  ~ ~r  If.T 

sr~ ~r ~ II ~  ~ if; m1f ~ e 

"!Tq ~ t fer. T~ 1{llfr'Cit If;')' ~ r  

~  ~ (t (If( ~ ~~ r~  I 

~ IIiTt ~~ ~ ~ ~r  ur, .. fo 
~ it 1fTl: 'if ~ flflrnf 1P ~ ,11 
.n-{ IRT un;r f'(1n ;;n ~ t ? 
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~~ ~~1r rT T  1 ~ ~~~~~ 

~ treY ~ ~ f.f; ~~ ~ if ~T ~ ~ ~ ~ 1T fIJi ~~ ~ 
if; om 'R <tifur ~ ~  ~ ~ ~ -r"'tfu if ~~ ~  q ~ ',<il'f-r e:r.n T ~ 

...r T~~~oo~ ~ ~ ~~ ~~ ~ r 

fcI; ~ ~ 1 1T f'Rf ~ ~ ~ f.f;lrr ~ ~~ ~~~ 1 ~ 1T ~~ 1  

~ rn ~ ~ ~ 1fi ~  w t Ai 'ti) "11'.,-~  Ifi1: ~ ~ I ~ ~  or{Y 
~ I IRTiif ~ ~ if iifT f\6Jj5'1(!1{f ~ f'ti ~ ~ Ifi1: ~ Jt ~ IfiT1f 
'if\'\' W ~ ~ ~ 'liT orrrrif !fiT ~  ~ <m'IT ~ ~ I ~ ~ -1 { lft ~ 
~  T~~~~~~  

.1l' ~  ~ if ~ ~~ 

f'ti ~  ~ ~ mJlll it. ~ 

lSff mfuqj 'liT ~ oq-R ~ ~ 
'lif m ij' ~ ~~ 'f>T q'lf;:;f)-*ifi\1IT 
~ it; f<ilf ~ 1 1T ron-~ w ~ 

~ ~ IRTJIll ~ ri;:;f)-1Tm if 
~ ~ ~ 'liT ~rrr iifT ~ I 

~ it; m mm ~ 1 1T ~ ~ fCfolfT 
Jf'I'<mr I ;:;r.r ~  ~ 'lroJ if vft 
~ ~ ri;:;f)-!fiT fire ~  ~ ~  ~ 

1fT ~~ 'q'iI' ~ oq-R sr~ lI'''I'fi''ICf 
'.lire if ~~ 1 ~ 'q'fii!1f 'liT ~  ifiW 

'" 
'ti<: . ~ ~ ~~ 1T ~ f'ti ~ ~ 

1 ~~ 'tiT ~ Jf17fl1T I ~  ~ 

~ ~ <tT 'lllf ~ !fiT "m ~ ~ 
!fiT r ~  if fire <Af.t t f<-:rit ri f.f;trr 
~ w t ~ 'timtT ~ rn ~ t I 

""Cllil4ifldl ~~ omr ~ t Ai ~ 
~ 11rr ~ it; sr~ if ~~ I 
~ t ~ ~ ~ 'liT "l'rf.t ifi"t Ifi'( 
~~~ T~ ~~ 

~ ~ . ~ ~ T~  

1 ~  ~~~ 

fit; 'q'fq ri;:;ft it; !fl¥t :q 'f<41 'liT ~ rn 
~ 'lfm t lfiq:q,f<.fi t ~ ~ 
1rf1A; ~~ rn 1RfT "I'J'ft ~ « q: 
\3f"ffl ~ t rn ~ q ~ 
~ Ifi1: t.:rr ~ I 

;:fit: iTt mr ~ ~ t ~ 
1 ~ n ~ T ~  

~ !fiT lfiTlr ~ srlfin: ~. m f I 
6 ~~~~ ~~r~ 

~ fer. ~ ~ ~  ~ lfiTlr 1fi1: ~~ ~ ~ 
~ it. ~ ~ 11ft ~ otlT t ;Ii 

~ ~~ ~ t I ~ ~ 
~ itft ~  lRffi" ~ rn ~ 
1T~ lfiW ~ ~  ~  ~ m ~ 
~ a I 

Shri 1D4er J. Malhotra (Jammu and 
Kashmir): At the very beginning, Sir, 
I would like to refer to the points rail-
ed by my hon. triend, Shri Ansar Har-
vanL I do not know, in this yearl 
report presented by the Ministry of 
Information and Broadcasting, what 
outstanding thing my hon. friend Shrl 
Harvani has found to suggest that the 
status of thil Ministry should be rail-
ed to Cabinet level. I would like to 
know how the working of thia Mint.-
try is going to be affected 11 the Min-
ister-in-ebarge ill going to ait in the 
Cabinet meetings. I am really intrieu-
ed-rather confused-that only lut 
year my hon. friend, wu 10 critical 
about the way the hon. Minister and 
the Ministry were conducting them-
selves, (Interruption), 

11.0. hn. 

[SRRI HEDA in ~ eMir] 

I bave failed to spot out the out.-
ltandin, work done by t.ha MiniatrJ 
during lut year which baa ~ ..,. 
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[Shri Inder J. Malhotra] 

friend, Shri Harvani to come out with 
such a fantastic suggestion that the 
working of the Ministry can be effec-
tive when a particular Minister gets 
Cabinet rank. (Interruption). 

Anyhow, I quite agree with him 
when he says that the work and the 
responsibility of this Ministry is very 
important. This Ministry is connected, 
practically, with all the channels of 
communication through which Govern-
ment or fOr that matter one human 
mind can approach another human 
mind. In other words, this Ministry 
has to deal with the human mind, it.9 
reflections and reactions. 

As some other hon. Members have 
pointed out, this Ministry is not only 
the Ministry of Information and 
Broadcasting but it has also to see how 
at a particular time, let u.-; say at this 
particular moment, what the people 
are thinking, what their approaches 
are to the various policies of the Gov-
ernment and to the various schemes 
and activities in all spheres of our 
national life. This Ministry has to 
take from the Government the inform-
ation which the Government and the 
country would like to be disseminated 
among the people and has to bring 
back to the Government; to some ex-
tent, the reflections and reactions of 
the people to various problems, so that 
the Government can all the time have 
a clear picture as to how the minds of 
our people are working. 

In the formation of public oplnlon, 
the Press certainly plays a very im-
portant role. Many a times we have 
declared our desired and decided goal 
that in this country we want to estab-
lish "socialistic pattern of society." 
How can we approach Our people and 
how can we make our people under-
stand as to what we mean by "social-
istic pattern of society". We have to 
approach our people through the Press. 
My hon. friend has pointed out that 
there is a tendency, especially in Daily 
res~  to own a chain of newspapers in 
all the languages: English, Hindi and 
o\her regional languages. I would Co 

a step further to point out that es~ 

big chains of newspapers are owned 
by big business interests. If the big 
business controls the main channels of 
the formation of public opinion in our 
country, I do not know how we ap-
proach our people through the Press 
so that they may march forward 
towards the goal of a "socialistic pat-
tern of society." When a problem of 
this grave nature faces the country I 
want to know what has been done by 
the hon. Minister and this Ministry? 
What thought have they given to this 
problem? Last year during the debate, 
this point was also raised and the han. 
Minister gave some reply. I would 
again come to my friend Shri Harvani 
that this may be one of the outstand-
ing achievements of this Ministry that 
during the past one year the.\' had not 
paid any attention to this problem 
and done nothing. 

Reference has also been made to the 
news agencies. I quite agree that w(' 
should do our best to develop our ne.-
tiona] news agencies. Whether it is 
the PTI Or the Hindustan Samachar or 
any other national news agency com-
ing uP. this Ministry should come for-
ward with concrete and constructive 
suggestions with regard to financial 
help or technical aid so that their 
working can be improved. 

Many hon. friends referred to the 
All India Radio. It is a very important 
medium to reach our people. As far as 
the news service is concerned, I am 
happy to say that during the last year 
or so, they have improved a lot. The 
recent news feature produced by the 
.(\11 India Radio on the death of our 
great leader, Pandit Pant, was a re-
markable news documentary and 1 
congratulate the Ministry for this one 
achievement of theirs. 

Many han. Members would have 
noticed that at the time of the All 
India Newspapers Editors' Conference 
held last month, there was much criU-
cism regarding the advertisemeRt 
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policy of this Ministry. In this con-
nection, I may mention that some of 
the editors who met me there also 
mentioned 8 very peculiar thing and I 
would like to know the fact from the 
hon. Minister. It was mentioned that 
when the other two central ne~ 

Ministers could find time or could be 
present there at the various function" 
of the All-India Newspapers Editors' 
Conference, the Minister of Informa-
tion and Broadcasting, for reasons 
known either to the Minister or to the 
on erenc~  did not attend any of their 
functions. Some of the editors did 
compI-ain that the Minister of Informa-
tion and Broadcasting did not attend 
any of their functions. 

Sbri Ansar Harvani: He must have 
been on his usual tours. 

Shri lnder J. Malhotra: That only 
the hon. Minister knows whether he 
was on tour or not. Now, Sir, when 
the editors talk about the advertising 
policy of the Government I get con-
fused. What has an editor got to do 
with the advertising revenues of the 
newspaper? It can be said that in our 
country there are some editor-proprie-
tors combined together in one single 
personality. Those people may b? 
representing small district newspapers 
If they talk about and if they complain 
I can certainly understand that pro-
bably they were not given a fair 
treatment in the matter of government 
advertisements. But, on the whole, I 
would like to bring this to the notice 
of the office-bearers of the All-India 
Newspaper Editors' Conference that it 
would be to the dignity of that organi_ 
sation if they stop making a big hue 
and cry about the advertising policy of 
the Government, the advertising reve-
nue:; of newspapers and the advertise-
ments released by the Government. 
The main work of the All-India 
Editors' Conference, as I can under-
stand, is to see how the standards of 
the editorials are built up, how the 
standards of the editorials in this 
country can be improved, and what 
training programmes should be insti-
tuted in this country so that we can 

have better trained editors in our 
country. 

Shri C. K. Bhattacharya: If you 
would permit me, Sir, I will just try 
to explain what my hon. friend wal 
just now questioning about. The edi-
tors became interested in 1 1~.  matter of 
ad\ ertbements not because of adver-
tisements as such but because it was 
reported to them that Governmen! 

er s~ en s are bL·ing withheld 
beoouse of the editorial opinioo't ex-
pressed in the paper:>. 

Shri Inder J. Malhotra: Wlel, Sir, 
that may be an isolated example. I 
am quitf' sure about it. As far as a 
large number of newspapers are con-
cerned, there cannot be any basic 
objection to the advertIsing policy of 
the Government. But I cannot agree 
that only or mainly on the political 
views exprl'ssed in the editorials of 
the p<1pers they are being denio:..>d Gov-
er'''':L!nt advertisements. Here I can 
SlaY, if the small papt'rs or newspapers 
published in the regional languages 
complain I can understand and I can 
say that due to some procedural 
matters the newspapers concerned 
may not have been able to get govern-
ment advertisements. 

Sir, talking about the advertisinl 
policy, now I would move on to Pre!!! 
advertisements issued or released by 
the Directorate of Advertising and 
Visual Publicity. I can say that dur-
ing the last one or two years adver-
tisements  released by this department 
have improved to some extent techni-
cally. At the same time, Sir, I feel 
that the main job of this department Is 
to look more towards the technical 
side of Pres! advertisements rather 
,than being more concerned about the 
release of advertisements. Sir, I have 
seen a number of advertising agf-neles 
in this country and in foreign coun-
tries also. But I would like to polnl 
out here that this department is en-
tirely ot a commercial nature. But yet, 
when I happened to visit this depart-
ment, I never got the impression that 
it has got anything to do with, or II 
doin, work reI. tine to, the advertllbl, 
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agencicJ. The officI:! is located in such 
.a building that the first impression 
one gets is that it must be the supply 
or disposal or ration-card department. 
In this department, for the production 
6! press advertisements, the workers 
have to be efficient and their creative 
talents should be exploited to the 
extreme. Now, if they are being offi-
ced in such a building, if they arc 
being surrounded by piles of old files, 
I cannot understand how creative work 
will be done there. So, I would 
appeal to the hon. Minister to see that 
something is done at least to give an 
.outer, first impression that this depart-
ment has got something to do with 
creative work in regard to aclvertis-
ing. 

Then, it is very important in my 
view that this Ministry should give 
some attention to training and research 
programme in journalism. This Minis-
try can certainly take the initiative 
and suggest to the various universities 
who are conducting courses in journal-
-ism that the courses in journ'alism 
should be conducted on such lines and 
'Could be improved on such lines. 
Unless we have better trained and 
better equipped journalists in OU!, 

country, in every sense of the word, I 
doubt very much whether our various 
media channels will be effective. Only 
8 trained worker can bring out the 
good material for the consumption or 
the people. 

Finally, I would like to mention that 
the progress regarding the introduc-
tion of television in our country 1s 
'Very slow, and I would request the 
hon. Minister to pay attention to this 
aspect also. 

My hOill. friend Sihri Radha Raman 
made a reference to the CentTal Infor-
mation Service each-e. 

Mr. Chairman: The hon. Member 
has exceeded his time. 

Shri lDder l. Malhotra: This is my 
last poiIllt, Sir. Whatever he !has said 
regarding the sub-ed.itors of AlR-

every word of it is 1lrue, and I again 
appea 1 to the hon. Minister that he 
should take up this question with the 
Finance Ministry and see that justice 
is done to them. 
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~  ~ ~~  

~ ~ ~ ~ 'tiT ~nTrcr ~ f'fi ~~ 

~ ~ ~ 1 ~ ~  T ~ I 

m ~ ~  tnIr if f<tim if; om: if 
iT<rcf <mT m ~  ~T ~  ~~ :;ft;;r -.m 
~T ~ m ~ :;fi;;r if; ft;r" tim 
~ ;;(1' ~ ~ I \if I' ~ ~ ~  
~ ~~ ~ ~  'lIT ~ 'SI'!fif1: .. i1/f. 
i?f1:'fil' ~ ~ f.r. f'fim -.m ~ ~ f!fi ~~ 
~ if; m if ~ arm T T ~  ~ T ~~ -.m 
~  ~  liT ~  ~ 1fu ~ ~ f.r. 
~. r ~ 1 T ~T   ~T ~T ~ ~~ <ti1 wet 
~  lIT \if I' ~ oiTif; ~ ~ if; ~ 
~  ~ ~~ ~.  lIT \if) l!<f<tiT ~ ~~ 
if; orR if tni<:r 1 ~ ~ ~  ~  'fiT 
~~~ ~  ~T ~  '3'1 <til' ~ 
~  ~  f« ;;rR "fT%if I 

~ if -q. tfto ito m{o if; orR if 
~ ~. r ~  ~ I ~ <ti1 ~ 
{tm--'d'R ~ ~ "irm <til' l:fi?: ~ ~  
~ ~ lTntlT ~T  !fTo cTO ~ T~o 

cti1 ifil'A' if ~ ~ if; ;ffirif ;l 'tiTqIT 
1 ~  ~ ~ ~ CfiMiT ~  Itft 

~ 1  ~ <tiT ~ <tT <mT ~T ~  

ifliff.r. .~ <tiT ~ ~ ~ lR: ~ 

~~ 1 ~ ~~ iJi) ~~  

m ~ ~ ~ I ~~ ~. r  
if; tfm ~ ..... T;;r 'iT I ~~ <ti1 ~~ ~ 
~ rn if ~~  iifF!' ~~ qT( 
1fl1T ~ ~ 'fT q"R <r.rn1' 1 ~~ ltft 
.:ft, ~  ~ 0 eft 0 mt 0 Gf'fT 'fT I ~ 
~~ if \iff ;ft ~ ~T  lllfrrrffT ~ f.r. ~~ 
~ ~ ~T~ ~ ~ rn ~~ ifif ~ 
tlJ' ~ 'if<VrT ~ 'tiT ~ ~ rn ~ 
~ tI'Cfi ~ ~r ~~ rnT, efT ~ ~~ 

'til ~r ~ ~ ~T I ~  

~~  ariftt, f\if.,<ir ~ 1~ 

~ ~ I WI': ~ ~T if, ~  waw ~ I 
~ qfo ito ~o 'tiT ;;m 'I ~  ~ 

~ r ~ I ~ 'fiT ~ ~ ~  

~ ifiT l!1TTliCfi ~ ~~  ~  rri mm 

;{ Cf\W ~ I ~ .  lTRffT ~ f if. ~ 
~~T ~  ~ ~ ~ :;fi;;r ~ m 
1fu ~ ~ f<ti ~~ 'fiT ~ ~ 
~ ~  T~~~  T ~  ~~ T ~ 

~ ~ I ~T ~T ~ flf," ~~ if ~ art 
{1't<r ~ ~ ~T I ~ 1 o  ~~ <tiT f<tidT 
~ ~ ~ ~ <fro{ ~ fri ~~ <tit 
<tl'fmr lR:'fT r~  iflf)f!fi ~ "irm 'liT 
mit ~ ~ ~ T  ~ rr ~ ~~ :;fi;;r <1'ft 
~ I ~ {1'rlfT ~ ~1 ~T ~~ 'fiT ~ 
~  c ~ ~  it g:P'T :If ~~ <tr '3;si lR: 

~ "fT;;r "AIZ ~T I ';for ~ r ~T ~ 

~T ~T ~  a'r "-3'1" ~r mit ~r T ~r  

r. ~ ~ I -

17.55 brs. 

[MR. SPEAKER in the Chair} 

Some hOD. Members rose-

Shl'i C. K. Bhattacharya: May I 
speak? 

Mr. Speaker: I will give opportu-
nity to the hon. lady Member first. 
She must finish in five minutes. 

Shrimati lIa Palchoudhuri (N ab::.-
dwip): How can I finish in five 
minutes? You must allow me to COD-
tinue tomorrow also. 

Mr. Speaker: Very well. 

Shrimati lIa Palchoudhurl: I have 
great liking for this Ministry because 
it is one of the most vital vehicles of 
public contact. I think this Ministry 
has done its work very very well. 

The performance of the Ministry 
has really been spectacular. In 1947. 
All India Radio was broadcasting 
26,000 hours, in a whole year. 

Mr. Speaker: I shall try to give 
opportunity to Shri Padam Dev, Shri 
Achar, Shri A. M. Tariq and others 
tomorrow. 

. Shrimati DB Palchoudhuri: In 1960. 
It has been broadcasting 1.80,000 
hours, which is good performance. The 
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number of programmes has increased 
.over ,four times. Then we broadcast 
in 8 principal languages and 4 dialects; 
,and now we broadcast in 15 dialects 
atld 14 principal languages. Therefore, 
the performance leaves little to be 
-desired. _ Actually, the balancing pf 
the programme has to be considered; 
how much we give out, what kind of 
thing we give out; all this has also 
to be considered. 

My hoo. friend Shri Goray, was 
saying" today that we broadcast more 
from the Congress point of view and 
we also speak about the A.I.C.C. 
sessions. That, I think, is very un-
warranted criticism. Whatever is 
broadcast through the A.I.R. today 
must have news value. And, if the 
A.I.C.C. sessions have news value. if 
our Prime Minister is there, the 
whole country wants to heal' what he 
has been saying, it has to be broad-
cast. That is not because it is a 
Congress session, as such, but because 
it is of national and international 
-interest that it is broadcast or given 
prominence. I do not think that that 
can hold good of all the other politi-
cal parties. I don ot think the coun-
try is interested to that extent. News 
value as such is a thing which has to 
be viewed in the world context-not 
only what India wants to hear but 
what the world wants to hear. 

The second point I want to make is 
this. I find from the report that the 
speeches of Netaji Sub has Chandra 
Bose are going to be published. It is 
a very happy thing. It is only right 
that it should be done. I also hope 
that a smaIl volume of the INA songs 
will be taken up, because that is 
something which will enthuse the 
people, the younger generations to a 
",eat extent. Sir, the words of those 
songs are beautiful and full of life: 

"'lic:lf ~ if1Tr \;(1', 
~ ~ wim IfTlf \;(1', 
~ ~ i IWilIl lfft 
m '" ~ IrT I" 

Do you not want the younger gene'.. 
ration to know all these songs? Let 
all these songs be sung; not only the 
songs that my han. friend Shri Tya.i 
has been pointing out that have Jot 
on the films. I would say that the 
All 4ldia . .Radio, should put out of these 
lSongs. A small volume of these sonp 
should be published. 

In this connection, I would also uk 
the han. Minister that the lives of the 
people who have participated in ~e 
freedom movement should be com-
piled, because some of them, with· 
God's grace, are yet alive today. The 
next generation would come to know 
of them and they t#eI:I1d be in the 
public eye. So, I thiRk, more or leu. 
a Who is Who should be prepared-
whether it is the EducatiOn Minittr)' 
who should do it or the I. & B. Min-
istry that should do it. I hope it .will 
be done and a comprehensive list ,01. 
those people who went to the Anda-
mans will also be given. The Uttle 
blackboard where there are just. 
few names of the people who Buttered 
imprisonment in the Andamans in tbe 
cause of freedom is now, complete yet 
That has to be done. Our Chief Com-
missioner in the Andamans, said when 
I met him, that if he could get the full 
and complete list, he woulti be onl), 
too ,lad to do this. 

Mr. Speaker: The hon. Member 
may continue tomorrow. 

I would like to know whether the 
Information Ministry has prepared 
any book giving the details of tholC 
persons who suJfered durin. the free-
dom struggle-an ali-India list, in-
cluding the known and the unknown 
warriors. 

Dr Iteakar: That kind of thine 
is ~ n  attempted by the Ministry 
of Scientific Research in connection 
with the History of the Freedom 
Movement. But, up till now there is 
no such booklet. 

Mr. Speaker: It is necessary. 

Dr. Kakar: I wlll consider that. 
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18 hrs. 

PRIMARY AND SECONDARY 
SCHOOL TEACHERS OF ORISSA· 

Shri Chintamonl Panigrahi (Puri): 
Mr. Speaker, Sir, I am grateful to 
you for allowing a discussion today 
regarding the primary and secondary 
school teachers of Orissa. 

The hon. Minister stated that during 
1956-57, Rs. 3' 99 lakhs and during 
1957-58, Rs. 5'76 lakhs were sanction-
oed by way of Central assistance to 
Orissa to improve the pay of primary 
school teachers. But they are the 
lowest paid teachers in the country; 
they get only Rs. 40 per month and 
in "om!' places only they get Rs. 2-3 
besides, as house rent allowance. While 
speaking on the Demands of the Edu-
<:ation Ministry, the hon. Minister had 
said that in ten out of fifteen Slates, 
the dearness allowanee patd to pri-
mary school teachers is equal to that 
paid to the Government servants 
drawing the same salary. Orissa is 
one of the five States which had not 
yet implemented these measures. 

Regarding secondary school teach-
ers in answer to a question he said 
tha't the State Government did not 
implement any scheme during all 
these years and in the Third Plan 
they are to make provisions in the 
State plans for such schemes. The 
Third Plan is almost finalised and 
what provisions have been made for 
increasing the salary and allowances 
of the secondary school teachers. It 
has been stated that in the 1961-62 
Orissa Budget, a sum of Rs. 56 lakhs 
had been provided for increasing the 
remuneration of the primary teachers 
of Orissa. But it has not been clari-
fied whether this is to increase the 
basic salary of the primary teachers 
of Orissa or it will be given as dear-
ness allowance. What will be the 
total amount? Will the basic salary 
and the dearness allowance put to-
gether make at least about Rs. 70-80 
during the Third Plan period? We 

Teachers of Orissa 
know the hon. Minister is keen to 
increase the salary of the teachers. 
During all these ten years the fate 
of the primary teachers in Orissa has 
not improved in any way. In the 
Third Plan at least, we hope that 
something would be done. In 1956-57 
and 1957-58, more than Rs. 7 lakhs 
were sanctioned by the Government 
in the Centre but the emoluments 
have not been increased. During the 
Second Plan period the Government 
of India was prepared to assist the 
State Government but the State Gov-
ernment had not utilised whatever aid 
was given. 

In answer to a question I had tabl-
ed, the following figures were given. 
I asked for the pay scales of the 
primary teachers in various States 
and also the corresponding dearness 
allowances. The hon. Minister's reply 
was this. In Andhra the dearness 
allowance ranged from Rs. 30 to RII. 
38; in Assam in Government schools 
it was 15 per cent of the basic pay 
plus 12t per cent each allowance; in 
Bihar it was ranging between Rs. 17.50 
to Rs. 25. In Gujerat it is Rs. 45 to 
Rs. 50, in Kerala it is Rs. 39, in 
Madras it is Rs. 30 and the dearness 
allowance in the secondary schools in 
Madras is Rs. 34. In Maharashtra the 
dearness allowance is Rs. 45 to Rs. 50. 
You will find from this list, Sir, that 
in the case of Orissa there is no dear-
ness allowance offered to primary 
teachers. Therefore, they are the 
worst paid primary school teachers 
in the whole of India. I hope the 
hon. Minister will be pleased to do 
something for these primary school 
teachers at least in the co n~ years 
of the Third Plan so that they (an 
get the benefit from planning. 

In Orissa, the teachers in non-
governmental schools do not get any 
dearness allowance. They only get a 
flat rate allowance of Rs. 5 per month 
in liE'll of dearness allowance. Natur-
ally it is too little. In other States 
also primary school teachers are 
given house rent allowance. In Orissa 

------------------------------------*Half-an-hour Discussion. 
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the primary school teachers are offer-
ed only a house rent allowance of 
Rs. 2 to Rs. 3. You can well imagine, 
Sir, that in a city like Cuttack, Beh-
ram pur, Puri or some other urban 
areas you cannot get a good house to 
live in without paying Rs. 15 to Rs. 
20 per month. So, naturally, this 
house rent allowance of Rs. 2 to Rs. 3 
per month is really a mockery, and it 
really the economic condition or the 
livmg condition of the primary ~c

ers is 'to be improved the Gover';lmen t 
should at least raise the house rent 
allowance a little more. 

Sir, the Madras Government has in-
troduced a triple benefit scheme for 
the primary teachers which.:h; prov-
ing a success. In Orissa there is no 
such provision for Providcnt Fund, 
Pension or Insurance, which the Gov-
ernment of Madras has implemented. 
We were told by the hon. Minister 
that all the State Government have 
accepted these proposals. I would like 
to know whether the Government of 
Orissa has accepted these recommen-
dations or not. I would like to know 
whether they have done something to 
improve the condition of the teachers 
or to implement the triple benefit 
scheme for the primary school teach-
ers and also for the secondary schoC'1 

teachers. 

The Union Government has also re-
quested the varioU5 S~ e o e~
ments for giving specIal finanCIal 
assistance to the children of teacher. 
at the pre-matriculation stage. But 
in Orissa yOU will ftnd that the 
children of primary school teacher. 
do not ,et any such facility nor do • 
they get free educ:ation. I hope the 
hon. Mmister will impress upon the 
State Government-now that the Cen-
tre is in char,e of that State it can 
implement these measures-to imple-
ment these measures for improving 
the lot of the primary school teach-

ers. 

With regard to the law regarding 
compulsory education, a model law 

was passed here and it has been 
introduced in Delhi. The hon. Minis-
ter has requested all State Govern-
ments to implement this. We do not 
know how far the Government of 
Orissa has agreed to expedite this 
measure so that it may be implement-
ed in that State. 

With these words, Sir, I request the 
hon. Minister to look to the eonditions 
of the r ~  and secondary sc~o  

teachers ill the State ot Orissa. They 
are the lowest paid teachers In the 
country and their conditions need 
immediatl' improvement. 

The improvement effected in this 
direction during the last ten years is 
nothing. I would once again appeal 
to the hon. Minister so that in the 
coming years at least the lot ot the 
primary and secondary teachers in 
the State of Orissa will improve. 

Sbrl Supakar (Sambalpur): Sir, I 
want to put one or two questions. 
The Governmen t has some definite 
policy regarding the case of primary 
school teachers and It ,ives aid to the 
different States to increase the emolu-
ments of the primary school teacherl. 
In the case of colle,e teachers also 
there is a definite policy followed of 
asking the univerlitis and the State 
Governments to increase the emolu-
ments of colle,e teachers. But 10 

far as the teachers of IeCOndary 
schools are concerned. I want to 
know what II the deftnite policy of 
the Govemment: whether they have 
recommended any fixed scale of pay 
for teachers of secondary schools 
with different qualiftcations, and what 
aid they ,ive to the States tor in-
creain, their salary. I want to know 
this because there is no Information 
regardin, the aid that was given to 
the teachers of secondary schools In 
the case of Orissa. The ftlUrcs that 
are givEIl in that question relate to 
the emoluments of primary school 
teachers for two years, but nO ftgure 
bas been given as to what was the atd 
given by the Centre to help increase 
the emoluments of secondary school 
teachen. I want to know what wu 
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the amount that was given by the 
Centre to the States for the increase 
of emoluments of secondary school 
'teachers and the schemes which could 
not be implemented. I want to know 
if there is a definite policy followed 
in the case of States to fix a definite 
standard in respect' of secondary 
school teachers with different qualifi-
catIons. These are the two questlOl1s. 

The MInister of Educa'tlon (Dr. 
K. L. Shrimall): As far as the latter 
question which was raised by Shn 
Panigrahi is concerned, that is, with 
regard to the introduction of a model 
legislation, I may inform him that I 
propose to introduce a Bill, for free 
and compulsory education in Orissa, 
in Parliament very shortly. As far as 
the question of salaries is concerned, 
] agree with him that the total emolu-
ments which the Orissa teachers were 
getting-dearness allow8l1ce plus the 
~ c salary-were low. Probably he 
is right when he says that except for 
one or two States their pay in Orissa 
was the lowest. I think there j:; a 
great deal of force in the argument 
which he advanced: that there was no 
reason why the Government should 
discriminate between the dearness 
allowance which is givell to Gov-
ernment servants and the dearness 
allowance that is given to primary 
school teachers. In my opinion, this 
was not fair. There have been diffi-
culties in the way of the Orissa Gov-
ernment. In the past they were 
getting a dearness allowance of only 
Rs. 5, whereas those in Government 
service were getting a dearness allo-
wance of Rs. 27 to Rs. 35. T o ~  

I know that there were financial prob-
lems before the Orissa Government, 
certainly the teachers have a grieva-
nce in this matter. I may inform the 
hon. Member that funds have beell 
provided for 1961-62 to equalise the 
D.A. given to primary school teachers 
with that given to Government ser-
vants. Necessary provision is made 
in the budget. A policy decision has 
been taken in this matter and we 
have been in contact with the Orissa 

Government. In fact, I was myself 
keen that the salary scales of teachers 
should be enhanced. There is no 
. reason why there should be a diffe-
rence between the dearness allowance 
given to the teachers and the dearness 
allowance given to Government ser-
vants. As SOOln as the budget is 
passed it will be equalised. The 
present dearness allowance of Rs. 5-
per mens em will be raised to Rs. 271 
per mensem, and that will be, a sub-
stantial gain to the teachers. As 
against Rs. 5, we give them a dearness 
allowance of Rs. 2 ~. The minimum: 
emolument of teachers would thus 
be Rs. 67!. That is, a basic salary of 
Rs. 40 and a dearness allowance of 
Rs. 2 ~ will be givetn. As against 
Rs. 5, we are now giving them a 
dearness allowance of Rs. 271. I 
hope that  that would satisfy my hon. 
friend, Shri Panigrahi: 

We have recommended to the State 
Governments that the minimum salary 
for untrained teachers should be Rs. 40 
and for trained teachers Rs. 50. This 
recommendation was implemented by 
the Orissa Government. The difficulty 
arose only because there was a diffe-
rence in the dearness allowance. We 
are going to equalise that also and 
that would give relief to the Orissa 
teachers. 

With regard to the house rent allo-
wance, that also is under considera-
tion: So also the triple benefits scheme. 
With regard to facilities for free 
education of children, that is also a 
matter which we are considering. 

I have made these two announce-
ments--one is with regard to the 
introduction of free and compulsory 
education and I propose to introduce 
a Bill in Parliament very shortly for 
Orissa. Secondly, the dearness allo-
wance will be equalised and from 
Rs. 5 the deamesss allowance for 
teachers will be raised to Rs. 271. I 
hope these two announcements will 
satisfy my hon. friend, 8hri Panigrahi. 
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Shrl Suparkar: What about the 
secondary school teachers? 

Dr. K. L. Shrimali: I am afraid 1 
do not have that information, but I 
may assure hon. Members that the 
question of teachers' salaries is receiv-
ing our highest consideration. We 
have been giving assistance to the 
State Governments and I can s~ re 

the hon. Member that in the Third 

Five Year Plan, as I announced the. 
other day, we will give the higher 
priority to the question of teacherss' 
salary. 

18.18 hra. 

The Lok Sabha adjourned till Eleven 
of the Cl.ock on Thursdall, March 

23, 19611Chaitra 2, 1883 (Saka). 
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ORAL ANSWERS 
QUESTIONS 

S. Q. Subject 
No. 

TO 

1017 Fertilizers for tea gardens 

1018 Soil conservation. 

1020 Primary Health Centres . 

1021 Public Health Engineer-

COLUMNS 

6391-93 

6394-95 

6395-99 

ing . 6399-6400 

1022. Power projects in U.P. 6400-04 

1023 Boeing 707 for A.I.I. 6404-07 

1024 Stoppage of booking of 
Jira to South India 6407-08 

102.5 Hi1"l\kud Control Board 6408-10 

1 ~ Stliff in Irwin Hospital, 
New Delhi 

1027 Development of port at 
Haldia 6415-16 

1028 All India Institute of 
Medical Sciences 6416-18 

1029 Calcutta-Durgapur Ex-
pressway 6418-20 

1030 Radio isotopes for medical 
purposes 6420-22 

1031 Power Sub-Committee of 
Southern Zonal Council 6422-23 

1032 Radar Instrument at Dum 
Dum Airport 

1033 Relief work in Congo 

1034 Delhi Milk Scheme 

1035 Roads in Himachal Pradesh 

WRITTEN ANSWERS TO 

6423-24 

6424-25 

6425-27 

6427-28 

QUESTIONS 642R-83 

S.Q. 
No. 
1019 Rural electrification 

1036 Mechanised farms 

1037 Purchase of craft for ferry 
service across the Brahm-
putra 

1039 

1040 

1041 

Commodity Committee 
for Devdopment of spices 

Shortage of Cables and 
Telecommunication ap-
paratus 

Passanger traffic con-
gestion on Railway 

Kurnool-Goory National 
Highway NO.7 

Lady Hardinge Medical 
College and Hospital,New 
Delhi 

1043 Agricultural implements 
from West Germany 

('42S- 29 

6429-30 

5432-33 

WRITTEN ANSWERS TO 
QUESTIONS-contd. 

U.S.Q. 
No. 

2056 Medical colleges in Ma-
harashtra 

2057 Family Planning in Maha-
rashtra 

2058 Departmental catering 
staff on Railways 

2059 Atkonam-Erode Railway 
Line 

2060 Extra Deptt. Branch Post 
Offices and Savings Bank 
facilities in Assam 

2061 National Highway NO.9 

2062 P & T buildings 

2063 Electrification of Barpali 
and Patnagarh Towns 
(Orissa) 

2064 Railway Protection Force 
on N. Railway 

2065 Silting of Bhakra Reservoir 

2066 Buffer stock of foodgrains 

2067 Minor Irrigation works in 
Himachal Pradesh 

2068 Cancer hospitals 

2069 Raid on Railway station 
on Jhansi-Kanpur line 

2070 Roads in Punjab 

2071 Simla-Kalka Highway 

2072 National Nutrition Advi-
sory Committee 

2073 Disruption of Ddhi-
Bhatinda line 

2074 Over-payments to Rail-
wIrY contractors 

2075 FishiDa industry 
2.076 Soil erosion 
2.077 Irrigation facilities in 

Sandhol (Himachal Pra-
desh) 

2078 Over-bridge at Manmad 
station 

2.079 Remodelling of Manmad 
Railway station 

2.080 Shortage of staff in Wil-
lingdon Hospital, New 
Delhi 

2081 Bombay-Delhi High\\1IY 
2.082 R.M. S. Headquarters, 

Slichar 

2083 Beds for T.B. patients in 
hospitals 

6433-34 

6434 

6434 

6535 

6436-37 

6437 

6437-38 

6438 

6439-40 

6440-41 

644 I 

6442-43 

6443--i4 

6444-'46 

6447 
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WRITTEN ANSWERS TO 
ST ~on . 

U.S.Q. Subject CoLUMNS 
No. 

2084 GangaRamHospital,New 

2086 

Delhi 

Residential buildings in 
Hirakud Project canal area 

Sugar recovery in Bihar 
U.P. and Punjab 

2087 Horticulture in Punjab 

2088 Train halt at Semar Kheri 
station 

2089 D.oubling of trade 

2090 Radio license fee 

2091 International Air Trans-
port Association 

2092 Bridge over Barapulla 
Nallah 

2093 Krishi Pandits 

2094 Railway lines in Madras 
State 

2095 Visits of foreign ~n

taries to LA.R.1.. New 

6452 

6453-54 
6454-"" 

6455 

Delhi 6457-58 

2096 Agricultural Research post, 6459 

2097 Dclhi Electric Supply 
Undertaking 6459 

2099 

:noo 

2101 

2102 

2103 

Director of Regulations 
and Information in C.A. 
Department 

Tractors for reclamatioll 
of land in r s~  . 

Signaller Incharge Imphal 
Telegraph Office 

Street lighting in Imphal 
Municipality area 

Cooperative farms 

Hotel indu5try 

64r,2 

64r,Z-63 

0403 

2104 Law Assistants and I n'-
pectors in Commercial 
Department of E. RaJ!way 6~ 61-04 

2105 Sugar mills in Madhya . 
Pradesh .  .  . 6464-r,S 

'2106 Conversion ofChhindwara-
Parasia and Chhindwara-
Nagpur section into B.G. 
lines 6465--66 

2107 Research stations for c0-
conut and arecanut 

2108 Water supply for Hydera-
bad and Secunderabad . 6466-67 

2109 

2110 

2111 

Leprosy in 
Pradesh 

Himachal 

FamilY Planning in Hima-
chal Pradesh . 

Midwifery trainees in 
Himachal Pradesh 

21 I2 Delhi Milk Scheme 

• 

WRITTEN ANSWERS TO 
ST ~on . 

U.S.';}. 
No. 

Subjecr 

2113 Sugar mill in Tripura 

2114 Death of calves in Tripura 

2115 Floods in the Mahanadi 

2117 P & T building in Tiruvan-
namalai 

2u8 Cooperative Sugar Mill in 
Madras. 

2119 Research on oral contrace-
ptives . 

2120 Development of oil seeds 
in U.P. 

2121 Tobacco cultivation in 
U.P. 

2122 Over-bridge at Rae BareU 

2123 Hindustan-Tibet road 

2124 Labourers on HindustaD 

COLUMNS 

6473-73-

6473 

6473:-

6473-74 

Tibet road C 6474-75 
2125 Making Hindustan Tibet 

road 011 All weather road 6475 
2126 Train collision near Shaha-

dra 6475 

2127 Sugar factories in Bihar 6476 

2128 Beas dam project 6477 

2129 Saloons 6477 

2130 Goods train collision near 
Gaya 647& 

2131 SicKncss certificates by 
Vaids in Union territories 6478-79 

2132 Sungri-Rorhu road 
Ilimachal Prade5h 

in 

1133 Bridge over river Paboar in 

2134 

2135 

2136 

2137 

Himachal Pradesh 64P. 0 

National Savings Stamps 64110.-81 

Export of sugar . 64111-112 

Medical College in Madhya 
Pradesh . 648l-83 

Agricultural o e e~ in 
Madhya Pradelh 6483 

CALLING ATTENTION 
TO MATTER OF URliHNT 
PUBLIC_IMPORTANCE 6483-.. 86 

Shri Harish Chandra Mathur 
called the altentioll of the: 
Minister of Works, Houl-
ing and Supply to the 
explO1lion at Bali Fort in 
Pali District of Rajllithan 
on the 9th March, 1961. 

The Deputy Mini.ter of 
Work •• HoU,inl and Sup-
ply (Shri Ani! K. Char .• 
dll) I made a stlltement in 
regard thereto. 
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COLUMNS 

PAPERS LAID ON THE 
TABLE 6486-87 

(1) A copy each of the fo-
llowing papers:-

(i) Annual Report of the 
Hindustan Steel Limited 
for the year 1959-60 along 
with the Audited Account 
and the comments of the 
Comptroller and Auditor 
General thereon, under 
sub-section (I) of Section 
639 of the Companies Act, 
1956. 

,(it). Review by the Govern-
ment of the working of the 
above Company. 

'(2) A copy of the Prevention 
of Food Adulteration 
(Amendment) Rules, 1961 
published in Notification 
No. G.S.R. 169, dated the 
1 Ith February, 1961, un-
der sub-section (2) of 
Section 23 of the 
Prevention of Food 
Adulteration Act, 1954. 

(3) A copy each of the fo-
llowing Notifications un-
der sub-section (3) of Sec-
tion 133 of the Motor Ve-
hicles Act, 1939, making 
certain amendments to 
the Delhi Motor Vehicles 
. Rules, 1940:-

(a) Notification No. F. IZ,76, 
6 ~Tr ns or  published 
in the Delhi Gazette dated 
the 29th December, 196o. 

(b) Notification No. F.12! 
251, 58-Transport publis-
hed in the Delhi Gazette 
dated the Sth January, 
1961. 

(4) A copy of .Report of the 
Konkan Coastal Shipping 
Services Committee, 19S9-
60. 

(s) A copy of the Annual Re-
port of the Hindustan 
Shipyard Limited for the 
year 1959-60 along with 
the Audited Accounts and 
the Comments of the 
Comptroller ana Auditor 
General thereon, under 

s ~ sec on (1) 01 Section 
639 of the Companies Act, 
1958. 

REPORT OF COMMITTEE 
ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

COLUMNS 

PRESENTED 6488 

Eightieth Repon was pre-
sented. 

DEMANDS FOR GRANTS 6489-6664 

(i) Further discussion on 
Demands for Grants in 
respect of the Ministry  of 
Scientific Research and 
Cultural Affairs concluded 
and the Demands were 
voted in full. 

(ii) Discussion on Demands 
for Grants in respect of the 
Ministry of Information 
and Broadcasting com-
menced. The discussion 
was not concluded. 

HALF-AN-HOUR DISCUS-
SION 6465-72 

Shri Chintamoni Panigrahi 
raised a half-an-hour dis-
cussion on points arising 
out of the answer given on 
the 2nd March, 1961 'to 
Unstarred Ques tion No. 
812 regardingPrimary and 
Secondary School Teachers 
of Orissa. 

The Minister of Education 
(Dr. K.L. Shrimali) replied 
to the debate. 

AGEl)!DA FOR THURSDAY, 
MAltCH 23, 1961!CHAITRA 
2, 1883 (SAKA)-· 

Further discussion on Oe-
mands for Grants in res-
pect of the Ministry of 
Information and Broad-
cast ing and, o n~ on the 
Demands and disCUssion 
and voting on the Dt-
mands for Grants in 
respect of the Ministry of 
Law 


	000
	001
	002
	003
	004
	005
	006
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	024
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	080
	081
	082
	083
	084
	085
	086
	087
	088
	089
	090
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	108
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	137
	138
	139
	140
	141
	142
	143
	144



